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562 =2012 (II) MPJR 87

378 =2012 (II) MPIR 114
382 = 2012 (3) MPHT 387 = 2012 (I) MPJR

147

416 = 2012 (1) MPLJ 329 = 2012 (2) MPHT
240

420 = 2012 (1) MPLJ 365 = 2012 (2) MPHT
277

424 = 2012 (2) JLJ 421 = 2012 (2) MPHT 215
=2012 (2) MPLJ 605

443 =2012 (I) MPIR 136
446 = 2012 (IT) MPIR 57
453 =2012 (1) MPIR 80
458 =2012 (I) MPJR 84
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COMPARATIVE TABLE 2012

462 =2012 (II) MPJR 152
464 =2012 (I) MPIR 384
471=2012 (1) MPLIJ 436
480 = 2012 (1) MPHT 252 = 2012 (1) MPLJ

168

490 = 2012 (1) MPHT 498 = 2012 (1) MPLJ
149

503 = 2012 (2) MPLJ 42 = 2012 (3) MPHT
117

507 =2012 (2) MPHT 462

519 = 2012 (1) MPLJ 707 = 2012 (2) MPHT
155 =2012 (I) MPIR 57

522 = 2012 (2) MPHT 42 = 2012 (2) MPLJ 80
=2012 (IT) MPJR 202

557=2012 (3) MPHT 436
593 =2012 (1) MPHT 201

604 =2012 (2) MPHT 211

610 =2012 (1) MPHT 241

613 =2012 (2) MPHT 182 (DB)
632 =2012 (I) MPJR 292

654 = 2012 (2) MPHT 78 = 2012 (2) MPLJ
516 = 2012 (II) MPJR 54

657 =2012 (2) MPHT 46
661 =2012 (II) MPJR 62

685 = 2012 (2) JLJ 20 (FB) = 2012 (2)
MPHT 169 (FB) = 2012 (2)
MPLJ 529 (FB) = 2012 (II)
MPJR 319 (FB)

691 = 2012 (1) JLJ 179 (FB) = 2012 (1)
MPHT 375 (FB) = 2012 (1) MPLJ
677 (FB) = 2012 (II) MPJR 330
(FB)

698 = 2012 (1) MPHT 74
702 = 2012 (II) MPJR 324
710 = 2012 (I) MPJR 395

725 =2012 (2) MPHT 440 (DB)

726 = 2012 (2) MPHT 441 = 2012 (3) MPLJ
170 = 2012 (IV) MPJR 23

730 = 2012 (2) MPHT 203 = 2012 (2) MPLJ
536 =2012 (IV) MPJR 21

733 =2012 (3) MPLJ 584
737 =2012 (2) MPLJ 105

744 = 2012 (4) MPLJ 179 = 2012 (II) MPJR
296

752 =2012 (1) MPHT 244
774 =2012 (IV) MPIR 1

785 = 2012 (3) MPHT 149 = 2012 (3) MPLJ
609 = 2012 (II) MPJR 303

794 =2012 (IV) MPIR 10

796 = 2012 (2) MPHT 274 = 2012 (I) MPJR
81

803 =2012 (2) MPHT 179

811 =2012 (2) JLJ 153 = 2012 (2) MPLJ 661
=2012 (I) MPJR 66

833 =2012 (2) MPHT 270

837 = 2012 (1) JLJ 145 = 2012 (1) MPHT 382
(FB) = 2012 (1) MPLJ 303 (FB)

840 = 2012 (2) MPLJ 579 = 2012 (I) MPJR
279

853 =2012 (2) MPHT 174 (DB)

865 = 2012 (2) MPHT 434 (DB) = 2012 (3)
MPLJ 214

883 = 2012 (2) MPLJ 128 = 2012 (5) MPHT
396

890 = 2012 (2) MPLJ 37 = 2012 (5) MPHT
450

895 = 2012 (2) MPLJ 90 = 2012 (5) MPHT
240

907 = 2012 (2) MPLJ 453

911 = 2012 (1) MPLJ 710 = 2012 (2) MPHT
317
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916 =2012 (2) MPLJ 426

928 = 2012 (2) MPHT 310 (DB) = 2012 (2)
MPLJ 448

937 = 2012 (3) MPHT 130 = 2012 (3) MPLJ
447

942 = 2012 (1) MPHT 516 = 2012 (2) MPLJ
147 =2012 (I) MPJR 284

951 =2012 (1) JLJ 285 = 2012 (1) MPLJ 353
=2012 (I) MPJR 24

956 =2012 (2) MPLJ 86 = 2012 (I) MPJR 37

962 = 2012 (1) JLJ 18 = 2012 (2) MPHT 253
(DB) = 2012 (2) MPLJ 522

968 = 2012 (2) MPHT 389 = 2012 (2) MPLJ
205 = 2012 (II) MPJR 49

974 = 2012 (3) MPHT 7 (DB) = 2012 (3)

MPLJ 44

985 = 2012 (3) MPHT 140 = 2012 (3) MPLJ
457

991 = 2012 (2) MPLJ 704 = 2012 (3) MPHT
284

1014 = 2012 (I) MPJR SN 2
1019 =2012 (2) MPHT 322 (DB)
1032 =2012 (3) MPHT 134 (DB)
1037 =2012 (2) MPLJ 547

1041 = 2012 (2) MPHT 328 = 2012 (2) MPLJ
527

1044 = 2012 (2) MPHT 303 = 2012 (2) MPLJ
534

1060 = 2012 (3) MPLJ 51
1068 = 2012 (2) MPHT 50
1073 =2012 (2) MPHT 445 (DB)

1081 = 2012 (2) MPHT 515 = 2012 (I) MPJR
354

1092 = 2012 (2) MPHT 88

1107 = 2012 (1) MPHT 397 (DB) = 2012 (2)
MPLJ 27

1119 = 2012 (2) MPHT 394 = 2012 (2) MPLJ
218 =2012 (I) MPJR 28

1125 = 2012 (4) MPHT 258 = 2012 (II) MPJR
357

1129 = 2012 (2) MPHT 331 = 2012 (2) MPLJ
543

1134 =2012 (2) JLJ 307 = 2012 (2) MPLJ 380
1142 =2012 (2) MPLJ 75

1146 = 2012 (2) MPLJ 82 = 2012 (3) MPHT
527

1150 = 2012 (1) MPLJ 703 = 2012 (2) MPHT
477

1156 = 2012 (I) MPJR 176

1159 = 2012 (2) MPHT 502 = 2012 (2) MPLJ
435

1164 = 2012 (2) MPHT 305 = 2012 (2) MPLJ
456

1170 =2012 (3) MPLJ 562

1175 =2012 (3) MPLJ 433 = 2012 (5) MPHT
224 =2012 (1II) MPIR 147

1181 = 2012 (3) MPHT 179 = 2012 (3) MPLJ
464 = 2012 (I) MPJR 172

1186 = 2012 (2) JLJ 321 = 2012 (3) MPHT
539 = 2012 (3) MPLJ 413 = 2012
(II) MPJR 205

1218 = 2012 (3) MPLJ 490 = 2012 (5) MPHT
221 (DB) = 2012 (II) MPJR 179

1221 =2012 (I1IT) MPJR 190

1227 = 2012 (3) MPLJ 637 = 2012 (IV) MPJR
246

1233 =2012 (3) MPHT 170 = 2012 (3) MPLJ
385=2012 (II) MPJR 350

1257 = 2012 (IV) MPJR 257
1262 = 2012 (I) MPJR 59
1271 = 2012 (2) MPLJ 713
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1275 = 2012 (3) MPHT 288 = 2012 (3) MPLJ
57

1282 = 2012 (3) MPHT 360 = 2012 (I) MPJR
169

1286 =2012 (2) MPLJ 715
1321 =2012 (2) JLJ 38
1327 =2012 (3) MPHT 36 (DB)

1339 = 2012 (2) MPHT 265 = 2012 (I) MPJR
33

1376 = 2012 (2) JLJ 169 = 2012 (4) MPHT
333 (DB)

1381 = 2012 (IIT) MPJR 124
1391 = 2012 (5) MPHT 251
1399 = 2012 (2) MPHT 498

1402 = 2012 (3) MPHT 146 = 2012 (3) MPLJ
463

1404 = 2012 (2) MPLJ 707 = 2012 (3) MPHT
417

1410 =2012 (2) MPLJ 337

1414 = 2012 (2) MPLJ 418 = 2012 (3) MPHT
125

1419 = 2012 (2) MPLJ 687
1434 = 2012 (1) JLJ 421

1441 = 2012 (3) MPHT 82 = 2012 (3) MPLJ
534

1447 = 2012 (4) MPHT 116 = 2012 (I) MPJR
213

1451 =2012 (II) MPJR 237

1454 = 2012 (4) MPHT 358 = 2012 (4) MPLJ
617

1466 = 2012 (3) MPHT 548 = 2012 (II) MPJR
21

1469 =2012 (3) MPHT 262

1493 = 2012 (3) MPHT 348 = 2012 (IV)
MPJR 223

1501 = 2012 (2) JLJ 181 (SC)

1509 = 2012 (2) MPHT 299 (DB) = 2012 (2)
MPLJ 598

1514 = 2012 (2) MPLJ 690 = 2012 (3) MPHT
253 (DB)

1519 = 2012 (4) MPLJ 132 = 2012 (5) MPHT
364 (DB)

1521 =2012 (3) MPLJ 663

1527 = 2012 (1) MPLJ 359 = 2012 (4) MPHT
65

1555 = 2012 (3) MPLJ 234
1560 = 2012 (2) MPLJ 232

1567 = 2012 (3) MPHT 232 (DB) = 2012 (3)
MPLJ 180

1581 = 2012 (2) MPLJ 552 = 2012 (3) MPHT
299

1613 = 2012 (4) MPHT 233 (DB) = 2012 (4)
MPLJ 142

1616 = 2012 (4) MPHT 544 (DB) = 2012 (4)
MPLJ 439

1619 = 2012 (3) MPHT 330 = 2012 (3) MPLJ
428 = 2012 (III) MPJR 152

1629 = 2012 (IIT) MPJR 99
1641 = 2012 (2) MPLJ 711

1644 = 2012 (2) MPLJ 683 = 2012 (3) MPHT
258

1656 = 2012 (IV) MPIR 305
1664 = 2012 (4) MPHT 36

1724 = 2012 (3) JLJ 323 = 2012 (IV) MPJR
SN 11

1732 = 2012 (IIT) MPJR 212
1735 =2012 (3) MPLJ 239
1743 = 2012 (IV) MPIR 308
1758 = 2012 (IV) MPIR 304
1777 = 2012 (3) MPHT 441
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COMPARATIVE TABLE 2012

1780 = 2012 (3) MPHT 354 = 2012 (3) MPLJ
529 = 2012 (II) MPJR 147

1788 = 2012 (3) MPLJ 536
1808 = 2012 (1) MPLJ 406

1812 = 2012 (2) MPHT 449 (DB) = 2012 (2)
MPLJ 369 = 2012 (IT) MPJR 188

1827 =2012 (2) MPLJ 254 = 2012 (5§) MPHT
246

1833 =2012 (5) MPHT 62

1856 = 2012 (4) MPHT 95 = 2012 (4) MPLJ
150

1859 = 2012 (4) MPLJ 251 = 2012 (II[) MPJR
56

1867 = 2012 (4) MPHT 236 (DB) = 2012 (4)
MPLJ 122

1875 = 2012 (4) MPHT 290 (DB) = 2012 (4)
MPLJ 334

1885=2012 (4) MPLJ 331

1888 = 2012 (3) MPLJ 678 = 2012 (5§) MPHT
322=2012 (IV) MPJR 61

1900 =2012 (5) MPHT 313

1911 = 2012 (3) MPLJ 219 = 2012 (4) MPHT
202

1917 = 2012 (IV) MPJR 31

1922 = 2012 (4) MPHT 173 = 2012 (4) MPLJ
363

1926 =2012 (4) MPHT 349

1935 = 2012 (2) MPHT 490 = 2012 (I) MPJR
337

1950 =2012 (2) JLJ 234

1973 = 2012 (3) MPHT 422 = 2012 (IV)
MPJR SN 7

1995 =2012 (IV) MPIJR 261

1998 = 2012 (3) MPLJ 258 = 2012 (4) MPHT
512

2005 = 2012 (3) MPHT 452

2008 = 2012 (3) MPHT 264
2027 = 2012 (5) MPHT 333
2034 = 2012 (4) MPHT 464 (DB)

2064 = 2012 (3) MPHT 158 = 2012 (4) MPLJ
191

2070 =2012 (5) MPHT 23
2083 =2012 (4) MPHT 504
2085 =2012 (3) JLJ 125 (SC)

2091 = 2012 (4) MPLJ 212 = 2012 (5) MPHT
97 (FB) = 2012 (IV) MPIR 197
(SB)

2108 = 2012 (3) MPLJ 612 = 2012 (IIT) MPJR
142

2113 = 2012 (III) MPJR 63
2122 =2012 (3) MPLJ 645

2128 =2012 (4) MPLJ 399 = 2012 (III) MPJR
339

2146 =2012 (5) MPHT 108 (DB)

2148 = 2012 (4) MPLJ 385 =2012 (5) MPHT
127

2162 = 2012 (3) MPHT 311 = 2012 (3) MPLJ
425

2170 = 2012 (III) MPJR 214

2174 = 2012 (4) MPLJ 208 = 2012 (5) MPHT
376

2179 =2012 (4) MPHT 394
2214=2012 (3) MPHT 15
2219 =2012 (4) MPHT 376
2271 =2012 (3) MPLJ 492
2273 =2012 (3) MPLJ 485
2285 = 2012 (4) MPHT 400

2292 =2012 (3) MPLJ 467 = 2012 (4) MPHT
507

2300 = 2012 (4) MPHT 208 = 2012 (4) MPLJ
615
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COMPARATIVE TABLE 2012
2317 = 2012 (2) MPHT 249 (DB) = 2012 (2) 2596 = 2012 (4) MPHT 521 = 2012 (4) MPLJ
MPLJ 518 635
2322 = 2012 (3) JLJ 58 = 2012 (4) MPLJ 2602 = 2012 (3) MPHT 249 = 2012 (4) MPHT
393 26
2334 = 2012 (4) MPLJ 702 = 2012 (5) MPHT 2606 = 2012 (3) MPLJ 541
283 (DB) 2613 =2012 (4) MPLJ 166
2342 = 2012 (2) MPHT 429 (DB) = 2012 (2) B
MPLI 438 2619 =2012 (4) MPLJ 427
2347 = 2012 (4) MPLJ 171 = 2012 (5) MpHT 2632 =2012(IV) MPIR 107
198 (DB) 2638 =2012 (IV) MPJR 315

2353 =2012 (IV) MPJR SN 10
2359 =2012 (IV) MPJR SN 5

2385 = 2012 (3) MPLJ 708 = 2012 (5) MPHT
339 = 2012 (III) MPJR 163

2395 =2012 (4) MPLJ 415
2399 = 2012 (4) MPLJ 350
2412 = 2012 (3) MPLJ 590

2416 = 2012 (4) MPLJ 257 = 2012 (5§) MPHT
386

2425 =2012 (4) MPHT 406 = 2012 (4) MPLJ
479

2428 = 2012 (5) MPHT 111 (DB)

2466 = 2012 (4) MPLJ 222 = 2012 (5) MPHT
255

2469 =2012 (4) MPLJ 412
2473 =2012 (3) MPHT 426
2481 =2012 (IV) MPIR SN 13
2526 = 2012 (5) MPHT 259
2549 = 2012 (5) MPHT 86
2554 =2012 (3) MPLJ 129

2558 =2012 (3) MPLJ 517 = 2012 (4) MPHT
310

2564 = 2012 (4) MPLJ 44 = 2012 (5)
MPHT 442

2645 =2012 (3) MPLJ 652
2660 = 2012 (3) JLJ 363 = 2012 (5) MPHT

299

2692 = 2012 (4) MPHT 516 = 2012 (4) MPLJ
622

2768 = 2012 (3) MPLJ 717 = 2012 (IV) MPJR
SN 1

2774 =2012 (3) MPLJ 673

2780 = 2012 (4) MPLJ 202 = 2012 (5) MPHT
402

2847 =2012 (4) MPLJ 537 =2012 (IV) MPJR
298

2850 =2012 (4) MPLJ 670
2864 =2012 (IV) MPJR 275
2872 =2012 (4) MPHT 182
2887 =2012 (4) MPHT 458
2901 =2012 (IV) MPJR 94

2920 = 2012 (3) MPLJ 657 = 2012 (4) MPHT
19

2927 =2012 (5) MPHT 17 = 2012 (III) MPJR
SN 11

2930 =2012 (4) MPLJ 690

2946 = 2012 (4) MPLJ 194 = 2012 (5) MPHT
118 (DB)

2956 = 2012 (4) MPLJ 549 = 2012 (5) MPHT
350
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3046 = 2012 (2) JLJ 392 = 2012 (3) MPHT
513 (DB) =2012 (3) MPLJ 616

3054 = 2012 (4) MPLJ 441 = 2012 (5) MPHT

420

3090 = 2012 (3) MPHT 245 = 2012 (3) MPLJ
247

3095 =2012 (3) MPLJ 480 = 2012 (4) MPHT
363

3102 =2012 (3) MPLJ 526

3112 = 2012 (4) MPHT 505 = 2012 (4) MPLJ
707 = 2012 (5) MPHT 267

*1 =2012 (I) MPJR 305
*3=2012 (I) MPJR 123

*5=2012 (I) MPJR 187

*9 = 2012 (1) MPLJ 423 = 2012 (I) MPJR 255
*10=2012 (1) JLJ 307 =2012 (1) MPLJ 172
*11=2012 (1) MPLJ 482

*13=2012 (1) JLJ 256 = 2012 (2) MPHT 158
*14=2012 (2) MPHT 108

*16=2012 (1) MPLJ 53

*17 = 2012 (1) MPLJ 386 = 2012 (2) MPHT
336 =2012 (II) MPJR 128

20 = 2012 (4) MPHT 72 = 2012 (4) MPLJ
104

*21 = 2012 (1) MPHT 490 (DB)
%23 = 2012 (II) MPJR 181

*25 = 2012 (1) JLJ 322 = 2012 (1) MPLJ 579
= 2012 (2) MPHT 233 = 2012
(IV) MPJR SN 2

*26 = 2012 (1) JLJ 357 = 2012 (1) MPLJ 593
=2012 (IT) MPJR 232

*27=2012 (1) MPLJ 714

28 = 2012 (2) JLJ 189 = 2012 (2) MPLJ 312
=2012 (5) MPHT 144

29 = 2012 (1) MPHT 387 = 2012 (2) JLJ 25

30 =2012 (2) MPLJ 211 = 2012 (I) MPJR 49
*31 = 2012 (4) MPHT 58 (DB)
*33 = 2012 (1) MPLJ 598

*37 = 2012 (2) MPHT 472 = 2012 (2) MPLJ
55

*38 = 2012 (2) JLJ 296 (SC)
*39 =2012 (1) MPHT 257 (DB)
*#42 =2012 (2) JLJ 410 (SC)
#43 =2012 (1) JLJ 187

*44 = 2012 (3) MPLJ 199 = 2012 (4) MPHT
121

*47 = 2012 (2) JLJ 128 (SC) = 2012 (3)
MPHT 363 (SC) = 2012 (II)
MPJR 248 (SC)

#48 = 2012 (2) MPLJ 209

*50 = 2012 (2) MPLJ 407 = 2012 (4) MPHT
42

*#5] = 2012 (3) MPLJ 567 = 2012 (4) MPHT
189 (DB)

*#52 = 2012 (3) MPHT 521
*53=2012 (3) JLJ 113
*54 =2012 (5) MPHT 31

55 = 2012 (2) MPLJ 326 = 2012 (3) MPHT
75

*#56 =2012 (IV) MPIR 110

58 = 2012 (3) MPLJ 191 = 2012 (5) MPHT
162

*61 = 2012 (2) MPLJ 110 = 2012 (5) MPHT
234

*64 =2012 (3) MPHT 325 (DB)
*65=2012 (2) MPLJ 386
*67=12012 (2) MPHT 482

*68 = 2012 (3) MPHT 86 = 2012 (3) MPLJ
100

69 =2012 (2) JLJ 27
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*72 = 2012 (1) MPHT 146 = 2012 (1) MPLJ
269

*73 = 2012 (3) JLJ 313

*75 = 2012 (2) MPLJ 195 = 2012 (I) MPJR
269

*76 = 2012 (IIT) MPJR 157
*77=2012 (5) MPHT 183 (DB)
*78 =2012 (2) JLT 115

*81 =2012 (1) MPLJ 602

*82 = 2012 (5) MPHT 207 (DB)

*83 = 2012 (3) JLJ 170 (SC) = 2012 (3) MPLJ
595 (SC) = 2012 (III) MPIR 1
(SO)

84 = 2012 (I) MPJR 84

*86 = 2012 (2) MPLJ 460 = 2012 (3) MPHT
270 = 2012 (4) MPLJ 152

*88 =2012 (3) MPLJ 75

*92 = 2012 (4) MPHT 408 = 2012 (4) MPLJ
446

*93 = 2012 (3) JLJ 72 (SC) = 2012 (II[) MPJR
32 (SC)

*95=2012 (3) JLJ 396

*96 = 2012 (3) JLJ 130 = 2012 (4) MPHT 531
=2012 (IV) MPJR 96

*97 = 2012 (4) MPHT 492 (DB)
*100 = 2012 (3) MPLJ 146

¥103 = 2012 (3) JLJ 245 (SC) = 2012 (5)
MPHT 1 (SC) = 2012 (III) MPJR
287 (SC)

*105=2012 (III) MPJR 181
*106 =2012 (III) MPJR 134

*108 = 2012 (4) MPLJ 654 = 2012 (5) MPHT
80 (DB)

¥109 = 2012 (IV) MPJR 51
*110 = 2012 (4) MPLJ 708

*112 = 2012 (4) MPLJ 323 = 2012 (III) MPJR
318

*113=2012 (IV) MPJR 70

*114 =2012 (III) MPJR 220 (SC)
*118 =2012 (IV) MPJR 290
*119=2012 (4) MPLJ 429
*120=2012 (4) MPLJ 680

wkkk

ILR M.P. Series 2013 = Other Journals

(Note: An asterisk (*) denotes Note number)

ILR = Other Journals
1=2013 (1) JLJ 141

10 =2013 (1) MPHT 232 (DB)
16 =2013 (1) MPHT 225 (DB)
38=2013 (1) MPHT 309
50=2013 (1) MPHT 314 (DB)
53=2013 (1) MPLJ 238
62=2013 (1) MPLJ 106

70 =2013 (1) MPHT 447

74 =2013 (1) MPLJ 229

80 = 2013 (2) MPHT 7 = 2013 (2) MPLJ 508
=2013 (II) MPJR 50

111 = 2013 (1) MPHT 276 (DB) = 2013 (1)
MPLJ 298

114 = 2013 (1) MPLJ 404 = 2013 (3) MPHT
180

130 = 2013 (2) MPHT 150

133 = 2013 (1) MPLJ 278 = 2013 (2) MPHT
507

138 = 2013 (2) MPHT 308 (DB) = 2013 (2)
MPLIJ 445 = 2013 (I) MPJR 218
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172 = 2013 (1) MPHT 56 (DB)
212 =2013 (1) MPHT 464

249 = 2013 (1) MPHT 279 = 2013 (2) MPLJ
587

293 =2013 (1) MPHT 322 (DB)

299 = 2013 (1) MPLJ 498 = 2013 (2) MPHT
440 (DB)

308 = 2013 (4) MPHT 41 (DB)
310 =2013 (1) MPLJ 295

314 = 2013 (1) MPHT 127 = 2013 (1) MPLJ
51

316 = 2013 (1) MPHT 529 (DB) = 2013 (1)
MPLJ 127

345 = 2013 (1) MPHT 469 = 2013 (1) MPLJ
281

363 = 2013 (2) MPHT 503 = 2013 (3) MPLJ
19

367 = 2013 (2) MPHT 297 = 2013 (3) MPLJ
244

410=2013 (1) MPHT 388

421 = 2013 (1) MPLJ 544 = 2013 (2) MPHT
65

424 = 2013 (1) MPLJ 683 = 2013 (3) MPHT
364

460 = 2013 (2) JLJ 156 = 2013 (2) MPHT 312

477 = 2013 (1) JLJ 233 = 2013 (1) MPHT 351
(DB) = 2013 (1) MPLJ 472

486 =2013 (1) MPLJ 511

497 =2013 (I) MPIR 221

503 =2013 (2) MPHT 294 (DB)
514 =2013 (1) MPHT 24

533 =2013 (1) JLJ 429

538 = 2013 (2) MPHT 124 (FB) = 2013 (2)
MPLJ 442

542 = 2013 (2) JLJ 15 = 2013 (2) MPHT 393
(DB) = 2013 (3) MPLJ 378

552 = 2013 (2) MPHT 489 (DB) = 2013 (3)
MPLJ 16

560 =2013 (1) MPLJ 439
564 =2013 (1) MPLJ 374

572 = 2013 (1) MPLJ 396 = 2013 (2) MPHT
135

581 = 2013 (1) MPLJ 144 = 2013 (2) MPHT
59

584 = 2013 (1) MPHT 346 = 2013 (1) MPLJ
300

597 = 2013 (2) MPHT 320 = 2013 (3) MPLJ
184

605 = 2013 (1) MPLJ 609 = 2013 (3) MPHT
125 =2013 (IT) MPJR 134

609 = 2013 (2) MPHT 182 = 2013 (2) MPLJ
280

613 = 2013 (2) MPLJ 664 = 2013 (4) MPHT
495

619 = 2013 (2) JLJ 138 = 2013 (2) MPHT 207
(DB) = 2013 (3) MPLJ 258

628 =2013 (II) MPJR SN 1
635=2013 (2) MPLJ 379
668 =2013 (5) MPHT 208 (DB)

672 = 2013 (1) MPLJ 487 = 2013 (2) MPHT
448

688 = 2013 (1) MPLJ 466 = 2013 (2) MPHT
170

696 = 2013 (1) MPLJ 643 = 2013 (2) JLJ 67 =
2013 (3) MPHT 172 = 2013 (II)
MPJR SN 21

713 =2013 (III) MPJR SN 3
724 =2013 (1) MPHT 398
729 =2013 (2) MPHT 116
738 =2013 (3) MPHT 352
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741 =2013 (2) JLJ 207 (SC)

762 = 2013 (3) MPLJ 74 = 2013 (4) MPHT
459 (DB) = 2013 (III) MPJR 177

780 =2013 (1) MPLJ 288

785 = 2013 (1) MPLJ 593 = 2013 (2) MPHT
484

791 = 2013 (1) MPLJ 625 = 2013 (2) MPHT
434

802 =2013 (1) MPLJ 568

813 = 2013 (1) MPLJ 634 = 2013 (3) MPHT
48

820 = 2013 (1) MPLJ 694 = 2013 (I) MPJR
140

827 = 2013 (2) JLJ 440 = 2013 (2) MPHT 215
= 2013 (2) MPLJ 359 = 2013 (I)
MPIR 267

837 = 2013 (2) MPLJ 419 = 2013 (4) MPHT
468 = 2013 (I) MPIR 280

854 =2013 (1) MPHT 52

868 = 2013 (2) MPLJ 583 = 2013 (3) MPHT
96

877 = 2013 (2) MPLJ 306 = 2013 (5) MPHT
172 = 2013 (I) MPJR 233

946 = 2013 (2) MPHT 408 (DB) = 2013 (III)
MPIR 19

956 =2013 (II) MPJR 170
961 =2013 (II) MPJR 89
967 =2013 (II) MPJR 205

979 = 2013 (2) MPHT 272 = 2013 (II) MPJR
12

984 = 2013 (3) MPLJ 363 = 2013 (4) MPHT
306 = 2013 (II) MPJR 9

989 =2013 (3) MPHT 135 (DB)

995 = 2013 (1) MPHT 198 = 2013 (1) MPLJ
99 =2013 (I) MPJR 22

1015 = 2013 (1) MPLJ 320 = 2013 (2) MPHT
143

1022 = 2013 (2) MPHT 331 = 2013 (3) MPLJ
207

1027 =2013 (2) JLJ 219 = 2013 (2) MPLJ 345
= 2013 (3) MPHT 247 = 2013 (II)
MPJR 281

1043 =2013 (2) MPLJ 185

1065 = 2013 (3) MPHT 377 = 2013 (4) MPLJ
101

1069 = 2013 (4) MPHT 542
1072 = 2013 (3) MPLJ 640

1088 = 2013 (1) MPHT 258 = 2013 (1) MPLJ
630

1092 = 2013 (1) JLJ 355 = 2013 (2) MPLJ 157
1122 = 2013 (3) MPLJ 619

1137 = 2013 (2) MPLJ 646 = 2013 (3) MPHT
67

1169 =2013 (2) JLJ 339
1177 =2013 (2) JLJ 275

1193 = 2013 (2) MPHT 402 = 2013 (2) MPLJ
371

1214 = 2013 (2) JLI 75 = 2013 (3) MPHT 229
1227 = 2013 (3) MPHT 116

1245 = 2013 (4) MPHT 184 (SC) = 2013 (4)
MPLJ 586 (SC) = 2013 (IIT) MPJR 1
(SO

1265 =2013 (3) JLJ 175

1279 = 2013 (3) JLJ 127 = 2013 (3) MPLJ 434
(FB) = 2013 (4) MPHT 276 (FB)

1294 = 2013 (1) MPLJ 699 = 2013 (2) MPHT
378 (DB)

1304 = 2013 (2) MPLJ 226 = 2013 (3) MPHT
36 (DB) = 2013 (IIT) MPJR 113

1312 = 2013 (1) MPLJ 380 = 2013 (3) MPHT
190



38

COMPARATIVE TABLE 2013

1319 =2013 (1) MPLJ 712
1332 = 2013 (II) MPJR 253

1339 = 2013 (2) MPLJ 573 = 2013 (II[) MPJR
265

1357 = 2013 (2) MPLJ 206 = 2013 (3) MPHT
141

1394 = 2013 (2) MPHT 499 = 2013 (2) MPLJ
702 =2013 (II) MPJR 15

1399 = 2013 (2) MPHT 279 = 2013 (2) MPLJ

100

1406 = 2013 (3) MPLJ 114 = 2013 (4) MPHT
48

1422 = 2013 (3) MPLJ 561 = 2013 (II[) MPJR
292

1466 = 2013 (2) JLJ 379 = 2013 (3) MPLJ 372
=2013 (4) MPHT 30 (DB)

1474 = 2013 (3) MPLJ 33 = 2013 (4) MPHT
144

1478 = 2013 (2) JLJ 104 = 2013 (3) MPLJ 277
=2013 (IV) MPJR SN 17

1489 =2013 (1) MPLJ 662

1512 = 2013 (2) MPLJ 407 = 2013 (II) MPJR
68

1521 = 2013 (3) MPLJ 146 = 2013 (4) MPHT
347 (DB)

1526 = 2013 (1) MPLJ 345 = 2013 (2) MPHT
153

1546 =2013 (1) MPLJ 612

1553 = 2013 (2) MPLJ 212 = 2013 (3) MPHT
394 (DB)

1561 = 2013 (2) JLJ 293 = 2013 (2) MPLJ 595
=2013 (3) MPHT 534 (DB)

1569 = 2013 (3) MPHT 89 = 2013 (3) MPLJ
135 = 2013 (II) MPJR SN 28

1574 = 2013 (II) MPJR 189

1578 = 2013 (4) MPHT 161 = 2013 (4) MPLJ
206

1582 = 2013 (3) MPLJ 172 = 2013 (4) MPHT
339

1589 = 2013 (2) MPLJ 55 = 2013 (II) MPJR
SN 24

1619 =2013 (1II) MPJR SN 4

1639 = 2013 (2) MPHT 186 = 2013 (2) MPLJ
328

1645 =2013 (2) MPLJ 220

1656 = 2013 (3) JLJ 279 =2013 (3) MPLJ 700
=2013 (IV) MPJR SN 18

1671 =2013 (3) JLJ 390 = 2013 (3) MPLJ 540
1685 =2013 (IV) MPIR 303

1728 =2013 (4) MPHT 85

1755 =2013 (4) MPHT 320

1770 = 2013 (3) MPHT 479 = 2013 (IIl)
MPJR 184

1783 = 2013 (5) MPHT 184
1793 =2013 (2) MPLJ 447 = 2013 (3) JLJ 235
1822 =2013 (1) MPLJ 172
1842 =2013 (1) MPLJ 412

1854 = 2013 (1) MPLJ 652 = 2013 (2) JLJ 23
=2013 (2) MPHT 93

1870 = 2013 (IIT) MPJR 24
1883 = 2013 (IIT) MPJR 37

1907 = 2013 (4) MPHT 314 = 2013 (4) MPLJ
35

1913 = 2013 (4) MPLJ 185 = 2013 (5) MPHT
396

1930 = 2013 (2) MPHT 327 = 2013 (3) MPLJ
255=2013 (II) MPJR 81

1934 = 2013 (2) MPHT 230 = 2013 (3) JLJ 49
= 2013 (3) MPLJ 281 = 2013 (I)
MPJR SN 5

1953 = 2013 (4) MPLJ 634
1971 =2013 (IV) MPJR 72
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COMPARATIVE TABLE 2013

1982 = 2013 (II) MPJR SN 4
2012 =2013 (5) MPHT 163
2022 =2013 (4) MPHT 240
2029 =2013 (2) MPHT 381
2038 =2013 (4) MPHT 508
2046 = 2013 (5) MPHT 118
2063 =2013 (3) JLJ 44

2068 = 2013 (2) MPHT 345 (DB) = 2013 (2)
MPLJ 170

2072 =2013 (IV) MPJR 123

2108 = 2013 (1) MPLJ 423 = 2013 (3) MPHT
166

2137 = 2013 (4) MPLJ 480
2146 = 2013 (I) MPIR 55

2154 = 2013 (2) MPHT 336 (DB) = 2013 (2)
MPLJ 123

2183 =2013 (4) MPLJ 167 = 2013 (5) MPHT
391

2224 =2013 (5) MPHT 188 (DB)

2231 =2013 (3) JLI 31 = 2013 (4) MPHT 358
(DB)

2238 = 2013 (5) MPHT 273 (DB)
2247 = 2013 (3) JLI 290 = 2013 (4) MPLJ 403
2254 = 2013 (I) MPJR 259

2277 = 2013 (2) MPLJ 460 = 2013 (3) MPHT
72

2291 = 2013 (3) JLI 274

2320 = 2013 (5) MPHT 298 (DB) = 2013 (IV)
MPJR 182

2338 =2013 (1) MPLJ 428
2354 =12013 (3) MPLJ 160

2360 = 2013 (3) MPLJ 237 = 2013 (4) MPHT
165

2366 = 2013 (3) MPHT 541 = 2013 (4) MPLJ
418 =2013 (III) MPJR 161

2377 = 2013 (3) MPLJ 490 = 2013 (4) MPHT
366 (DB)

2386 = 2013 (3) MPLJ 487 = 2013 (4) MPHT
78 = 2013 (III) MPJR 284

2389 =12013 (3) MPLJ 716

2395 =2013 (3) MPLJ 391 = 2013 (III) MPJR
97

2464 = 2013 (IV) MPIR 82
2503 =2013 (3) JLI 1

2510=2013 (1) MPLJ 649
2513 =2013 (4) MPLJ 533

2518 = 2013 (1) MPLJ 604 = 2013 (3) MPHT
417

2526 =2013 (1) MPLJ 718 = 2013 (2) MPHT
349 (DB)

2530=2013 (2) MPLJ 89

2544 = 2013 (1) MPLJ 709 = 2013 (2) MPHT
388 (DB)

2548 = 2013 (1) MPLJ 546
2552 =2013 (3) MPLJ 94

2569 = 2013 (3) MPLJ 247 = 2013 (4) MPHT
214

2579 = 2013 (3) JLJ 109 = 2013 (3) MPLJ 106
=2013 (5) MPHT 196

2589 = 2013 (3) MPLJ 497 = 2013 (4) MPHT
295 (DB)

2617 =2013 (III) MPJR SN 5
2622 =2013 (I1I) MPJR 289
2660 =2013 (2) MPLJ 699
2664 =2013 (IV) MPJR 197

2670 = 2013 (4) MPLJ 39 = 2013 (IV) MPJR
7
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COMPARATIVE TABLE 2013

2680 = 2013 (4) MPLJ 135 = 2013 (5) MPHT
423

2693 = 2013 (5) MPHT 486 (DB)

2697 = 2013 (5) MPHT 491 = 2013 (III)
MPJR 243

2720 =2013 (3) MPLJ 431 = 2013 (4) MPHT
154

2731 =2013 (2) MPLJ 293
2734 =2013 (5) MPHT 100

2795 =2013 (3) MPHT 316 (DB)

2800 = 2013 (3) MPLJ 410 = 2013 (5) MPHT

45

2806 = 2013 (3) JLJ 358 = 2013 (II) MPJR
237

2813 = 2013 (4) MPLJ 525 = 2013 (IV) MPJR
283

2832 =2013 (4) MPLJ 701
2850 =12013 (2) MPLJ 669
2887 =12013 (3) JLJ 7=2013 (4) MPLJ 679

2904 = 2013 (4) MPHT 393 = 2013 (4) MPLJ
111 =2013 (IV) MPJR 256

2917 = 2013 (4) MPLJ 578 = 2013 (5) MPHT
280

2952 = 2013 (4) MPHT 529 (DB)

2977 = 2013 (1) MPLJ 503 = 2013 (3) MPHT
408

*4=2013 (1) MPHT 238 (DB)
*#5=2013 (1) JLJ 90 = 2013 (4) MPHT 100
*7=2013 (1) MPLJ 453

*8=2013 (1) JLT 43

*14=2013 (1) MPHT 339

*15=2013 (2) JLJ 185 = 2013 (2) MPHT 287
(DB) = 2013 (2) MPLJ 402

*16 = 2013 (2) MPLJ 390 = 2013 (5) MPHT
107

*17=2013 (2) MPLJ 110

*18 = 2013 (1) MPLJ 390 = 2013 (IV) MPJR
249

*19 = 2013 (3) JLJ 103 = 2013 (1) MPJR SN
20

*20=2013 (I) MPJR 275

*21 = 2013 (3) MPHT 257 = 2013 (3) MPLJ
62

22 = 2013 (2) MPHT 412 = 2013 (2) MPLJ
323

23 =2013 (1) MPLJ 334

*24 = 2013 (2) MPHT 201 = 2013 (2) MPLJ
289

*25 =2013 (2) MPLJ 376 = 2013 (3) MPHT
354

*28 = 2013 (3) JLJ 92 = 2013 (3) MPLJ 126 =
2013 (III) MPJR 217

*29 = 2013 (3) JLJ 55 = 2013 (3) MPLJ 650 =
2013 (4) MPHT 233 (DB) = 2013
(I1T) MPIR 170

*30 = 2013 (III) MPJR 203

*#32 = 2013 (3) MPLJ 688 = 2013 (5) MPHT
160 (DB) = 2013 (IIT) MPJR 153

*33 =2013 (4) MPLJ 68

*34=2013 (2) MPLJ 437
*37=2013 (1) MPHT 21
*38=2013 (3) MPLJ 674

*42 = 2013 (3) MPHT 451 = 2013 (4) MPLJ
42=2013 (IV) MPJR SN 15

ke
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COMPARATIVE TABLE 2014
ILR M.P. Series 2014 = Other Journals

(Note: An asterisk (*) denotes Note number)

ILR = Other Journals

8 = 2014 (2) MPHT 335 (DB) = 2014 (2)
MPLJ 611

11 =2014 (2) MPHT 369 (DB)

13 =2014 (1) MPHT 331 (DB) = 2014 (2) JLJ
69 = 2014 (2) MPLJ 239

24 =2014 (I) MPIR 315

26 = 2014 (1) MPHT 262 (DB) = 2014 (II)
MPJR 135

69 = 2014 (1) MPHT 473 (DB) = 2014 (2)
MPLJ 429

73 =2014 (2) MPLJ 455 =2014 (I) MPJR 110
75=2014 (2) MPHT 23 = 2014 (III) MPJR 72

100 = 2014 (2) MPHT 82 = 2014 (2) MPLJ
436

105 = 2014 (2) MPHT 305 = 2014 (2) MPLJ
126

108 = 2014 (2) MPLJ 459

184 = 2014 (1) MPHT 196 = 2014 (1) MPLJ
710

189 =2014 (3) MPHT 398
214=2014 (1) MPLJ 363 =2014 (2) JLJ 233
277 =2014 (3) MPHT 302

327=2014 (1) MPLJ 94

341 =2014 (4) MPLJ 369

371 = 2014 (2) MPLJ 84 = 2014 (3) MPHT
261 (DB)

375=2014 (2) MPLJ 82
378 =2014 (2) MPHT 338 (DB)

380 = 2014 (2) MPHT 145 = 2014 (2) MPLJ
48

384 = 2014 (2) MPLJ 464 = 2014 (3) MPHT
212

388 = 2014 (3) MPHT 293 = 2014 (3) MPLJ
283

392 =2014 (3) MPHT 45 = 2014 (3) MPLJ 51
424 =2014 (1) MPLJ 203
455 =2014 (IT) MPJR 138

481 = 2014 (2) MPLJ 286 = 2014 (3) MPHT
441

547 =2014 (IV) MPIR SN 21

598 =2014 (2) MPHT 160

673 =2014 (3) MPHT 175 (DB)

690 = 2014 (I) MPJR SN 7

695 = 2014 (2) MPHT 34 (DB) = 2014 (3)

MPLJ 415

712 = 2014 (3) MPHT 216 = 2014 (3) MPLJ
149

716 = 2014 (3) MPHT 13 (DB) = 2014 (3)
MPLJ 47

720 = 2014 (III) MPJR 62
726 = 2014 (IV) MPIR 105

733 = 2014 (2) JLJ 168 = 2014 (2) MPLJ 411
=2014 (3) MPHT 72

763 = 2014 (1) MPHT 69 (DB)
785 = 2014 (I) MPIR 276

819 = 2014 (2) MPLJ 395 = 2014 (3) MPHT
178

851=2014 (2) JLJ 434
858 = 2014 (2) JLJ 25 =2014 (2) MPHT 449
867 =2014 (3) MPHT 142

871 =2014 (3) MPHT 91
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COMPARATIVE TABLE 2014

873 =2014 (2) MPHT 526
877 =2014 (IV) MPJR 49
974 =2014 (3) MPLJ 234
985 =2014 (3) MPLJ 268

993 = 2014 (1) MPLJ 573 = 2014 (I) MPJR
SN 24

1015 = 2014 (2) JLJ 341 = 2014 (2) MPHT
381

1020 = 2014 (3) MPHT 423 = 2014 (3) MPLJ
670

1027 = 2014 (3) MPHT 136 (DB) = 2014 (3)
MPLJ 147

1031 =2014 (3) MPLJ 117

1034 = 2014 (3) MPLJ 133 = 2014 (IV) MPJR
75

1073 = 2014 (1) MPHT 326 (DB) = 2014 (2)
MPLJ 407

1095 = 2014 (3) MPHT 199 (DB) = 2014 (3)
MPLJ 190

1128 = 2014 (I) MPJR SN 12
1135 =2014 (IV) MPIR 71
1209 = 2014 (3) MPHT 1 (SC)
1270 =2014 (1) MPLJ 198

1293 = 2014 (3) MPLJ 334 = 2014 (IV) MPJR
52

1296 = 2014 (2) JLJ 439 = 2014 (3) MPHT
464 = 2014 (3) MPLJ 561

1330=2014 (2) MPLJ 116
1339=2014 (1) JLJ 140 =2014 (3) MPLJ 211
1346 =2014 (3) MPLJ 174

1355 = 2014 (2) JLJ 397 = 2014 (3) MPHT
470 =2014 (III) MPJR 146

1384 =2014 (3) MPHT 192
1393 =2014 (3) MPHT 139

1396 = 2014 (3) MPHT 382 = 2014 (III)
MPIR 92

1451 = 2014 (3) MPHT 390

1483 = 2014 (3) MPLJ 252 = 2014 (4) MPHT
237 (DB) = 2014 (IV) MPIJR SN
16

1531 =2014 (2) MPLJ 524 = 2014 (3) MPHT
48

1537 =2014 (2) MPLJ 530 = 2014 (3) MPHT
151

1580 = 2014 (1) MPHT 128

1610 = 2014 (3) JLJ 16 = 2014 (3) MPHT 406
(DB)

1629 = 2014 (3) MPHT 42 = 2014 (3) MPLJ
137

1632 =2014 (1) MPHT 515
1641 = 2014 (2) MPHT 329
1667 = 2014 (2) MPHT 540
1675 = 2014 (3) MPHT 476

1679 = 2014 (3) MPHT 485 = 2014 (3) MPLJ
574

1687 = 2014 (1) JLJ 365 (SC)
1694 = 2014 (1) JLJ 301 (SC)
1698 = 2014 (1) JLJ 92 (FB) = 2014 (1) MPLJ

348 (FB)

1702 = 2014 (3) MPLJ 709 = 2014 (5) MPHT
255 (DB)

1706 = 2014 (3) MPHT 62 (DB) = 2014 (I)
MPJR 131

1739 = 2014 (3) MPHT 23
1743 = 2014 (1) MPLJ 218
1753 =2014 (3) MPLJ 717
1756 = 2014 (2) MPLJ 59

1771 =2014 (2) MPLJ 184



43

COMPARATIVE TABLE 2014

1831 = 2014 (2) MPLJ 86 = 2014 (3) MPHT
186

1838 = 2014 (1) MPHT 506 = 2014 (2) MPLJ
95 =2014 (II) MPJR 169

1879 = 2014 (1) MPHT 318 = 2014 (1) MPLJ
680

1911 = 2014 (1) MPHT 73 (DB)
1916 = 2014 (II) MPJR SN 4
1923 =2014 (II) MPJR SN 5

1961 = 2014 (2) MPHT 346 = 2014 (3) MPLJ
21

1976 = 2014 (3) MPHT 480

1979 = 2014 (1) JLJ 246 = 2014 (1) MPHT
225 (SC)

2002 = 2014 (3) JLJ 163 = 2014 (4) MPLJ 355
=2014 (5) MPHT 133 (DB)

2012 = 2014 (3) JLJ 104 = 2014 (5) MPHT 99
(DB)

2076 = 2014 (2) MPHT 362 = 2014 (2) MPLJ
586

2080 =2014 (1IT) MPJR 127

2085 = 2014 (3) MPLJ 193 = 2014 (4) MPHT
45 (DB) = 2014 (IIT) MPJR 172

2091 = 2014 (4) MPHT 89 (DB) = 2014 (4)
MPLJ 91

2096 =2014 (4) MPLJ 184

2106 = 2014 (4) MPLJ 573 = 2014 (5) MPHT
339

2149 = 2014 (1) MPLJ 455
2174 =2014 (4) MPLJ 610
2224 =2014 (1) MPHT 167 (DB)

2271 =2014 (4) MPHT 374 = 2014 (4) MPLJ
177

2279 = 2014 (3) JLJ 150 = 2014 (4) MPHT
173 (DB) = 2014 (4) MPLJ 109

2338 =2014 (3) MPLJ 618 = 2014 (5) MPHT
297

2341 = 2014 (3) JLT 97 = 2014 (3) MPLJ 593
=2014 (5) MPHT 182

2348 = 2014 (3) MPLJ 612 = 2014 (4) MPHT
156

2353 =2014 (3) JLJ 58 = 2014 (3) MPLJ 552
2407 = 2014 (1) MPHT 461 (DB)

2415 = 2014 (4) MPHT 316 (DB)

2431 =2014 (3) MPHT 492

2441 = 2014 (4) MPHT 212 (DB)

2466 =2014 (2) MPLJ 137

2487 = 2014 (4) MPHT 245 (DB) = 2014 (IV)
MPIR 46

2509 = 2014 (3) MPLJ 356
2514 = 2014 (III) MPJR 178
2684 =2014 (5) MPHT 158
2701 =2014 (3) JLJ 33
2709 = 2014 (4) MPHT 311
2714 = 2014 (4) MPHT 165

2722 = 2014 (2) MPHT 44 (DB) = 2014 (I)
MPIR 162

2728 =2014 (I) MPJR 100

2739 = 2014 (5) MPHT 81 = 2014 (IV) MPJR
154

2744 = 2014 (4) MPHT 301
2749 = 2014 (3) JLJ 91 = 2014 (4) MPHT 133
2756 =2014 (3) JLJ 52

2763 =2014 (2) MPLJ 168

2789 = 2014 (2) MPLJ 17 = 2014 (I) MPJR
196

2792 = 2014 (1) MPLJ 620 = 2014 (I) MPJR
122

2806 = 2014 (1) MPHT 20 = 2014 (1) MPLJ
630

2837 = 2014 (2) MPHT 38 (DB) = 2014 (3)
MPLJ 418

2840 = 2014 (2) MPHT 389 (DB) = 2014 (2)
MPLJ 610

2841 =2014 (II) MPJR 65
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COMPARATIVE TABLE 2015

2865 = 2014 (2) MPLJ 466

3020 = 2014 (3) MPLJ 634 = 2014 (4) MPHT
184

3033 =2014 (3) MPLJ 120
3077 = 2014 (2) JLJ 90 (SC)
3088 = 2014 (2) MPHT 439

3114 = 2014 (1) MPHT 324 = 2014 (2) MPLJ
387

3116 = 2014 (3) MPLJ 433
3122 =2014 (3) MPLJ 546
3143 = 2014 (2) MPHT 370

3146 = 2014 (4) MPLJ 510 = 2014 (5) MPHT
426

3183 =2014 (1) MPLJ 514
3231 =2014 (3) JLJ 130

3247 = 2014 (5) MPHT 233 (DB)
3289 =2014 (3) MPHT 103

3303 =2014 (2) JLJ 444

3308 = 2014 (4) MPHT 232
*5=2014 (2) MPLJ 43

#10 = 2014 (3) MPHT 277 (DB) = 2014 (3)
MPLJ 256

#15=2014 (3) MPLJ 675

wkkk

ILR M.P. Series 2015 = Other Journals
(Note: An asterisk (*) denotes Note number)

ILR = Other Journals

26 = 2015 (1) MPLJ 153 = 2015 (2) MPHT 29
(DB)

137 = 2015 (1) MPHT 21

139 = 2015 (1) MPLJ 626 = 2015 (II) MPJR
67

143 = 2015 (4) MPLJ 52

185 = 2015 (1) MPLJ 719 = 2015 (II) MPJR
34

277 =2015 (1) MPHT 224

376 = 2015 (1) MPHT 438 (DB) = 2015 (1)
MPLJ 428 = 2015 (I) MPIR 194

379 = 2015 (1) JLJ 371 = 2015 (3) MPLJ 469
=2015 (II) MPJR 46

406 = 2015 (1) MPLJ 430
415 =2015 (4) MPLJ 188
479 = 2015 (2) MPHT 309
501 =2015 (1) JLT 412

518 = 2015 (III) MPJR 78
532 =2015 (1) MPHT 29

638 = 2015 (1) MPHT 356 = 2015 (2) MPLJ
101

641 =2015 (1) MPLJ 8

741 = 2015 (1) MPHT 37 = 2015 (1) MPLJ
452

754 = 2015 (1) MPHT 301 (DB) = 2015 (2)
MPLJ 39

758 = 2015 (1) MPHT 454 = 2015 (1) MPLJ
379

780 = 2015 (1) MPHT 171 = 2015 (1) MPLJ
596

803 =2015 (1) MPHT 340
807 = 2015 (I) MPJR 172 (SC)

908 =2015 (I) MPJR SN 8

944 =2015 (1) MPLJ 652

958 =2015 (1) JLJ 27 = 2015 (1) MPLJ 466

964 = 2015 (1) JLJ 61 = 2015 (1) MPHT 11
(DB) = 2015 (1) MPLJ 399

1016 = 2015 (4) MPLJ 193
1020 = 2015 (1) JLJ 158



45

COMPARATIVE TABLE 2015

1029 = 2015 (2) MPHT 207 = 2015 (2) MPLJ
686

1041 = 2015 (1) MPHT 328
1083 =2015 (1) MPHT 57
1111=2015 (2) MPLJ 1

1133 =2015 (1) JLJ 42

1145 =2015 (1) MPHT 234 (DB)
1165 =2015 (I) MPJR 289

1191 =2015 (1) MPHT 141
1204 = 2015 (1) MPLJ 389

1211 = 2015 (1) JLJ 304 = 2015 (2) MPHT 73
=2015 (2) MPLJ 311

1230=2015 (2) MPLJ 51
1280 =2015 (1) MPHT 291

1284 = 2015 (1) JLJ 202 = 2015 (2) MPLJ 120
=2015 (I) MPJR 99

1311 = 2015 (2) MPHT 212 = 2015 (3) MPLJ
65

1352 = 2015 (1) MPHT 305 (DB)
1395 = 2015 (1) JLJ 100

1403 = 2015 (1) JLJ 282 (SC)
1475 =2015 (1) MPLJ 436

1495 = 2015 (2) MPLJ 650 = 2015 (I) MPJR
SN 21

1502 = 2015 (2) MPLJ 702

1582 = 2015 (1) MPHT 54

1589 = 2015 (1) MPHT 265

1597 = 2015 (1) MPHT 45

1600 = 2015 (3) MPHT 19 (DB) = 2015 (I)

MPIR SN 25

1625 = 2015 (1) JLI 241 (SC) = 2015 (2)
MPHT 1 (SC)

1642 = 2015 (2) JLI 44 = 2015 (3) MPHT 8
(SO)

1662 = 2015 (1) JLJ 262 = 2015 (2) MPHT
128 (DB) =2015 (2) MPLJ 148

1704 = 2015 (1) MPLJ 121 = 2015 (II) MPJR
SN 1

1729 = 2015 (1) JLJ 266 = 2015 (2) MPLJ 218
1749 = 2015 (1) MPHT 23

1754 = 2015 (1) MPHT 181 (DB) = 2015 (1)
MPLJ 560

1766 = 2015 (2) MPHT 201 (DB) = 2015 (2)
MPLJ 673

1772 = 2015 (2) MPLJ 382 = 2015 (3) MPHT
42 (DB) = 2015 (II) MPJR 318

1808 = 2015 (4) MPLJ 178
1810 = 2015 (1) MPHT 219
1867 = 2015 (1) MPLJ 290
1896 = 2015 (2) MPHT 196

1905 = 2015 (1) JLJ 113 = 2015 (2) MPHT
260

1912 =2015 (1) JLJ 421
1943 = 2015 (2) JLJ 433

1949 = 2015 (IV) MPIR 48 (SC)
1989 = 2015 (2) MPLJ 374
2014 = 2015 (2) MPLJ 458

2075 = 2015 (2) MPHT 382 (DB) = 2015 (3)
MPLJ 172

2084 = 2015 (3) MPHT 68 = 2015 (3) MPLJ
226

2088 = 2015 (3) MPLJ 657
2107 = 2015 (2) JLJ 398 = 2015 (3) MPLJ 611

2168 = 2015 (3) MPHT 89 = 2015 (3) MPLJ
213

2223 = 2015 (III) MPJR 106
2274 =2015 (2) JLI 439

2293 = 2015 (3) JLJ 76 (SC) = 2015 (III)
MPJR 66 (SC)

2377 =2015 (1) JLJ 358 = 2015 (2) MPHT 21
2387 =2015 (2) JLJ 26 = 2015 (3) MPLJ 280

2402 = 2015 (2) MPHT 132 = 2015 (2) MPLJ
285

2408 = 2015 (2) MPLJ 450 = 2015 (3) MPHT
171

2437 =2015 (IV) MPIR 81
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COMPARATIVE TABLE 2015

2456 = 2015 (3) MPLJ 83
2462 = 2015 (2) MPLJ 694
2487 = 2015 (4) MPLJ 309
2494 = 2015 (1) MPHT 252
2505 = 2015 (4) MPLJ 134

2533 = 2015 (1) JLJ 79 (SC) = 2015 (1)
MPHT 1 (SC) = 2015 (3) MPLJ
485 =2015 (I) MPIR 218 (SC)

2545=2015(3) JLJ 102 (SC)

2551 = 2015 (2) JLJ 388 (SC) = 2015 (IV)
MPIR 219 (SC)

2556 = 2015 (4) MPLJ 480 = 2015 (IV) MPJR
SN 16

2579 =2015 (1) MPLJ 138
2597 =2015 (3) MPLJ 95

2607 = 2015 (2) MPHT 396 = 2015 (3) MPLJ
130

2636 = 2015 (2) MPHT 434 = 2015 (3) MPLJ
145

2640 = 2015 (3) JLI 177 = 2015 (4) MPLJ 301
2712 =2015 (1) JLI 391 = 2015 (1) MPLJ 579

2726 = 2015 (1) MPHT 106 = 2015 (1) MPLJ
593

2730 = 2015 (2) MPLJ 446
2745 = 2015 (3) MPLJ 463
2752 =2015 (1) JLJ 134
2788 = 2015 (2) MPHT 177
2807 = 2015 (2) MPHT 91

2845 = 2015 (3) MPHT 59 (DB) = 2015 (3)
MPLJ 356

2914 = 2015 (4) MPLJ 27
2921 =2015 (3) MPLJ 673
2927 =2015 (3) MPLJ 459

skeskoskok

2977 =2015 (1) JLJ 341 = 2015 (1) MPLJ 677
=2015 (IT) MPJR 87

2998 = 2015 (1) JLJ 280 = 2015 (4) MPLIJ 36
3016 = 2015 (4) MPLJ 514

3026 =2015 (4) MPLJ 338

3127 =2015 (1) MPHT 349

3130 = 2015 (1) MPHT 270

3137 = 2015 (3) JLJ 131 (SC) = 2015 (IV)
MPJR 217 (SC)

3141 = 2015 (3) JLJ 181 (FB) = 2015 (4)
MPLJ 406 (FB)

3157 = 2015 (4) MPLJ 439 (FB) = 2015 (IV)
MPJR 275

3204 = 2015 (2) MPLJ 526

3217 = 2015 (2) MPHT 217 = 2015 (2) MPLJ
472

3275 =2015 (III) MPJR 180
3395 =2015 (3) MPLJ 590

3427 =2015 (2) MPHT 78

*1 =2015 (1) MPHT 48 = 2015 (2) JLJ 55
*3=2015 (2) MPLJ 540

#4=2015 (1) MPLJ 693

*3 = 2015 (1) MPHT 231 (DB) = 2015 (1)
MPLJ 630

12 = 2015 (1) MPHT 406 = 2015 (1) MPLJ
78 = 2015 (I) MPJR 284

*14 =2015 (2) MPHT 166

*15 = 2015 (1) JLJ 88 = 2015 (1) MPHT 149
=2015 (1) MPLJ 304

*18 = 2015 (1) MPLJ 618 = 2015 (2) MPHT
437

*#29 = 2015 (1) MPHT 179
*#38 = 2015 (II) MPJR 356



2011 (1) MPHT

COMPARATIVE TABLE 2011 to 2015

Other Journals = ILR (M.P. Series)
(Note: An asterisk (*) denotes Note number)

12
20 (DB)
24 (DB)
35 (DB)
50 (DB)
55

67

72 (DB)
80 (DB)
89 (DB)
174 (DB)
177 (DB)
180 (DB)
186 (DB)
196

203 (DB)
256 (DB)
264

266

281 (DB)
287

298

314 (DB)
343 (DB)
359

368

385 (DB)
396

408 (FB)
420

491

495

522 (DB)
8 (DB)
15 (DB)
21 (DB)
30 (DB)
45

48 (DB)
57 (DB)
67

74 (FB)
85

87

102

108

ILR(2011)MP 307

124
58
49
1272
562
444
614
659
392
684
682
676
*35
972
598
1171
572
474
671
*47
175
839
826
1378
*40
1277
*17
575
312
1085
*45
358
780
555
364
62
656
621
774
792
586
1549
1387
*69
*58

118
122 (DB)
137 (DB)
143 (DB)
153

158

164

169 (DB)
175

181 (DB)
196

200

208

226 (DB)
229

244

250 (DB)
253

258

264 (DB)
294

307

314

317

320

324 (DB)
341 (DB)
346

361

393

399 (DB)
406

419

443 (FB)
465 (DB)
474 (DB)
488 (DB)
499

508

519 (DB)
523

11 (DB)
28

35 (DB)
39

41

47

%59
21
%26
*76
1182
253
248
*13
300
1456
1519
1056
1047
351
*4
270
969
*75
696
1082
2063
1133
1777
1859
1401
*73
1464
1221
117
147
239
96
*8
1637
1437
%23
154
1418
2016
1504
1781
400
1392
1343
1607
1745



44 (DB) =
75 =
81(FB) =
111 -
115 -
124 -
137 -
140 -
145 (DB) =
155 (DB) =
173 (DB) =
194 (DB) =
263 (DB)
276 =
285 (DB) =
294 -
311 -
366 -
371 -
395 (DB) =
410 -
414 (DB) =
418 (DB) =
425 (DB) =
426 =
445 =
447 (DB) =
474 (DB) =
481 -
483 -
488 (DB) =
492 -
499 (DB) =
528 -
531 =
1(8C) =
7 =
24 =
33(DB) =
62 (DB) =
72 -
74 -
79 -
90 (DB) =
122 (DB) =
135 (DB) =
140 =
146 =
150 (DB) =
181 =
191 =
194 (DB) =
216 (DB) =

COMPARATIVE TABLE

2255
985
1807
714
732
*15
808
1551
1068
1581
1762
*91
*95
2059
*104
68
*70
1895
*83
1787
1475
1932
1509
1693
*66
1752
128
609
703
787
718
1680
1702
1731
*110
2091
*51
2004
2629
*105
2073
2919
1747
*102
2681
2280
2085
2277
*119
1104
294
*24
1428

224 (DB)
233

257 (DB)
261

270

277

289

292 (DB)
308

312 (DB)
328

360

364

370

381

386

424 (DB)
441

444

455 (DB)
457 (DB)
470

479 (DB)
483

504

511 (DB)
512 (DB)
525 (DB)
532

35 (DB)
38 (DB)
47

62 (DB)
66

78 (DB)
81

84

94 (DB)
97

105

112

129

146

162

168 (DB)
177 (DB)
180 (DB)
188

193

218

233

241 (DB)
271

705

819

2487
2199
2811
2134
1941
2498
1063
693

2333
2194
2191
2377
3209
2743
1026
441

259

144

1310
*112
1441
2973
2147
1945
2322
2983
2416
2097
2616
2749
934

2337
929

1093
1755
2315
2801
1958
2901
*137
3141
2453
2425
2625
2401
1954
*120
2168
2410
1355
2789

48



296
300

304

316

325

364 (DB)
400

405

40

50

74

123 (DB)
146

185

201

226 (DB)
241

244

252

257 (DB)
375 (FB)
382 (FB)
387

397 (DB)
401 (DB)
409

464

490 (DB)
498

507

516
1(SC)
42

46

50

74

78

88

98

108

155

158

169 (FB)
174 (DB)
179

182 (DB)
203

211

215

233

240

249 (DB)
253 (DB)

ILR (2012) MP 49

COMPARATIVE TABLE

1089
1323
*63

1768
1988
3235
2464
3071

64
698
326
*72
224
593
30
610
752
480
*39
691
837
*29
1107
230
157
365
*21
490
220
942
305
522
657
1068
264
654
1092
94
*14
519
*13
685
853
803
613
730
604
424
*25
416
2317
962

265
270

274

277

281

299 (DB)
303

305

310 (DB)
317

322 (DB)
328

331

336

389

394

429 (DB)
434 (DB)
440 (DB)
441

445 (DB)
449 (DB)
462

472

477

482

490

498

502

515

7 (DB)
15

36 (DB)
75

82

86

117

125

130

134 (DB)
140

146

149

158

170

179

232 (DB)
245

249

253 (DB)
258

262

264

1339
833
796
420
272
1509
1044
1164
928
911
1019
1041
1129
*17
968
1119
2342
865
725
726
1073
1812
507
*37
1150
*67
1935
1399
1159
1081
974
2214
1327
*55
1441
*68
503
1414
937
1032
985
1402
785
2064
1233
1181
1567
3090
2602
1514
1644
1469
2008

49



COMPARATIVE TABLE

" %86 " " 464 (DB) = ) :: ig?
270 = " " 492 (DB) = '
284 = e 91 " 504 = "o 2083
288 = v 1275 ) " 505 = o 3112
Z o 1581 ! - o 2292
299 " " 507 =
311 = s 2162 " 512 = "o 1998
- * " W
325 (DB) = o4 ; "ost6 - 2692
330 = e 1619 " 521 = "o 2596
348 _ woow 1493 " . 531 _ woon *96
354 = " 1780 " " 54(DB) = " " 1616
60 _ noon 1282 C _ "non *103
3 Won g 2012 (5) MPHT 1 (SC) Wow 997
363 (SC) = " " 17 =
- o 382 - n o 2070
387 " " 23
417 = " 1404 w3 = " 34
422 = o 1973 " RS ~ 1833
" " " " *
426 = 2473 " " 80(DB) = 108
436 = " >7 "86 = " 2349
441 _ " " 1777 . ., 97 (FB) _ " " 2091
452 = v 2005 ) 108DB) = " " 2146
513(DB) = " " 3046 ' . 11@B) = " 2428
- o *52 — w o 2946
521 " " 118 (DB) =
577 _ woon 1146 . 127 _ W 2148
539 _ oo 1186 ! . 144 _ T *78
— non 1466 ! _ noon *58
348 " 2920 " ! 162 B " *77
19 = " " " 183(DB) = "
_ "o 2602 _ "o 2347
26 " 1664 " " 198 (DB) = " *82
36 - ] *50 " I el S 1218
42 - " *3] " " 221 (DB) = ) 1175
58 (DB) = " " 224 = "
65 = v 1527 934 = " *61
_ - #() ! _ - 895
72 [ " 240 -
o 1856 — w o 1827
95 [ " 246
116 = e 1447 " 251 = "o 1391
~ *44 ) ~ 2466
121 " " 255 =
173 = " 1922 " 259 = " 2526
182 = o 2872 " v 2 ~ 3122
" " * " " "
189 (DB) = 31 ; " 283 (DB) = 2334
_ " " 1911 _ " " 2660
202 " " 299 -
208 = o 2300 ) 33 - 1900
233 (DB) _ " " 1613 . R 300 _ " " 1888
236(DB) = " " 1867 ) ) 33 — w o 2027
258 = e 125 " 339 = "o 2385
AR SRR S
310 = " " 364(DB) = "
333(MB) = " " 1376 ' . 176 ~ o 2174
349 = e 1926 " 386 = "o 2416
358 _ wooon 1454 ! . 396 _ nooon 883
363 = moon 3095 ! ) 00 _ noow 2780
376 = o 2219 ) 40 = " 3054
394 = v 2179 ) " = v 2564
200 _ - 2285 " ) 450 _ - 890
— e 2425 " = ILR(2013) MP *37
4 -

- o 514
458 = v 2887 ! 2



52
56 (DB)
127

198

225 (DB)
232 (DB)
238 (DB)
258

276 (DB)
279

309

314 (DB)
322 (DB)
339

346

351 (DB)
388

398

447

464

469

529 (DB)
7

59

65

93

116

124 (FB)
135

143

150

153

170

182

186

201

207 (DB)
215

230

272

279

287 (DB)
294 (DB)
297

308 (DB)
312

320

327

331

336 (DB)
345 (DB)
349 (DB)
378 (DB)

COMPARATIVE TABLE

854
172
314
995
16
10
*4
1088
111
249
38
50
293
*14
584
477
410
724
70
212
345
316
80
581
421
1854
729
538
572
1015
130
1526
688
609
1639
#24
619
827
1934
979
1399
*15
503
367
138
460
597
1930
1022
2154
2068
2526
1294

381
388 (DB)
393 (DB)
402

408 (DB)
412

434

440 (DB)
448

484

489 (DB)
499

503

507

36 (DB)
48

67

72

89

96

116

125

135 (DB)
141

166

172

180

190

229

247

257

316 (DB)
352

354

364

377

394 (DB)
408

417

451

479

534 (DB)
541

30 (DB)
41 (DB)
48

78

85

100

144

154

161

165

2029
2544
542
1193
946
*22
791
299
672
785
552
1394
363
133
1304
813
1137
2277
1569
868
1227
605
989
1357
2108
696
114
1312
1214
1027
*21
2795
738
*25
424
1065
1553
2977
2518
*42
1770
1561
2366
1466
308
1406
2386
1728
*5
1474
2720
1578
2360

51



184 (SC)
214

233 (DB)
240

276 (FB)
295 (DB)
306

314

320

339

347 (DB)
358 (DB)
366 (DB)
393

459 (DB)
468

495

508

529 (DB)
542

45

100

107

118

160 (DB)
163

172

184

188 (DB)
196

208 (DB)
273 (DB)
280

298 (DB)
391

396

423

486 (DB)
491

20

69 (DB)
73 (DB)
128

167 (DB)
196

225 (SC)
262 (DB)
318

324

326 (DB)
331 (DB)
461 (DB)
473 (DB)

ILR (2014) MP 2806

COMPARATIVE TABLE

1245
2569
*29

2022
1279
2589
984

1907
1755
1582
1521
2231
2377
2904
762

837

613

2038
2952
1069
2800
2734
*16

2046
*32

2012
877

1783
2224
2579
668

2238
2917
2320
2183
1913
2680
2693
2697

763
1911
1580
2224
184
1979
26
1879
3114
1073
13
2407
69

506
515

23

34 (DB)
38 (DB)
44 (DB)
82

145

160

305

329

335 (DB)
338 (DB)
346

362

369 (DB)
370

381

389 (DB)
439

449

526

540
1(SC)
13 (DB)
23

0

45

48

62 (DB)
72

91

103

136 (DB)
139

142

151

175 (DB)
178

186

192

199 (DB)
212

216

261 (DB)
277 (DB)
293

302

382

390

398

406 (DB)
423

1838
1632
75
695
2837
2722
100
380
598
105
1641

378
1961
2076
11
3143
1015
2840
3088
858
873
1667
1209
716
1739
1629
392
1531
1706
733
871
3289
1027
1393
867
1537
673
819
1831
1384
1095
384
712
371
*10
388
277
1396
1451
189
1610
1020

52



441
464

470

476

480

485

492

45 (DB)
89 (DB)
133

156

165

173 (DB)
184

212 (DB)
232

237 (DB)
245 (DB)
301

311

316 (DB)
374

81

99 (DB)
133 (DB)
158

182

233 (DB)
255 (DB)
297

339

426
1(SC)
11 (DB)
21

23

29

37

45

48

54

57

106

141

149

171

179

181 (DB)
219

224

231 (DB)
234 (DB)
252

ILR 2015 MP 2533

COMPARATIVE TABLE

481

1296
1355
1675
1976
1679
2431
2085
2091
2749
2348
2714
2279
3020
2441
3308
1483
2487
2744
2709
2415
2271
2739
2012
2002
2684
2341
3247
1702
2338
2106
3146

964
137
1749
532
741
1597
*1
1582
1083
2726
1191
*15
780
*29
1754
1810
277
*8
1145
2494

265
270

291

301 (DB)
305 (DB)
328

340

349

356

406

438 (DB)
454
1(SC)
21

29 (DB)
73

78

91

128 (DB)
132

166

177

196

201 (DB)
207

212

217

260

309

382 (DB)
396

434

437

8 (SC)
19 (DB)
42 (DB)
59 (DB)
68

89

171

43

70

86

96

118

122

127

147

164

169

172

175

196

ILR (2011) MP 387

1589
3130
1280
754
1352
1041
803
3127
638
*12
376
758
1625
2377
26
1211
3427
2807
1662
2402
*14
2788
1896
1766
1029
1311
3217
1905
479
2075
2607
2636
*18
1642
1600
1772
2845
2084
2168
2408

*11
#20
826
676
270
682
128
696
444
351
36
1051

53



223
245
264
274
279
292
359
361
366
373
401
410
424
436
444
454
461
466
472
475
513
540
547
571
575
580
583
589
592
596
606
620
624
636
644
663
682
692
700
48

52

74

96

101
116
121
123
133
134
178
196
201
211

COMPARATIVE TABLE

*15
117
722
548
*17
732
392
53
*35
671
479
*51
*8
*45
182
614
1171
58
124
*36
859
1378
575
992
1464
714
951
1437
*72
*47
474
1387
684
1068
572
*59
586
*57
997
278
603
656
918
1637
792
1484
*62
1678
1128
1441
969
972
364

219
224
237
267
271
307
311
314
317
324
328
333
335
342
354
357
365
381
390
392
399
407
410
416
420
424
428
433
453
461
529
546
573
590
601
618
643
646
649
652
657
674
680
690
697
22

47

53

119
121
124
127
132

358
839
*40
1470
175
*88
1093
2016
*77
1226
*93
926
*78
1534
294
284
*23
*68
932
1867
921
1456
1056
1859
1401
1182
*13
1519
621
*102
*76
1445
2070
1211
*104
1504
1085
819
*58
1422
*106
1862
1688
1392
1852
1661
1124
1668
2097
1724
1843
1259
1180

54



144
148
164
184
187
200
205
210
233
292
294
297
306
318
325
329
333
336
341
347
350
355
369
387
403
405
412
456
458
511
529
547
561
563
575
579
588
594
598
604
618
663
675
678
680
83

99

101
104
108
121
131
144

COMPARATIVE TABLE

796

1187
1231
154

*91

985

1551
1807
1221
2100
2464
*95

2806
2106
1895
2153
1731
2134
*97

2191
2811
2194
*119
2468
2280
2073
2315
1932
*66

*70

1988
1509
1693
2333
2801
1958
1680
718

2681
1702
2705
2255
1777
1607
1082
1954
2491
2739
3106
2410
2487
*140
1941

170
195
207
228
252
270
307
311
327
340
356
360
369
373
391
396
404
409
417
427
447
452
463
477
53
93
118
120
149
168
172
269
303 (FB)
329
348
353
359
365
373
386
406
423
436
469
477
482
503
548
562
579
585
593
598

ILR (2012) MP *16

*103
*111
2390
2199
2354
*154
3099
1912
2762
*144
1475
2322
*99

1945
*112
*122
*132
2743
*124
*137
2377
2973
2342
2425

157
42
131
490
480
*10
*72
837
416
30
951
1527
420
151
*17
1808
*9
471
121
42
*11
64
49
365
*25
94
*26
*33

55



602
677 (FB)
703
707
710
714
27
37
42
55
75
80
82
86
90
105
110
128
147
195
205
209
211
218
232
254
312
326
337
347
369
380
386
407
418
426
435
438
448
453
456
460
516
518
522
527
529 (FB)
534
536
543
547
552
579

COMPARATIVE TABLE

*81
691
1150
519
911
*27
1107
890
503
*37
1142
522
1146
956
895
737
*61
883
942
*75
968
*48
*30
1119
1560
1827
*28
*55
1410
326
1812
1134
*65
*50
1414
916
1159
2342
928
907
1164
*86
654
2317
962
1041
685
1044
730
1129
1037
1581
840

589
598
605
661
683
687
690
704
707
711
713
715
44

51

57

75

100
129
146
170
180
191
199
214
219
234
239
247
258
385
413
425
428
433
447
457
463
464
467
480
485
490
492
517
526
529
534
536
541
562
567
584
590

136
1509
424

811

1644
1419
1514
991

1404
1641
1271
1286
974

1060
1275
#88

68

2554
*100
726

1567
*58

*44

865

1911
1555
1735
3090
1998
1233
1186
2162
1619
1175
937

985

1402
1181
2292
3095
2273
1218
2271
2558
3102
1780
1441
1788
2606
1170
*51

733

2412

56



595 (SC)
609
612
616
637
641
645
652
657
663
673
678
708
717
44
104
122
132
142
150
152
166
171
179
191
194
202
208
212
222
251
257
323
331
334
350
363
385
393
399
412
415
427
429
439
441
446
479
537
549
615
617
622

COMPARATIVE TABLE

*83

785

2108
3046
1227
320

2122
2645
2920
1521
2774
1888
2385
2768
2564
*20

1867
1519
1613
1856
*86

2613
2347
744

2064
2946
2780
2174
2091
2466
1859
2416
*112
1885
1875
2399
1922
2148
2322
2128
2469
2395
2619
*119
1616
3054
*92

2425
2847
2956
2300
1454
2692

635
654
670
680
690
702
707
708
51

99

106
127
144
172
229
238
278
281
288
295
298
300
320
334
345
374
380
390
396
404
412
423
428
439
453
466
472
487
498
503
511
544
546
568
593
604
609
612
625
630
634
643
649

ILR (2013) MP 314

2596
*108
2850
*120
2930
2334
3112
*110

995
62
316
581
1822
74
53
133
345
780
310
111
584
1015
*23
1526
564
1312
*18
572
114
1842
2108
2338
560
*7
688
477
672
299
2977
486
421
2548
802
785
2518
605
1546
791
1088
813
696
2510

57



652
662
683
694
699
709
712
718
55

89

100
110
123
157
170
185
206
212
220
226
280
289
293
306
323
328
345
359
371
376
379
390
402
407
419
437
442
445
447
460
508
573
583
587
595
646
664
669
699
702

19
33

COMPARATIVE TABLE

1854
1489
424
820
1294
2544
1319
2526
1589
2530
1399
*17
2154
1092
2068
1043
1357
1553
1645
1304
609
*24
2731
877
*22
1639
1027
827
1193
*25
635
*16
*15
1512
837
*34
538
138
1793
2277
80
1339
868
249
1561
1137
613
2850
2660
1394
552
363
1474

62
74
94
106
114
126
135
146
160
172
184
207
237
244
247
255
258
277
281
363
372
378
391
410
431
434 (FB)
487
490
497
540
561
619
640
650
674
688
700
716
35
39
42
68
101
111
135
167
185
206
403
418
480
525
533

*21

762

2552
2579
1406
*28

1569
1521
2354
1582
597

1022
2360
367

2569
1930
619

1478
1934
984

1466
542

2395
2800
2720
1279
2386
2377
2589
1671
1422
1122
1072
*29

*38

*32

1656
2389
1907
2670
*42

*33

1065
2904
2680
2183
1913
1578
2247
2366
2137
2813
2513

58



578
586 (SC)
634
679
701
94
198
203
218
348 (FB)
363
455
514
573
620
630
680
710
17
43
48
59
82
84
86
95
116
126
137
168
184
239
286
387
395
407
411
429
436
455
459
464
466
524
530
586
610
611

47
51
117
120

ILR (2014) MP 327

COMPARATIVE TABLE

2917
1245
1953
2887
2832

1270
424
1743
1698
214
2149
3183
993
2792
2806
1879
184
2789
*5
380
1756
375
371
1831
1838
1330
105
2466
2763
1771
13
481
3114
819
1073
733
69
100
73
108
384
2865
1531
1537
2076
2840
8
1961
716
392
1031
3033

133
137
147
149
174
190
193
211
234
252
256
268
283
334
356
415
418
433
546
552
561
574
593
612
618
634
670
675
709
717
91

109
177
184
355
369
510
573
610

78

121
138
153
290
304
379
389
399
428
430
436
452

ILR 2015 MP 641

1034
1629
1027
712
1346
1095
2085
1339
974
1483
*10
985
388
1293
2509
695
2837
3116
3122
2353
1296
1679
2341
2348
2338
3020
1020
*15
1702
1753
2091
2279
2271
2096
2002
341
3146
2106
2174

*12
1704
2579
26
1867
*15
758
1204
964
376
406
1475
741

59



COMPARATIVE TABLE

" " 466 = v 958 " "36 = o 2998
" " 560 = v 1754 " "s2 = o 143
" " 579 = no 2712 " " 134 = v 2505
" " 593 = no 2726 " L = v 1808
" " 596 = no 780 " "8 = v 415
" "6l = no *18 " "193 = v 1016
" " 626 = no 139 " "301 = v 2640
" " 630 = no *8 " " 309 = v 2487
" "652 = o 944 " "338 = o 3026
" "6TT = o 2977 " " 406(FB) = " " 3141
" " 693 = o *4 " " 439(FB) = " " 3157
" "1 = o 185 " " 480 = o 2556

2015Q)MPL) 1 = v 1111 " "s14 = o 3016
" "39 = o 754 2011 (1) JLJ 5 = ILR(2011) MP *12
" "s1 = o 1230 " S P = o *4
" "0 = no 638 " " 146 = o 722
" "120 = no 1284 " "8l = o 117
" "148 = no 1662 " " 196(FB) = " " 36
" "218 = no 1729 " " 254(FB) = " " 586
" "28s = no 2402 " "270 = o 479
" "3l = no 1211 " " 294 = o 1104
" " 374 = o 1989 " "303 = o 562
" "382 = o 1772 " "330 = o *63
" " 446 = o 2730 " "3y = o *45
" " 450 = o 2408 " "355 = o *49
" "4s8 = o 2014 2011 2) JLJ 1) = "o 1623
" "o4m = o 3217 " "6 = o 1124
" " 526 = no 3204 " "9 = o *68
" " 540 = no *3 " "o30(s0) = 1433
" " 650 = no 1495 " "47 = o 1068
" " 673 = no 1766 " " 60 = o *69
" " 686 = no 1029 " T = o 1441
" " 694 = no 2462 " "o80(SC) = v 1119
" "702 = no 1502 " "84 = o *104

2015(3) MPLJ 65 = o 1311 " " 94FB) = " 1807
" "83 = o 2456 " "9 = o 1355
" "95 = o 2597 " " 138(FB) = " " 1637
" "130 = o 2607 " "8 = o 1371
" " 145 = o 2636 " "193 = o 1211
" " = o 2075 " "212 = o *70
" "213 = no 2168 " " 234 = o *102
" " 226 = no 2084 " "245 = o *116
" " 280 = no 2387 " " 254 = o *118
" " 356 = no 2845 " " 264 = o *79
" " 459 = no 2927 " " 294 = o 1768
" " 463 = no 2745 " " 375 = o *125
" " 469 = o 379 " " 413 = o *103
" "48s = o 2533 " " 432 = o *95
" " 590 = o 3395 2012 (1) JLJ 1 = ILR(2012) MP 1
" "6l = o 2107 " "8 = o 962
" "657 = o 2088 " "14s = o 837
" " 673 = o 2921 " " 179(FB) = " 691

2015 (4) MPLJ 27 = "o 2914 " " 187 = "o *43



232
256

285

307

322

357

421

20 (FB)
25

38

115

128 (SC)
153

169

181 (SC)
189

234

272

296 (SC)
307

321

392

410 (SC)
421

58

72 (SC)
113

125 (SC)
130

170 (SC)
245 (SC)
313

323

363

396

43

90

141

233

355

429

15

23

67

75

104

138

156

185

207 (SC)
219

275

293

COMPARATIVE TABLE

237
*13
951
*10
*25
*26
1434
685
*29
1321
*78
*47
811
1376
1501
*28
1950
*69
*38
1134
1186
3046
*42
424
2322
*93
*53
2085
*96
*83
*103
*73
1724
2660
*95

*5

1
471
1092
533
542
1854
696
1214
1478
619
460
*15
741
1027
1177
1561

339
379
440

1

7

31

44

49

55

92

103

109
127
175
235
274
279
290
358
390

92 (FB)
140
246
301 (SC)
365 (SC)
25

69

90 (SC)
168
233

341
397
434
439
444

16

33

52

58

91

97

104
130
150

163

27

)

61

79 (SC)
88

100

113

134

ILR (2014) MP 1698

ILR 2015 MP 958

1169
1466
827
2503
2887
2231
2063
1934
*29
28
*19
2579
1279
1265
1793
2291
1656
2247
2806
1671

1339
1979
1694
1687
858
13
3077
733
214
1015
1355
851
1296
3303
1610
2701
2756
2353
2749
2341
2012
3231
2279
2002

1133
964

2533
*15

1395
1905
2752

61



158
202

241 (SC)
262

266

280

282 (SC)
304

341

358

371

391

412

421

26

44

55

388 (SC)
398

433

439

76 (SC)
102 (SC)
131 (SC)
177

181 (FB)
44

57 (DB)
104

112

114

124

138

148

152

165

210

250

265

269

272

276

298

316

SN 10
SN 11
1(SC)
35

90

135

143

155

160

ILR (2011) MP *23

COMPARATIVE TABLE

1020
1284
1625
1662
1729
2998
1403
1211
2977
2377
379
2712
501
1912
2387
1642
*1
2551
2107
1943
2274
2293
2545
3137
2640
3141

780
*47
392
284
951
1171
1475
*88
*7
819
572
714
1323
*58
1085
*36
*45
969
*49
*133
*8
300
1089
1867
1355
1387

183 (FB)
199
201
205
214
220
236
253
261
268 (SC)
290
306
345
349
368
391
411
SN2
SN 15
SN 20
8

12

15 (SC)
19

27

40

42

53

59

63

100
107
112
122
125

133

138

148
156 (SC)
160
178 (SC)
251
258
281
286
288
292
301 (SC)
380

SN 7
SN 12
SN 13

1637
1613
1504
1470
*93
1445
*39
2106
*102
1623
*101
*89
1859
*76
1702
1878
1695
926
948
2063
1226
1124
1119
2020
1513
606
1988
621
2734
*125
2468
*112
*111
2277
2591
1947
2119
2811
1433
2410
*153
*118
2354
1231
2322
2753
*140
2665
*35
*121
2743
2191

62



2012 (I) MPJR

24
28
33
37
41
49
57
59
66
81
84
123
136
147
187
206
255
269
279
284
292
305
337
354
384
395
SN2
21
27
49
54
57
62
80
84
87
103
109
114
128
147
152
158 (SC)
169
172
176
179
181
188
199
202
205
213

COMPARATIVE TABLE
ILR (2012) MP 951

1119
1339
956
136
*30
519
1262
811
796
*84
*3
443
382
*5
252
*9
*75
840
942
632
*1
1935
1081
464
710
1014
1466
157
968
654
446
661
453
458
365
326
320
378
*17
1780
462
305
1282
1181
1156
1218
*23
1812
264
522
1186
1447

232
237

248 (SC)
289

296

303

319 (FB)
324

330 (FB)
350

357
1(SC)
24
32(SC)
56

63

99

124

134

142

147

152

157

163

181

190

195

212

214

220 (SC)
287 (SC)
318

339

SN 11

1

10

12

21

23

31

51

61

70

78

94

96

107

110

197 (SB)
223

246

257

261

*26
1451
*47
308
744
785
685
702
691
1233
1125
*83
131
*93
1859
2113
1629
1381
*106
2108
1175
1619
*76
2385
*105
1221
30
1732
2170
*114
*103
*112
2128
2927
774
794
109
730
726
1917
*109
1888
*113
160
2901
*96
2632
*56
2091
1493
1227
1257
1995

63



275
290
298
304
305
308
315
SN 1
SN2
SN'5
SN 7
SN 10
SN 11
SN 13
22

55
218
221
233
267
275
280
SN'5
9

12

15

50

68

81

89
134
140
170
189
205
253
259
281
SN 1
SN 4
SN 20
SN 21
SN 24
SN 28
1(SC)
19

24

37

97
113
153
161
170

ILR (2013) MP 995

COMPARATIVE TABLE

2864
*118
2847
1758
1656
1743
2638
2768
*25

2359
1973
2353
1724
2481

2146
138
497
871
827
*20
837
1934
984
979
1394
80
1512
1930
961
605
820
956
1574
967
1332
2254
1027
628
1982
*19
696
1589
1569
1245
946
1870
1883
2395
1304
*32
2366
*29

177
184
203
217
237
243
265
284
289
292
SN 3
SN 4
SN'5

72

82
123
182
197
249
256
283
303
SN 15
SN 17
SN 18
100
110
122
131
162
196
276
315
SN 7
SN 12
SN 24
65
135
138
169
SN 4
SN 5
62

72

92
127
146
172
178
46

49

52

ILR (2014) MP 2728

762

1770
*30

*28

2806
2697
1339
2386
2622
1422
713

1619
2617
2670
1971
2464
2072
2320
2664
*18

2904
2813
1685
*42

1478
1656

73
2792
1706
2722
2789
785
24
690
1128
993
2841
26
455
1838
1916
1923
720
75
1396
2080
1355
2085
2514
2487
877
1293

64



2015 (I1) MPJR

71
75

105

154

SN 16
SN 21
99

172 (SC)
194

218 (SC)
284

289

SN 8

SN 21
SN 25
34

COMPARATIVE TABLE

1135
1034
726
2739
1483
547

807
376
2533
*12
1165
908
1495
1600
185

46
67

87

318

356

SN 1

66 (SC)
78

106

180

48 (SC)
81

217 (SC)
219 (SC)
275

SN 16

379

139

2977
1772
*38

1704
2293
518

2223
3275
1949
2437
3137
2551
3157
2556

65
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Dhanraj Singh Pusam Vs. State of M.P., .L.R. (2014) M.P. 1761
Dhanraj Vs. Ashok Kumar, I.L.R. (2014) M.P. 1172

Dhansampat Vs. State of M.P., .LL.R. (2012) M.P. 1032 (DB)
Dhanwan Vs. State of M.P., .L.R. (2014) M.P. *10 (DB)

Dhanwanti Vs. State of M.P., .L.R. (2012) M.P. 2128

Dhapubai (Smt.) Vs. State of M.P., .LL.R. (2013) M.P. 2987

Dhar Textile Mills Ltd. Vs. Canara Bank, I.L.R. (2011) M.P. 826 (DB)

Dharam Das Rai Vs. Chief Municipal Officer, I.L.R. (2014) M.P. 1794

Dharamveer Vs. The Director General of Police, I.L.R. (2012) M.P. 2322
(DB)

Dharmdev Singh Rajput Vs. Kavindra Singh, [.LL.R. (2011) M.P. 676 (DB)

Dharmendra Bhura Vs. State of M.P., LL.R. (2013) M.P. *27

Dharmendra Domle Vs. State of M.P., I.L.R. (2013) M.P. 5 (DB)

Dharmendra Singh (M/s.) Vs. Bharat Sanchar Nigam Ltd., I.L.R. (2014)
M.P. 1961

Dharmendra Singh Bhadouriya Vs. Rohit Goyal, I.L.R. (2014) M.P. 598
Dharmendra Singh Vs. Commissioner, Shahdol, I.L.R. (2011) M.P. 2447
Dharmendra Vs. State of M.P., LL.R. (2011) M.P. 2681 (DB)

Dharmveer Singh Tomar Vs. Ramraj Singh Tomar, I.LL.R. (2011) M.P.
1085

Dheer Singh Yadav Vs. State of M.P., LL.R. (2013) M.P. *28

Dheeraj Pandey Vs. State of M.P., ILL.R. (2014) M.P. 1027 (DB)
Dhruv Kumar Singh Vs. State of M.P., .L.R. (2012) M.P. 2012

Dhuli Bai Vs. State of M.P., .LL.R. (2011) M.P. 2556

Diamond Agencies (M/s.) Vs. Union of India, [.LL.R. (2014) M.P. 1629
Diamond Cements (M/s.) Vs. Union of India, I.LL.R. (2013) M.P. 2417

Diamond Crystal Pvt. Ltd. (M/s.) Vs. State of M.P., I.LL.R. (2013) M.P.
2589 (DB)

Digvijay Singh Vs. State of M.P., LL.R. (2015) M.P. 1230 (DB)
Dileep Singh Vs. Smt. Bharti Mehar, I.LL.R. (2015) M.P. 607
Dileep Vs. State of M.P., I.LL.R. (2015) M.P. 3036 (DB)

Dilip Bharti Vs. Smt. Meera Bai, .L.R. (2011) M.P. 406 (DB)
Dilip Kumar Vs. State of M.P., LL.R. (2014) M.P. 1916 (DB)
Dilip Kumar Vs. State of M.P., I.LL.R. (2015) M.P. 2788

Dilip Sagorkar (Dead) Through L.R. Vs. State of M.P., LL.R. (2014) M.P.
2694 (DB)
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Dilip Singh Gurjar Vs. State of M.P., .LL.R. (2013) M.P. 1521 (DB)
Dilip Takhtani Vs. State of M.P., .L.R. (2011) M.P. 1082 (DB)

Dilip Vs. Mansharam, I.L.R. (2012) M.P. 2166

Dilip Vs. State of M.P., .L.R. (2011) M.P. 2085

Dilip Vs. State of M.P., I.L.R. (2014) M.P. 493

Dilip Vs. State of M.P., .L.R. (2014) M.P. 1465 (SC)

Dinesh Agarwal (Dr.) Vs. State of M.P., LL.R. (2015) M.P. 3438
Dinesh Kadam Vs. State of M.P., .LL.R. (2015) M.P. 1217

Dinesh Kumar Arya Vs. State of M.P., .LL.R. (2011) M.P. 1724
Dinesh Kumar Vs. Smt. Sarveshari, [.L.R. (2013) M.P. 345

Dinesh Kumar Vs. Sunil Kumar, I.LL.R. (2013) M.P. *3

Dinesh Kumar Yadav Vs. Union of India, I.L.R. (2013) M.P. 1779
Dinesh Nagda Vs. Shanti Bai, I.LL.R. (2012) M.P. *21 (DB)

Dinesh Pandey Vs. Shri Bharat Mathurawala, I.L.R. (2014) M.P. 1746
Dinesh Pawar Vs. State of M.P., [.LL.R. (2011) M.P. 2337

Dinesh Singh Bhadoriya Vs. State of M.P., .L.R. (2014) M.P. 1291 (DB)

Dinesh Vaishnav (Bairagi) Vs. Kishor Kumar Gupta, L.L.R. (2012) M.P.
654

Dinesh Vs. State of M.P., LL.R. (2012) M.P. 1760
Dinesh Vs. State of M.P., I.LL.R. (2012) M.P. 2230 (DB)
Dinesh Vs. Union of India, I.LL.R. (2011) M.P. 210

District Co-operative Central Bank Isagarh, District Guna (M.P.) Vs.
Leeladhan, I.L.R. (2012) M.P. 593

District Cooperative Central Bank Ltd., Satna Vs. Sunderlal, I.L.R. (2011)
M.P. 2324 (DB)

Dittu Singh @ Dilip Bhilala Vs. State of M.P., LL.R. (2015) M.P. 2188
Ditya (Deleted) through L.Rs. Vs. Kidi, I.L.R. (2012) M.P. 956

Divya Marble (M/s.) vs. State of M.P., LL.R. (2012) M.P. 2718
Diwakar Prasad Tiwari Vs. Union of India, I.L.R. (2014) M.P. 1503
Diwakar Rao Gurjar vs. Smt. Shobna Mishra, I.L.R. (2012) M.P. 2645
Doman Singh Nagpure Vs. Pradeep Jaiswal, I.L.R. (2011) M.P. 2793
Dongar Singh Rathore Vs. State of M.P., .LL.R. (2015) M.P. 277

Dr. Harisingh Gour Vishwavidyalaya Vs. Surendra Saraf, I.LL.R. (2013)
M.P. 552 (DB)

Draupati Tiwari (Smt.) Vs. State of M.P., LL.R. (2013) M.P. 1512 (DB)

Drive India Dot Co. Ltd. (M/s.) Vs. State of M.P., LL.R. (2011) M.P. 2978
(DB)

Dulare Prasad Raikwar Vs. State of M.P., .LL.R. (2015) M.P. 1448
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165, 556
146

538
298
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518, 520, 521
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810

652, 654
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56, 784
754

141
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Dulari Bai (Smt.) (Dead) Vs. Rameshwar Dayal Shrivastava, [.L.R. (2013)
M.P. 1619

Duncans Industries Ltd. Vs. Jai Ramdas Panjwani, [.L.R. (2013) M.P. 1483
Durga Prasad Vs. State of M.P., LL.R. (2011) M.P. 656

Durgan Prasad Ahirwar Vs. State of M.P., LL.R. (2013) M.P. 2242
Dwarka Prasad Mishra Vs. State of M.P., .LL.R. (2011) M.P. 3152 (DB)
Dwarka Soni Vs. State of M.P., I.LL.R. (2012) M.P. 1060

E

Ekta Shiksha Prasar Samiti, Chhatarpur Vs. Dr. Harisingh Gaur University,
L.L.R. (2015) M.P. *6 (DB)

Electricity Board, Rampur, Jabalpur (M.P.) Vs. Collector of Stamps Cum
District Registrar, Jabalpur, [.LL.R. (2012) M.P. *22

Elixir Impex Pvt. Ltd. Vs. State of M.P., I.L.R. (2013) M.P. 2530 (DB)

Executive Engineer, M.P.P.K.V.V.C.L. Vs. Smt. Malti Bai, .L.R. (2015)
M.P. 1332

Executive Engineer, PWD (NH) Division, Indore Vs. The Recovery
Officer, TDS-II, Indore, I.L.R. (2012) M.P. 1755 (DB)

F

Fagnu Vs. State of M.P., LL.R. (2012) M.P. 1699 (DB)
Farhan Khan Vs. State of M.P., .L.R. (2014) M.P. 1381
Farukh Kha @ Jamaal Khan Vs. Union of India, I.L.R. (2013) M.P. 306

Fatehchand Vs. The Land Acquisition & Rehabilitation Officer, I.L.R.
(2011) M.P. 2020 (DB)

Fayyaj Ahmad Vs. State of M.P., I.L.R. (2015) M.P. 3425
Focus Energy Ltd. (M/s.) Vs. Government of India, .L.R. (2011) M.P. 53
(DB)

G

G.D. Purohit Vs. State of M.P., .L.R. (2015) M.P. 2607

G.M. Dubey Vs. State of M.P., .L.R. (2014) M.P. 2054

G.R. Dhupar Vs. State of M.P., .LL.R. (2012) M.P. 42

G.S. Thakur Vs. State of M.P., .LL.R. (2012) M.P. 74 (DB)

G.V.P.R. Engineers Ltd. (M/s.) Vs. State of M.P., LL.R. (2012) M.P. 1227
(DB)

Gajadhar Prasad Vs. Smt. Shakuntala Mishra, I.L.R. (2015) M.P. 2859

Gajanand Vs. Gordhan, I.L.R. (2013) M.P. 1422

Gajendra Rao Vs. Murti Shri Ganpati Ji Maharaj, [.L.R. (2012) M.P. *4

Gajendra Singh Chouhan Vs. State of M.P., I.L.R. (2013) M.P. 939 (DB)
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Gajendra Vs. State of M.P., .L.R. (2011) M.P. 375 (DB)
Gajra Devi Vs. State of M.P., LL.R. (2011) M.P. 1616

Gajraj Singh (Dead) Through Lrs. Mishrilal Vs. Jagdish, I.L.R. (2011)
M.P. 2134

Gajraj Singh Vs. State of M.P., LL.R. (2011) M.P. 1747

Gajraj Singh Vs. State of M.P., .LL.R. (2015) M.P. 1507 (DB)

Gama @ Nirmal Kumar Vs. State of M.P., .LL.R. (2014) M.P. 554
Gambhir Singh Patel Vs. State of M.P., LL.R. (2011) M.P. 1428 (DB)

Ganesh Khare Vs. Principal Secretary, State of M.P., LL.R. (2011) M.P.
3002

Ganesh Kumar Sharma Vs. State of M.P., [.L.R. (2013) M.P. *15 (DB)

Ganesh Prasad Tiwari Vs. The Secretary/Addl. Secretary, M.P.S.E.B.,
I.L.R. (2013) M.P. 802

Ganesh Ram Gayari Vs. Bagdiram, I.L.R. (2013) M.P. 1793 (DB)

Ganesh Singh Rawat Vs. State of M.P., LL.R. (2012) M.P. *76

Ganesh Vs. State of M.P., LL.R. (2011) M.P. 1343 (DB)

Ganga Bai Vs. Devi Singh, .L.R. (2012) M.P. 490

Ganga Bai Vs. Subhash Chandra Mangal, I.L.R. (2014) M.P. 380
Gangadhar Vs. State of M.P., .L.R. (2011) M.P. 202 (DB)

Ganpat @ Narayan Vs. Rumal Sing, I.LL.R. (2014) M.P. 141

Ganpat Vs. State of M.P., I.LL.R. (2014) M.P. 1351

Garada Vs. State of M.P., LL.R. (2011) M.P. *52 (DB)

Gariba @ Naresh @ Ramnaresh Vs. State of M.P., LL.R. (2014) M.P. 1135

Garibdas @ Pappu Choudhari Vs. State of M.P., .LL.R. (2014) M.P. 1923
(DB)

Gaurav Chaturvedi Vs. Mr. Girdhar Gopal Bajoriya, I.L.R. (2014) M.P.
819

Gaurav Enterprises (M/s.) Vs. State Bank of India, I.LL.R. (2012) M.P. 49
Gaurav Tiwari Vs. Indian Oil Corporation Ltd., LL.R. (2011) M.P. *5
Gaurishankar Vs. Specialty Electromars, I.L.R. (2015) M.P. 2735
Gayaram Tamrakar Vs. Chandra Bhan Singh, I.L.R. (2011) M.P. 1551
Gayatri (Smt.) Vs. State of M.P., .LL.R. (2014) M.P. 227

Gayatri Singh (Smt.) Vs. Santosh Chaturvedi, I.L.R. (2013) M.P. 904

Gazetted Headmasters Pradeshik Sangh, Madhya Pradesh Vs. State of
M.P., L.L.R. (2015) M.P. 2888 (DB)

Geeta Bai (Smt.) Vs. State of M.P., LL.R. (2012) M.P. *117
Geeta Bai (Smt.) Vs. The Sub Divisional Officer, I.L.R. (2013) M.P. 2579

Geeta Choudhary (Smt.) Vs. Smt. Anamika Tiwari, [L.R. (2012)
M.P. 2273
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Geeta Dubey (Smt.) Vs. Saroj Suhane, I.LL.R. (2015) M.P. 872

GEI Industrial Systems Ltd. Vs. Bharat Heavy Electricals Ltd., I.L.R.
(2011) M.P. 3192

Gend Singh Vs. State of M.P., .L.R. (2015) M.P. 601

Gendalal Vs. Chagganlal, I.L.R. (2015) M.P. 2168

General Manager Vs. Deendayal Gaud, I.LL.R. (2013) M.P. 584

General Secretary Vs. Deputy General Manager, I.L.R. (2013) M.P. 273
(DB)

Ghanshyam Narain Dubey Vs. State of M.P., .LL.R. (2011) M.P. 762 (DB)

Ghanshyam Sharma Vs. State of M.P., .LL.R. (2013) M.P. 581

Ghanshyam Singh Raghuvanshi Vs. State of M.P., .LL.R. (2015) M.P. 3032
(DB)

Ghanshyam Vs. Subhash Chandra, I.L.R. (2011) M.P. 2586

Ghanshyamdas & Co. (M/s.) Vs. Commissioner of Commercial Tax, M.P.,
LL.R. (2011) M.P. *6 (DB)

Ghasiram Dehariya Vs. Anakhlal Dehariya, .L.R. (2014) M.P. 3114
Girish Kumar Jain Vs. State of M.P., .LL.R. (2014) M.P. 2275 (DB)
Girish Kumar Shukla Vs. State of M.P., I.LL.R. (2012) M.P. 1885
Girja Shankar Vs. Smt. Shanti Bai, .LL.R. (2011) M.P. 1516

Glaxosmithkline Pharmaceuticals Ltd. Vs. State of M.P., I.LL.R. (2011)
M.P. 2651 (SC)

Glodyne Technoserve Ltd. Vs. State of M.P., .LL.R. (2011) M.P. *7 (DB)
Gokul Prasad Ajameriya Vs. State of M.P., .LL.R. (2014) M.P. 55

Gokul Prasad Tripathi Vs. Vishwanath Prasad Vyask, I.L.R. (2011) M.P.
1727

Gokul Prasad Vs. State Level Committee, I.L.R. (2012) M.P. 1527
Golu @ Anand Vs. State of M.P., LL.R. (2013) M.P. 2795 (DB)
Gopal Chawala Vs. State of M.P., LL.R. (2012) M.P. 424

Gopal Das Kabra Vs. Union of India, I.LL.R. (2015) M.P. *35
Gopal Ji Singh Vs. State of M.P., .LL.R. (2012) M.P. 3122

Gopal Singh Vs. State of M.P., .LL.R. (2014) M.P. 1886

Gopal Vs. State of M.P., I.LL.R. (2015) M.P. 1338

Gope Singh @ Gope Vs. State of M.P., LL.R. (2015) M.P. 1521
Gopi Nath Vs. Shiv Prasad, I.LL.R. (2012) M.P. *56

Gopika Prasad Tiwari Vs. Rajman Mishra, I.L.R. (2014) M.P. 594
Gorelal Lodhi Vs. Ratan Lal Lodhi, I.L.R. (2015) M.P. 1861
Govind Prasad Vs. Sandeep Kumar, I.LL.R. (2015) M.P. 1683
Govind Sharan Vs. Har Govind, [.L.R. (2012) M.P. 1597

Govind Singh vs. Ramcharan, I.L.R. (2012) M.P. 2850
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Govind Vs. State of M.P., LL.R. (2011) M.P. 2591

Goyolene Fibres (India) Private Ltd. (M/s) Vs. Madhya Pradesh State
Electricity Board, I.L.R. (2011) M.P. 1755

Grasim Industries Ltd., Neemuch Vs. State of M.P., .LL.R. (2014) M.P.
2959 (DB)

Gudda @ Dwarikendra Vs. State of M.P., LL.R. (2013) M.P. 2309 (SC)

Gudda Alias Sultan Singh Vs. State of M.P., LL.R. (2012) M.P. *57 (DB)

Guddi Bai @ Sahodara Bai Vs. State of M.P., .LL.R. (2015) M.P. 3054
(DB)

Guddu Alias Sameer Vs. State of M.P., LL.R. (2012) M.P. 1717

Gulab Bai (Smt.) Vs. Subhash Chandra, [.LL.R. (2013) M.P. 1279 (FB)

Gulab Das Vs. State of M.P., I.LL.R. (2012) M.P. 305 (SC)

Gulab Makode Vs. State of M.P., LL.R. (2014) M.P. 11 (DB)

Gulab Rao Nagle Vs. State of M.P., .L.R. (2014) M.P. 547 (DB)

Gulab Singh Vs. State of M.P., .L.R. (2014) M.P. 849

Gulab Singh Vs. Virendra Singh, I.L.R. (2013) M.P. 1474

Gulab Vs. State of M.P., I.LL.R. (2011) M.P. *150

Gulab Vs. State of M.P., LL.R. (2012) M.P. 1055

Gulab Vs. State of M.P., LL.R. (2014) M.P. 1606 (DB)

Guldan Uikey Vs. Praveen Kumar Kaithwas, I.L.R. (2013) M.P. 2164

Gulrez Khan Vs. Union of India, I.L.R. (2011) M.P. 1492 (DB)

Gulzar Ahmad @ Gulzar Khan Vs. State of M.P., .LL.R. (2014) M.P. 2268
(DB)

Gulzarilal Jain Vs. Ravikant Shirke, .L.R. (2011) M.P. *24 (DB)

Guman Singh Vs. State of M.P., .L.R. (2014) M.P. 3059 (DB)

Gunmala Shanti Foundation Trust's (Smt.) Vs. V.S. Niranjan, [.L.R. (2013)
M.P. 141 (DB)

Gurudayal Vs. Indal, I.L.R. (2015) M.P. 2254
Gurudev Singh @ Goga Vs. State of M.P., LL.R. (2011) M.P. 2053 (DB)

Guru Granth Saheb Sthan Meerghat Vanaras Vs. Ved Prakash, I.L.R.
(2013) M.P. 2503 (SC)

Gurunanak Medical and Surgical Agency (M/s) Vs. Sita Ram Shivhare,
I.L.R. (2011) M.P. 1637 (FB)

Gurunanak Prathmik Upbhokta Bhandar Vs. State of M.P., LL.R. (2012)

M.P. 1555

Guru Nanak Timber Mart (M/s.) Vs. Anil Kumar Gulatee, I.L.R. (2013)
M.P. 151

Gwalior Development Authority Vs. Dushyant Sharma, I.L.R. (2013) M.P.
1582

Gyan Bai (Smt.) Vs. State of M.P., .L.R. (2011) M.P. 2029 (DB)
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35

461
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345, 594
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18
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Gyanendra Pandey vs. State of M.P., .L.R. (2012) M.P. 2727

Gyanesh Sharma Vs. State of M.P., LL.R. (2011) M.P. *151 (DB)

Gyanesh Vs. Central Bureau of Investigation, I.L.R. (2014) M.P. 3274

Gyanjeet Sewa Mission Trust Vs. Union of India, I.L.R. (2015) M.P. 2088
(DB)

H

H.P. Singh Vs. State of M.P., I.LL.R. (2013) M.P. 102

H.P. Upadhyay (Dr.) Vs. State of M.P., LL.R. (2011) M.P. 2342
H.P. Urmaliya Vs. State of M.P., LL.R. (2013) M.P. *34

H.S. Sidhu Vs. Devendra Bapna, I.LL.R. (2015) M.P. 2819 (SC)

H.S. Tripathi (Dr.) Vs. National Council for Teachers Education, I.L.R.
(2011) M.P. 603 (DB)

Habib Khan Vs. Shahjad Bi, I.L.R. (2014) M.P. 1517

Haji Abdul Aziz Ansari Vs. M.P. Wakf Board, Bhopal, I.L.R. (2012) M.P.
252

Haji Abdul Rajjak Vs. State of M.P., .LL.R. (2012) M.P. 2428 (DB)
Haji Sayyad Vs. State of M.P., I.LL.R. (2012) M.P. 2610

Hakam Vs. State of M.P., I.LL.R. (2011) M.P. 2237

Halke Alias Hakke Vs. State of M.P., I.L.R. (2013) M.P. 439
Halku Vs. State of M.P., LL.R. (2011) M.P. 529 (DB)

Hameeda Begam (Smt.) Vs. Shri Pooran Chand Jain, I.LL.R. (2013) M.P.
486

Hameeda Begum (Smt.) vs. Inder Kumar Jain, .L.R. (2012) M.P. 2797
Hansraj Singh Vs. State of M.P., I.LL.R. (2012) M.P. 3001

Hanumant Singh Vs. State of M.P., .L.R. (2012) M.P. *58
Harbanslal Vs. Shyamsundar, I.L.R. (2015) M.P. *22

Hare Krishan Vs. State of M.P., LL.R. (2013) M.P. *31

Hargovind Vs. Sagun Bai, .LL.R. (2013) M.P. 401

Haribabu Vs. Himmat Singh, I.L.R. (2014) M.P. 3160 (DB)

Hari Charan Soni Vs. State of M.P., LL.R. (2011) M.P. *8

Harigopal Maurya Vs. State of M.P., LL.R. (2011) M.P. 218

Hari Kishan Tuteja Vs. State of M.P., .L.R. (2014) M.P. 1973 (DB)
Harikishan Vs. State of M.P., I.L.R. (2012) M.P. 2076

Hari Narayan Sharma Vs. State of M.P., I.L.R. (2012) M.P. 865 (DB)
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Kamlesh Kumar Patel Vs. Smt. Madhulata, I.LL.R. (2014) M.P. 1445
Kamlesh Nut Vs. The Commissioner, I.LL.R. (2012) M.P. 2148
Kamlesh Sharma Vs. Divisional Manager, I.L.R. (2011) M.P. 703
Kamlesh Vs. Geeta, [.L.R. (2014) M.P. 1095 (DB)

Kamlesh Vs. Tara Devi, I.LL.R. (2015) M.P. 2565

Kamna Balke (Ku.) Vs. The Registrar General, I.L.R. (2011) M.P. 1876
Kamruddin Siddiqui Vs. Indian Oil Corporation, I.LL.R. (2011) M.P. *41
Kamta Prasad Pandey Vs. State of M.P., LL.R. (2013) M.P. *20 (DB)
Kanaklata (Mrs.) Vs. Union of India, I.L.R. (2012) M.P. 1606

Kanchan Bai (Smt.) Vs. Hemchandra, I.L.R. (2013) M.P. 2817

Kanchan Singh Vs. Daulat Singh (Since Deceased), Balwant Singh, I.L.R.
(2014) M.P. 392

Kanchanbag A Partnership Firm Vs. Union of India, I.L.R. (2014) M.P.
2837 (DB)

Kanhaiyalal Gupta Vs. State of M.P., .L.R. (2011) M.P. *42 (DB)
Kanhaiyalal Vishwakarma Vs. State of M.P., .LL.R. (2011) M.P. 124 (DB)
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Kanhaiyalal Vs. State of M.P., .LL.R. (2015) M.P. 2184
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Kanija Begum Vs. Niyaz Mohammad Ansari, [.LL.R. (2014) M.P. 844
Kanta (Smt.) Vs. Arvind Tare, .LL.R. (2011) M.P. *70

Kanta Bai (Smt.) Vs. Balu Singh, I.LL.R. (2013) M.P. 2652

Kanta Salaria (Smt.) Vs. Prakash Chandra, I.L.R. (2011) M.P. 1524
Kantilal Bhuria Vs. Sanjay Sarvaria, .L.R. (2012) M.P. 2606

Kapil Kumar alias Boby Vs. State of M.P., I.L.R. (2014) M.P. 1109 (DB)

Kapil Steels Ltd. Vs. Assistant Commissioner of Commercial Tax, I.L.R.
(2014) M.P. 298 (DB)

Karan Lal Vs. Charan Lal, .L.R. (2015) M.P. 164

Karan Singh vs. State of M.P., .LL.R. (2012) M.P. 2636 (DB)

Karan Vs. State of M.P., LL.R. (2013) M.P. 1162 (DB)

Karanveer Rana Vs. State of M.P., .L.R. (2014) M.P. 2418 (DB)

Kari Bai @ Kali Bai (Smt.) Vs. Union of India, I.L.R. (2015) M.P. *29
Karu Suryawanshi Vs. State of M.P., [.LL.R. (2013) M.P. 2966

Kashi Bai (Smt.) Vs. State of M.P., LL.R. (2012) M.P. 1414

Kashi Prasad Kachhi Vs. State of M.P., .LL.R. (2014) M.P. 66

Kashi Prasad Pandey Vs. State of M.P., .LL.R. (2014) M.P. 567
Kashiram Kushwaha Vs. State of M.P., LL.R. (2013) M.P. 2386

Kashi Ram Vs. Mitthu Lal, I.L.R. (2013) M.P. 410

Kastoorchand Vs. State of M.P., LL.R. (2011) M.P. *123

Kasturi Devi Jain (Smt.) Vs. Union Bank of India, I.L.R. (2011) M.P. *111
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Kawal Singh Vs. Sembai, I.LL.R. (2011) M.P. *112
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Shivpuri, I.LL.R. (2015) M.P. 3392

Kehar Singh Vs. Durjan Singh Gond, I.LL.R. (2012) M.P. 1625

Kesh Kumar Vs. Raju @ Rajkumar, I.LL.R. (2012) M.P. 3102

Keshar Bai (Smt.) Vs. Western Coalfields Ltd., I.LL.R. (2015) M.P. 328
Keshari Prasad Vs. Sub-Divisional Officer, I.L.R. (2013) M.P. 2344
Keshav Chouhan Vs. Kiran Singh, I.L.R. (2014) M.P. 2744

Keshu Lal Vs. State of M.P., .L.R. (2012) M.P. 537 (DB)

Kewin B. Ajit Vs. State of M.P., .LL.R. (2012) M.P. 661
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Kiran Yadav Vs. Shrikrishna, I.L.R. (2013) M.P. 2674

Kishan Automobile (M/s.) Vs. Commissioner of Income Tax, [.LL.R. (2011)
M.P. 2625 (DB)

Kishan Lal Vs. Abdul Wahid, I.LL.R. (2015) M.P. *10
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Kisna Vs. State of M.P., LL.R. (2012) M.P. 2519 (DB)

Kodar Singh Vs. State of M.P., LL.R. (2014) M.P. 3190
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M.P. 969 (DB)

Kranti Kumar Jain vs. State of M.P., .LL.R. (2012) M.P. 2701
Krashan Kumar Agrawal Vs. State of M.P., LL.R. (2013) M.P. 523
Kripa Tori Vs. State of M.P., LL.R. (2014) M.P. 1848

Krishi Upaj Mandi Committee, Mahidpur Vs. State of M.P., I.LL.R. (2012)
M.P. 1613 (DB)

Krishi Upaj Mandi Samiti Vs. Sunil Kumar, I.L.R. (2011) M.P. 1445 (DB)

Krishi Upaj Mandi Samiti, Narsinghpur vs. M/s. Shiv Shakti Khansari
Udyog, I.L.R. (2012) M.P. *114 (SC)

Krishna Kant Choudhari Vs. State of M.P., I.LL.R. (2013) M.P. 2518
Krishna Kumar Gupta Vs. Rajendra Shukla, I.L.R. (2015) M.P. 152
Krishna Kumar Gupta Vs. State of M.P., .L.R. (2011) M.P. 1947 (DB)

Krishna Oil Extraction Ltd. (M/s.) Vs. State Appellate Forum, I.L.R.
(2014) M.P. 2848 (DB)

Krishna Singh (Dr.) Vs. State of M.P., .L.R. (2011) M.P. *82
Krishna Tiwari (Smt.) Vs. Ram Kumar, I.LL.R. (2015) M.P. 977
Krishnanand Vs. State of M.P., .L.R. (2014) M.P. 2110 (DB)
Krishnapal Singh Sisodiya Vs. State of M.P., .LL.R. (2011) M.P. *43
Krishnapal Singh Vs. State of M.P., .LL.R. (2015) M.P. 3422
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Kulwant Singh Vs. State of M.P., .L.R. (2014) M.P. 3153
Kunwar Singh Vs. State of M.P., LL.R. (2013) M.P. *5
Kusum (Dr.) Vs. Smt. Prabhavati, I.L.R. (2014) M.P. 851

Kusum Singh Mahdele (Ms.) Vs. Shri Shrikant Dubey, I.L.R. (2011) M.P.
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Kutubuddin Agarbattiwala Vs. Smt. Ameena, I.LL.R. (2014) M.P. 1286

Kymore Cement Majdoor Congress (INTUC) Vs. Registrar Office of
Registrar Trade Unions Bhopal, I.L.R. (2011) M.P. *139
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L.M.P. Precision Engineering Co. Pvt. Ltd. Vs. Union of India, I.L.R.
(2011) M.P. 2347 (DB)

Laalu @ Balmukund Sharma Vs. State of M.P., LL.R. (2012) M.P. 2526
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Lakhanlal Gupta Vs. Nemchand Jain, I.L.R. (2011) M.P. *27

Lakhan Lal Vs. Durga Prasad, I.L.R. (2013) M.P. 2600

Lakhan Singh Vs. State of M.P., .LL.R. (2012) M.P. *99

Lakhani Foot Care Ltd. Vs. State of M.P., I.LL.R. (2015) M.P. 906 (DB)
Lakhpati Prasad Vs. Rajni Gupta, I.L.R. (2012) M.P. 1464

Lakkhu @ Lakhanlal Gond Vs. State of M.P., .LL.R. (2013) M.P. 934 (DB)
Lal Singh Gond Vs. State of M.P., .L.R. (2012) M.P. 2510

Lal Singh Vs. State of M.P., .LL.R. (2011) M.P. 524

Lalit Kumar Tiwari Vs. State of M.P., .LL.R. (2012) M.P. 1943

Lalita (Ku.) Vs. Vidhya Sagar, I.L.R. (2011) M.P. 2185

Lalita Bai (Smt.) Vs. Ajay Pal Singh, I.L.R. (2015) M.P. 406

Lalita Tripathi (Smt.) Vs. M.P.E.B., LL.R. (2012) M.P. *25

Lalji Bind Vs. Union of India, I.LL.R. (2015) M.P. 2158

Lalla Kumhar Vs. Dhaniram Kumbhar, I.L.R. (2014) M.P. 3108

Lallu Lal Patel Vs. Smt. Anar Kali @ Tannu Bai Yadav, I.LL.R. (2011)
M.P. 1605

Lalman Soni Vs. Shri Rupinder Singh Gill, I.L.R. (2013) M.P. 1088
Lalta Prasad Vs. State of M.P., I.LL.R. (2014) M.P. 560
Lata Agrawal (Smt.) Vs. Indian Oil Corporation, I.L.R. (2014) M.P. 2096
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Laxman Singh Vs. Hukum Singh, I.L.R. (2015) M.P. 344

Laxman Singh Vs. State of M.P., .LL.R. (2011) M.P. 229 (DB)
Laxmi Bai Solanki (Smt.) Vs. C.P.P.C., I.LL.R. (2012) M.P. 1519 (DB)
Laxmi Bai Vs. Naushad, .L.R. (2013) M.P. *9

Laxmi Cycle Vs. Subhu Kumar Jain, I.L.R. (2014) M.P. 3111

Laxmi Devi (Smt.) Vs. State of M.P., LL.R. (2011) M.P. *10

Laxmi Narayan Vs. State of M.P., .LL.R. (2014) M.P. 2177
Laxmikant Vs. State of M.P., I.LL.R. (2015) M.P. 1034 (DB)
Laxminarayan @ Billa Vs. Rajkumar, I.L.R. (2013) M.P. 2046

Leela Bai Vs. Ganpati, I.LL.R. (2015) M.P. 501

Leeladhar Puria Vs. General Manager WCL, I.LL.R. (2015) M.P. 2869
Leelawati (Smt.) Vs. Kanhaiyalal, I.LL.R. (2011) M.P. *140

Leelawatibai (Deceased) Through L.Rs. Mahendra Kumar Vs.
Radhakishan (Deceased) Through L.Rs. Smt. Sajjanbai, I.L.R.
(2011) M.P. 1068 (DB)

Lekhraj Singh Kushwah Vs. Brahmanand Tiwari, .L.R. (2013) M.P. 1783

Life Care International Vs. Mahindra & Mahindra Ltd., I.LL.R. (2011) M.P.
175

Life Insurance Corporation of India Vs. Triveni Sharan Mishra, I.L.R.
(2015) M.P. 827 (SC)

Lilasons Breweries Ltd. (M/s.) Vs. State of M.P., .LL.R. (2011) M.P. *28
(DB)

Lilasons Breweries Ltd., Bhopal (M/s.) Vs. Commissioner of Income Tax,
Bhopal, .L.R. (2013) M.P. 756 (FB)

Lilawati (deceased) Through LR’s Vs. Vishram, [.LL.R. (2012) M.P. 151

Little Angels Shiksha Samiti Vs. Union of India, I.L.R. (2011) M.P. 2106
(DB)

LML Limited Vs. Shri Kailash narain Rai, I.L.R. (2012) M.P. 1471

Lokendra Jain Vs. Bandiviya Samachar Patra, I.L.R. (2014) M.P. 1346

Lolar (Smt.) Vs. Gulab Singh, I.L.R. (2012) M.P. 1638

Ludiram Vs. Anil Rao, I.L.R. (2015) M.P. 2807

M

M. Peetamber Vs. Union of India, I.L.R. (2013) M.P. 1107

M.I. Khan (Dr.) Vs. M.P. State Electricity Board, I.L.R. (2011) M.P. 868
(DB)

M.L. Gaur Vs. State of M.P., LL.R. (2014) M.P. 1455

M.M. Mudgal vs. State of M.P., .LL.R. (2012) M.P. 2651

M.P. Co-operative Workers Federation Vs. M.P. Co-operative Tribunal,
L.L.R. (2012) M.P. 2975 (DB)
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M.P. Electricity Board Vs. Rajendrashri, I.L.R. (2013) M.P. *35
M.P. Electricity Board, Jabalpur Vs. Laxman, [.LL.R. (2014) M.P. 1872

M.P. Electricity Board, Jabalpur Vs. S.K. Dubey, .L.R. (2014) M.P. 1698
(FB)

M.P. Housing & Infrastructure Development Board Vs. Dr. Sudha Jain,
LLL.R. (2014) M.P. 2012 (DB)

M.P. Housing Board Vs. State of M.P., I.L.R. (2013) M.P. 2723

M.P. Madhya Kshetra Vidyut Vitaran Company Ltd. Vs. The Appellate
Authority, .LL.R. (2014) M.P. 36 (DB)

M.P. Madhya Kshetra Vidyut Vitran Co. Ltd. Vs. Smt. Savitri Devi, [.L.R.
(2013) M.P. 1027

M.P. Medical & Sales Representative Association Vs. Senior General
Manager, I.LL.R. (2012) M.P. 1812 (DB)

M.P. Poorve Kshetra Vidtut Vitran Company Ltd. Vs. Presiding Officer
Appellate Authority, .L.R. (2013) M.P. 557

M.P. Public Service Commission Vs. Ku. Purnima Jain, I.L.R. (2011) M.P.
900

M.P. Rajya Laghu Vanopaj (Business and Development) Sahakari Sangh
Mydt., Bhopal vs. The New India Insurance Co. Ltd., I.L.R.
(2012) M.P. 2747 (DB)

M.P. Samdariya Vs. State of M.P., .L.R. (2012) M.P. 70
M.P. Singh Bargoti Vs. State of M.P., .L.R. (2015) M.P. 1133 (SC)

M.P. State Agro Industries Development Corpn. Ltd. Vs. Suresh Gupta,
L.L.R. (2015) M.P. 1502

M.P. State Electricity Board Vs. Girvan Dhakad, I.LL.R. (2013) M.P. 868
M.P. State Electricity Board Vs. Jagannath Pillai, .L.R. (2013) M.P. 1813
M.P. State Electricity Board Vs. P.N. Verma, [.L.R. (2013) M.P. 564

M.P. State Road Transport Corporation Vs. M/s. Super Stone Rubber
Industries, I.L.R. (2011) M.P. 2194

M.P.S.E.B. Vs. Brajendra Singh Kushwah, I.L.R. (2012) M.P. *77 (DB)
M.S. Razawat Vs. State of M.P., LL.R. (2011) M.P. 424 (DB)

Machines India (M/s.) Vs. Chief Engineer, Jabalpur Zone, I.L.R. (2015)
M.P. 1834 (DB)

Madan Lal Vohra Vs. Smt. Nirmala Dubey, I.LL.R. (2014) M.P. 2697
Madan Parmaliya Vs. State of M.P., I.L.R. (2011) M.P. 1621 (SC)
Madan Vs. Shantilal, I.L.R. (2011) M.P. *29

Madan Vs. State of M.P., LL.R. (2011) M.P. *94

Madanmohan Jatwa Vs. State of M.P., I.LL.R. (2012) M.P. *78 (DB)
Madhav Sharma Vs. State of M.P., .LL.R. (2014) M.P. 1120
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Madhu @ Madaliya Vs. State of M.P., LL.R. (2015) M.P. 2173
Madhu Gupta (Smt.) Vs. Veer K. Shrivastava, [.L.R. (2012) M.P. 1097
Madhu Janiyani Vs. State of M.P., .LL.R. (2015) M.P. 1316

Madhu Vs. State of M.P., LL.R. (2012) M.P. *5

Madhubala Jain (Smt.) Vs. Sardar Davinder Singh, I.LL.R. (2015) M.P.
1455

Madhubala Sharma (Dr.) Vs. Union of India, I.LL.R. (2014) M.P. 1 (DB)
Madhukant Tiwari Vs. State of M.P., LL.R. (2015) M.P. 50

Madhukar Shyam Jha Vs. Western Coal Fields Ltd., [.LL.R. (2015) M.P. 77
Madhumati Joshi (Smt.) Vs. State of M.P., LL.R. (2014) M.P. 1771
Madhusudan Tiwari Vs. Shyam Sunder, I.LL.R. (2015) M.P. 1379
Madhvendra Vs. Secretary, Union of India, I.L.R. (2015) M.P. 1211
Madhvi Sharma (Smt.) Vs. Pushpendra Sharma, I.L.R. (2013) M.P. 2823

Madhya Pradesh Cricket Association Vs. Shri B.S. Solanki, I.LL.R. (2014)
M.P. 1820

Madhya Pradesh Housing and Infrastructure Development Board Vs.
B.S.S. Parihar, I.LL.R. (2015) M.P. 1959 (SC)

Madina Begam (Smt.) Vs. Shiv Murti Prasad Pandey, I.L.R. (2013) M.P.
2169 (DB)

Mahabir Sen Vs. Vijay Singh, .LL.R. (2014) M.P. 2365
Mahadev Alias Jhadha Vs. State of M.P., LL.R. (2012) M.P. 2532 (DB)
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(2012) M.P. *79

Mahakoshal Pottaries Vs. C.I.T., I.L.R. (2013) M.P. 2270 (DB)

Mabhalinga Shetty (M/s.) & Company Vs. M.P. Electricity Board, [.L.R.
(2014) M.P. 214 (DB)

Mahaprasad Vs. Badi Bai, I.L.R. (2014) M.P. 1079
Mabharaj Singh Vs. Mahant Singh Chaturvedi, .L.R. (2015) M.P. 2730

Maharani Laxmi Bai Mahila Bahu Uddeshiya Sahkari Samiti Vs. State of
M.P.,, .LL.R. (2012) M.P. 890

Mabharshi Mahesh Yogi Vedic Vishwavidyalaya Vs. State of M.P., LL.R.
(2014) M.P. 617 (SC)

Mabhavir Prasad Jain vs. State of M.P., .LL.R. (2012) M.P. 2688
Mahendra @ Mehandru Vs. State of M.P., I.LL.R. (2012) M.P. *87 (DB)
Mahendra @ Mota Vs. State of M.P., .LL.R. (2013) M.P. 1453 (DB)
Mahendra Bhatt Vs. State of M.P., .L.R. (2012) M.P. 3021 (DB)
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Mahendra Kumar Patel Vs. Sindh Hardware Store, I.L.R. (2015) M.P. 3133
Mahendra Singh Dahiya Vs. Dinesh Nagori, I.L.R. (2013) M.P. 2715
Mahendra Singh Sikarwar vs. State of M.P., .L.R. (2012) M.P. 2736 (DB)
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Ramesh @ Dabbu Vs. State of M.P., .LL.R. (2014) M.P. 1355

Ramesh @ Durga Singh Lodhi Vs. State of M.P., LL.R. (2012) M.P. *67
Ramesh Ahirwar Vs. State of M.P., .LL.R. (2011) M.P. *85 (DB)
Ramesh Alias Guddu Sapera Vs. State of M.P., .L.R. (2012) M.P. 550

Ramesh Babulal Baheti (Dr.) Vs. M.P. State Industrial Development
Corporation Ltd., .LL.R. (2013) M.P. 249

Ramesh Chandra Bhilala Vs. Bashir, I.LL.R. (2011) M.P. 49 (DB)
Ramesh Chandra Dixit (Dr.) Vs. State of M.P., I.L.R. (2012) M.P. *68
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Ramhet Sharma Vs. State of M.P., LL.R. (2011) M.P. 2273 .. 262
Rambhet Tyagi Vs. State of M.P., LL.R. (2011) M.P. 1988 ... 808
Ramji Sharma (Dr.) Vs. Lalji Sen, I.LL.R. (2012) M.P. 2271 o 17
Ramyjilal Burman Vs. Union of India, I.L.R. (2012) M.P. 1538 (DB) ... 53,56
Ramjilal Kulshrestha Vs. State of M.P., LL.R. (2012) M.P. 1186 ... 681
Ramkali (Smt.) Vs. M.P.E.B., .LL.R. (2012) M.P. 1648 (DB) ... 365
Ramkali Thakur (Smt.) Vs. Pancharam, I.LL.R. (2015) M.P. 968 ... 477,487,493
Ramnath @ Rammu Gond Vs. State of M.P., .LL.R. (2012) M.P. 587 ... 256,632
Ramu Singh Vs. Smt. Bandi Bai, I.LL.R. (2012) M.P. 121 ... 301,353,850, 854
Ramu Vs. State of M.P., I.LL.R. (2011) M.P. 2901 .. 271
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Saba Vs. C.B.I., Bhopal, .L.R. (2014) M.P. *18

Sabal Singh Vs. State of M.P., .LL.R. (2013) M.P. 613

Sabdal Singh Vs. Shivraj Singh Thakur, I.L.R. (2015) M.P. 2487

Sabir Mohd. Vs. Maganlal, .L.R. (2011) M.P. 1243

Sachin Ahirwar Vs. State of M.P., I.LL.R. (2014) M.P. 2431

Sachin Tamrakar Vs. State of M.P., I.L.R. (2011) M.P. 2909

Sadan @ Nanhu Vs. State of M.P., LL.R. (2011) M.P. 1348

Sadhana Tripathi (Smt.) Vs. Banarsi Devi, [.LL.R. (2012) M.P. 1041

Sadhe Prasad Vs. Santosh Kumar, I.LL.R. (2014) M.P. 3313

Sadhna Chourasia (Smt.) Vs. Punjab National Bank, I.LL.R. (2011) M.P. 61
(DB)

Sagar Singh Vs. State of M.P., LL.R. (2011) M.P. 1335

Sagar Singh Yadav Vs. Sudama Singh Yadav, I.LL.R. (2014) M.P. 100

Saheed Khan (Since Dead) Through L.Rs. Vs. Shareef Hussain, I.L.R.
(2015) M.P. 1794

Sai Kripa Gramin Prathmik Sahakari Upbhokta Bhandar Maryadit, Nainpur
Vs. State of M.P., I.L.R. (2012) M.P. 109 (DB)

Sai Prasad Foods Ltd. (M/s.) Vs. State of M.P., I.L.R. (2014) M.P. 2091
(DB)

Sai Tractors, Sagar Vs. Sai Tractors, Bina, [.LL.R. (2012) M.P. 1773

Saiyad Kamar Ali Vs. State of M.P., .L.R. (2015) M.P. 509

Sajid Khan Vs. State of M.P., LL.R. (2011) M.P. 911

Sajni Bajaj (Smt.) (Dr.) Vs. Indore Development Authority, [.L.R. (2012)
M.P. *16 (DB)

Sakir Mewati Vs. State of M.P., LL.R. (2011) M.P. *116
Salikram Vs. Keshav, I.LL.R. (2012) M.P. 157

Samalwati Bai (Smt.) Vs. W.C.L., .L.R. (2014) M.P. 1510
Samar Jeet Singh Vs. State of M.P., .LL.R. (2015) M.P. 187 (DB)

Samarjeet Singh Vs. State of M.P., I.LL.R. (2012) M.P. 2203 (DB)
Sambha @ Shyam Rao Pawar Vs. State of M.P., LL.R. (2012) M.P. 2002

Samiksha Gupta Vs. Board of Secondary Education, M.P., [.LL.R. (2014)
M.P. 105

Samir Banerji Vs. State Bank of India, I.LL.R. (2013) M.P. 114
Sampat Bai (Smt.) Vs. State of M.P., .LL.R. (2013) M.P. 806
Sanand Singh Shrinet Vs. State of M.P., .LL.R. (2013) M.P. 2410
Sandeep Jaiswal Vs. Mithilesh Jain, I.L.R. (2011) M.P. 1787 (DB)
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Sandeep Sahu Vs. Vijay Sahu, .L.R. (2012) M.P. 2307

Sandeep Singh Tomar Vs. State of M.P., LL.R. (2014) M.P. 877
Sandip Tripathi Vs. State of M.P., .L.R. (2015) M.P. 2636
Sandipika Sharma Vs. M.P. Housing Board, I.L.R. (2012) M.P. *49
Sangeeta Bansal (Smt.) Vs. State of M.P., .L.R. (2015) M.P. 3217

Sangeeta Bansal (Smt.) Vs. State of M.P., I.LL.R. (2015) M.P. 1662 (DB)

Sanghvi Foods Private Ltd. (M/s.) Vs. M.P. Electricity Board, I.L.R.
(2011) M.P. *154

Sanil P. Sahu Vs. M/s. Vishwa Organics Pvt. Ltd., .LL.R. (2013) M.P. *42
Sanjay Agrawal Vs. Jyoti Agrawal (Smt.), LL.R. (2013) M.P. *29 (DB)

Sanjay Agrawal vs. M.P. Housing & Infrastructure, I.L.R. (2012) M.P.
2731

Sanjay Awasthi Vs. Vijay Jain, I.LL.R. (2011) M.P. 1618

Sanjay Dubey Vs. State of M.P., LL.R. (2012) M.P. 2091 (FB)

Sanjay Golhani Vs. State Government of M.P., .L.R. (2011) M.P. 1859
Sanjay Ku. Sahu Vs. State of M.P., .L.R. (2015) M.P. 1189

Sanjay Kumar Vs. Prem Kumar, [.L.R. (2015) M.P. 2563

Sanjay Kumar Vs. State of M.P., I.LL.R. (2015) M.P. 3434

Sanjay Kumar Vs. State of M.P., .LL.R. (2012) M.P. 759 (DB)

Sanjay Mehra Vs. State of M.P., I.L.R. (2012) M.P. 1430

Sanjay Mourya @ S.K. Mourya Vs. Union of India, I.L.R. (2015) M.P.
1138 (DB)

Sanjay Patel Vs. State of M.P., .LL.R. (2011) M.P. 1862 (DB)

Sanjay Pratap Singh Vs. The Secretary, Krishi Upaj Mandi Samiti, I.L.R.
(2011) M.P. *155 (DB)

Sanjay Victor Vs. State of M.P., .LL.R. (2011) M.P. 598 (DB)
Sanjay Vs. Shri Lal, I.LL.R. (2011) M.P. *102 (DB)
Sanjay Vs. State of M.P., .L.R. (2012) M.P. *104

Sanjeev Kumar Jain Vs. State of M.P., I.LL.R. (2013) M.P. 1015
Sanjeev Saxena Vs. State of M.P., I.LL.R. (2013) M.P. 261 (DB)
Sanju Vs. State of M.P., .L.R. (2013) M.P. 1712 (DB)
Sanjulata Chaudhary Vs. Union of India, I.L.R. (2013) M.P. *37
Sanman Singh vs. Sumer Singh, I.L.R. (2012) M.P. 2768 (DB)

Santosh Choubey (Dr.) (Ms.) Vs. State of M.P., I.LL.R. (2015) M.P. 1199
(DB)

Santoshdevi (Smt.) Vs. State of M.P., .L.R. (2012) M.P. 3046 (DB)
Santosh Gaharwar Vs. State of M.P., I.LL.R. (2012) M.P. 2300
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Santosh Inderchand Taori Vs. State of M.P., I.LL.R. (2012) M.P. *32
Santosh Jain (Smt.) Vs. Salim Khan, .L.R. (2011) M.P. *103
Santosh Kumar Chopra Vs. State of M.P., .L.R. (2012) M.P. 1852
Santosh Kumar Singh Vs. State of M.P., LL.R. (2015) M.P. 807 (SC)

Santosh Kumar Vishwakarma Vs. M.P. Housing Board, I.L.R. (2012) M.P.
1156

Santosh Kumar Vishwakarma Vs. State of M.P., .L.R. (2012) M.P. 2481
Santosh Kumar Vs. C.B.I., .LL.R. (2014) M.P. 3047 (DB)

Santosh Kumar Vs. Hachchu, I.LL.R. (2011) M.P. *17

Santosh Kumar Vs. Purushottam Soni, I.LL.R. (2013) M.P. 635

Santosh Kumar Vs. Smt. Parwati Bai, I.LL.R. (2011) M.P. 2818

Santosh Kumar Vs. State of M.P., I.LL.R. (2012) M.P. 1670

Santosh Rai Vs. State of M.P., .L.R. (2012) M.P. *§ (DB)

Santosh Singh Vs. State of M.P., .L.R. (2012) M.P. 1339

Santosh Sullere Vs. Smt. Saroj Sullere, I.L.R. (2012) M.P. 785

Santosh Tiwari Vs. State of M.P., .LL.R. (2013) M.P. *33

Santosh Vs. State of M.P., LL.R. (2011) M.P. 196 (DB)

Santosh Vs. State of M.P., .L.R. (2011) M.P. 2210

Santosh Vs. State of M.P., LL.R. (2013) M.P. 2693 (DB)

Santosh Vs. State of M.P., LL.R. (2013) M.P. 2990

Sanyogita Thakur (Smt.) Vs. State of M.P., .L.R. (2013) M.P. 1357
Saphik Alias Sahid Khan Vs. Nandlal Arora, I.L.R. (2013) M.P. 2832 (DB)
Saqib Khan Vs. Ravindra Suri, I.L.R. (2015) M.P. 1280

Saraswati Kushwaha Vs. Badri Singh, I.LL.R. (2013) M.P. 1101

Sardar Surendra Singh Bedi Vs. Dhannalal, I.L.R. (2011) M.P. 2824
Sarjoo vs. State of M.P., I.LL.R. (2012) M.P. 2806

Saroj Bhatia (Smt.) Vs. Indian Oil Corporation Ltd., .LL.R. (2015) M.P. 98
Saroj Garg (Smt.) Vs. Aparna Gupta, I.L.R. (2015) M.P. 64

Saroj Gautam (Smt.) Vs. Laxmi Prasad, I.L.R. (2011) M.P. *18

Saroj Lalwani (Smt.) Vs. Shri Kishan Lal, I.L.R. (2014) M.P. 197

Saroj Vs. Inderchand Nahta, .L.R. (2015) M.P. 1567

Sarvesh Arora Vs. State of M.P., I.LL.R. (2012) M.P. 2080

Sarvesh Vs. State of M.P., .L.R. (2011) M.P. 2160

Sasan Power Ltd. Vs. North American Coal Corporation India Pvt. Ltd.,
L.L.R. (2015) M.P. 3328 (DB)

Satal Singh Vs. State of M.P., .LL.R. (2013) M.P. 2188 (DB)
Satendra Sharma Vs. State of M.P., I.LL.R. (2014) M.P. 2749
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Satyendra Shukla Vs. Smt. Manorama Raghuvanshi, I.L.R. (2012) M.P.
1629

Satish Kumar Verma Vs. State of M.P., LL.R. (2014) M.P. 86 (DB)
Satish Lodhi Vs. State of M.P., .L.R. (2012) M.P. 632

Satish Meharwal Vs. State of M.P., LL.R. (2013) M.P. 777 (DB)

Satish Shrivastava Vs. State of M.P., I.LL.R. (2014) M.P. 2299

Satkar Caterers (M/s.) Vs. Union of India, I.L.R. (2013) M.P. 2123 (DB)

Satna Diocesan Society Vs. The Municipal Corporation, Rewa, I.L.R.
(2013) M.P. 367

Satnam Singh Vs. Hukum Singh, I.L.R. (2014) M.P. 1083

Satpura Narmada Kshetriya Gramin Bank Vs. A.K. Chaturvedi, I.L.R.
(2011) M.P. *142 (DB)

Satya Narayan Kaushal Vs. State Level Committee, I.L.R. (2015) M.P.

2415

Satya Narayan Vs. M/s. Jiyajeerao Cotton Mills Ltd., .L.R. (2015) M.P.
243 (DB)

Satya Pal Anand Vs. Bal Neketan Nyas, Bhopal, I.L.R. (2015) M.P. 1772
(DB)

Satya Pal Anand Vs. Bal Neketan Nyas, .L.R. (2015) M.P. 2456 (DB)
Satya Pal Anand Vs. Bal Neketan Nyas, [.L.R. (2015) M.P. 2462 (DB)
Satya Pal Anand Vs. State of M.P., LL.R. (2011) M.P. 2401 (DB)
Satya Pal Anand Vs. State of M.P., I.LL.R. (2015) M.P. 288 (SC)

Satya Pal Anand Vs. The Punjabi Housing Cooperative Society Ltd., .LL.R.
(2011) M.P. 2983 (DB)

Satya Prakash (Prof.) Vs. Jiwaji University, Gwalior, I.LL.R. (2013) M.P.
827

Satya Prakashi Parsediya (Smt.) Vs. State of M.P., I.LL.R. (2013) M.P. 521

Satyam Pandey Vs. University Institute of Technology, RGPV, L.L.R.
(2012) M.P. 2379 (DB)

Satyanjay Tripathi Vs. Smt. Banarsi Devi, .L.R. (2011) M.P. 1392

Satyendra Pratap Singh Bundela Vs. State of M.P., LL.R. (2011) M.P.
2390

Satyendra Pratap Singh Vs. State of M.P., .LL.R. (2011) M.P. 400 (DB)
Satyendra Tiwari @ Sonu Vs. State of M.P., .LL.R. (2014) M.P. 1679
Satyendu Mohan Vs. Union of India, I.L.R. (2013) M.P. 2108

Saurabh Kumar Jain vs. State of M.P., .LL.R. (2012) M.P. 2638 (DB)

Savina Park Resorts & Tours Pvt. Ltd. Vs. State of M.P., LL.R. (2012)
M.P. 365

Savita Devi (Smt.) Vs. Smt. Sukhwinder Kaur, I.LL.R. (2011) M.P. 165
Savita Yadav (Dr.) (Ms.) Vs. State of M.P., .LL.R. (2015) M.P. 944
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Savitri Panika (Smt.) Vs. State of M.P., .L.R. (2013) M.P. 2370
Saya Jeet Vs. Balle Singh, I.LL.R. (2014) M.P. 2106

Sayed Akhtar Ali (M/s.) Vs. General Manager, Western Railway, I.L.R.
(2015) M.P. *15

Sayeed Ahmad Vs. State of M.P., .LL.R. (2011) M.P. 2701

Scindia Devesthan Registered Charitable Trust Vs. Praveen Kumar Nigam,
I.L.R. (2013) M.P. 2887 (DB)

Seema Pathak (Dr.) Vs. State of M.P., .LL.R. (2011) M.P. 1675

Senior Regional Manager Vs. C.G.I.T. Jabalpur, I.L.R. (2011) M.P. 1231
(DB)

Seth Mohanlal Hiralal (M/s.) Vs. State of M.P., .L.R. (2015) M.P. 2745

Sewakram Banjare Vs. State of M.P., .L.R. (2013) M.P. 2697

Shabbar Hussain Vs. Ramdayal, I.L.R. (2011) M.P. *35 (DB)

Shabbir Mohammad Vs. State of M.P., .LL.R. (2014) M.P. 1537

Shabbir Vs. Samsu Bhai Kaliya Bhai Dangi, I.L.R. (2014) M.P. 144

Shafat Vs. State of M.P., .L.R. (2012) M.P. 201

Shaheed Khan Vs. Jaleel Khan, I.LL.R. (2012) M.P. 809

Shaheed Khan Vs. State of M.P., I.LL.R. (2011) M.P. *117 (DB)

Shahid Khan Vs. State of M.P., I.L.R. (2014) M.P. 2224 (DB)

Shahida (Smt.) Vs. Mohd. Mahmood, I.L.R. (2011) M.P. 2004

Shailabh Jain Vs. State of M.P., I.LL.R. (2013) M.P. 2747

Shailendra Kumar Motwani Vs. State of M.P., .LL.R. (2011) M.P. 2153

Shailendra Singh Nahar Vs. State of M.P., .LL.R. (2015) M.P. 1754 (DB)

Shailesh Agnihotri Vs. Indore Development Authority, I.L.R. (2014) M.P.
1302 (DB)

Shailesh Kumar Patel Vs. State of M.P., .L.R. (2013) M.P. 2395

Shailey Madne (Smt.) Vs. Pankaj Kumar Madne, I.L.R. (2012) M.P. 2596
Shakir Vs. State of M.P., LL.R. (2014) M.P. 2394 (DB)

Shakuna Kushwah (Smt.) Vs. State of M.P., LL.R. (2015) M.P. 2576
Shakuntala Bai (Smt.) Vs. Chatur Singh, I.LL.R. (2013) M.P. 995
Shakuntala Bai (Smt.) Vs. Nathulal, I.LL.R. (2011) M.P. 2097 (DB)

Shakuntala Bhadouria Vs. M.P. Griha Nirman Mandal, I.LL.R. (2014) M.P.
1706 (DB)

Shakuntala Devi Vs. Board of Revenue, I.L.R. (2014) M.P. 2059
Shakuntala Tiwari (Smt.) Vs. Mohd. Ramjan, I.L.R. (2012) M.P. 160
Shakuntla Butani (Smt.) Vs. Smt. Poonam Butani, I.L.R. (2012) M.P. 2113
Shalig Ram Vs. Anant Ram, I.LL.R. (2011) M.P. 1251

Shambhu Prasad Sharma Vs. Smt. Pushpa Badonya, I.L.R. (2011) M.P.
144 (DB)
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Shambu Vs. State of M.P., .L.R. (2013) M.P. *10 (DB)
Shameena Bano (Smt.) Vs. Ram Naresh Patel, I.LL.R. (2015) M.P. 2469
Shammi Sharma Vs. Municipal Corporation, I.L.R. (2013) M.P. 2569

Shamsher Bahadur Singh @ Nirmal Singh Vs. State of M.P., I.L.R. (2011)
M.P. 1115

Shamsher Bahadur Singh Chandel @ Golend Singh Vs. State of M.P.,
I.L.R. (2014) M.P. 1393

Shankar Dhobi Vs. State of M.P., I.LL.R. (2014) M.P. 509 (DB)

Shankar Lal Agrawal Vs. District Shahkari Kendriya Bank Maryadit,
LLL.R. (2011) M.P. 3000 (DB)

Shankarlal Vs. State of M.P., LL.R. (2013) M.P. 2457

Shankar Prasad Gupta Vs. State of M.P., I.L.R. (2012) M.P. 876 (DB)
Shankar Prasad Vs. State of M.P., .LL.R. (2013) M.P. 2146

Shanta Bai (Smt.) Vs. Kundlik, I.L.R. (2014) M.P. 1117

Shanta Bai Vs. Pushkar Lal, .L.R. (2012) M.P. *9

Shanti (Smt.) Vs. Union of India, I.L.R. (2013) M.P. 162

Shantibai (Smt.) Vs. Abdul Gafar, I.L.R. (2012) M.P. 2162

Shanti Bai (Smt.) Vs. State of M.P., LL.R. (2011) M.P. *88

Shanti Bai Vs. Sushila Bai, I.LL.R. (2015) M.P. 1679

Shanti Devi (Smt.) Vs. Balchand, I.L.R. (2014) M.P. 175 (DB)

Shanti Jaiswal (Smt.) Vs. Indralal, I.LL.R. (2015) M.P. 1451

Shanti Tiwari Vs. State of M.P., LL.R. (2011) M.P. 1657 (DB)
Shantimal Bhandari Vs. State of M.P., .LL.R. (2014) M.P. 2841
Sharad Kumar Agrawal Vs. State of M.P., I.LL.R. (2015) M.P. 3102
Sharad Kumar Sanghi Vs. Sangita Rane, [.L.R. (2015) M.P. 1637 (SC)
Sharad Vs. State of M.P., I.LL.R. (2012) M.P. 1957 (DB)

Sharda Prasad Vs. State of M.P., LL.R. (2011) M.P. 461

Sharda Singhania (Smt.) vs. Bharat Petroleum Corporation Ltd., I.L.R.
(2012) M.P. 2780

Sharif Hussain Raja Vs. Pratap Singh Pawar, .L.R. (2013) M.P. 719
Sharif Kha Vs. Gajanand, I.LL.R. (2013) M.P. 1755

Sharif Khan (Deceased) Through His L.Rs. Vs. Union of India, I.L.R.
(2014) M.P. 3183

Shashi Mohan Dwivedi Vs. Ganesh, I.LL.R. (2014) M.P. 1568

Shashkiya Mahavidhyalaya Shikshak Sangh, Madhya Pradesh Vs. Shri
V.S. Sampat, I.LL.R. (2014) M.P. 1034

Shashwat M. Sharma Vs. State of M.P., LL.R. (2013) M.P. *30
Sheeba Malik (Smt.) Vs. Union of India, I.L.R. (2014) M.P. 327 (DB)
Sheela Yadav (Smt.) Vs. Muthoot Finance, I.LL.R. (2015) M.P. 3323
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Sheikh Ismail Vs. State of M.P., .L.R. (2015) M.P. 789

Sheikh Waseem Vs. State of M.P., .LL.R. (2013) M.P. 2428 (DB)

Shekhar Singh Chauhan (Dr.) Vs. State of M.P., .LL.R. (2013) M.P. 2806

Sherish Hardenia Vs. State of M.P., .LL.R. (2014) M.P. 1694 (SC)

Shikha Tamrakaar Vs. Rohit Kumar Tamrakaar, I.L.R. (2013) M.P. 2939
(DB)

Shila Bai (Smt.) Vs. Ashok Kumar Patel, I.L.R. (2014) M.P. 832

Shilpi Mishra (Smt.) Vs. State of M.P., LL.R. (2015) M.P. 1463

Shin-Etsu Chemical Co. Ltd. Vs. Vindhya Telelinks Ltd., I.L.R. (2011)
M.P. *¥156

Shishir Kumar Sinha Vs. Central Bureau of Investigation, I.L.R. (2014)
M.P. 1448 (DB)

Shishuvendra Singh Tomar Vs. State of M.P., I.L.R. (2015) M.P. 2579
(DB)

Shiv Dayal Vs. Meena Bai, .L.R. (2014) M.P. 2174

Shiv Kumar Soni Vs. Rita Kushwaha (Ku.), .LL.R. (2013) M.P. 1930

Shivnarayan Mahant Vs. Registrar, Public Trust, .LL.R. (2012) M.P. *70

Shiv Pratap Singh Vs. State of M.P., LL.R. (2013) M.P. 188 (DB)

Shivraj Sahu Vs. State of M.P., LL.R. (2012) M.P. *71

Shivram Vs. State of M.P., .LL.R. (2012) M.P. 1009 (DB)

Shiv Ram Vs. State of M.P., .LL.R. (2012) M.P. 166 (DB)

Shiv Shankar Agrawal vs. Union of India, I.L.R. (2012) M.P. 2864

Shiv Singh Vs. Harnarayan, I.L.R. (2015) M.P. 3051 (DB)

Shiva Vs. State of M.P., .L.R. (2014) M.P. 1976

Shivhare Road Lines (M/s.) Vs. M/s. Gammon India Ltd., [.LL.R. (2012)
M.P. 1619

Shivhare Road Lines (M/s.) Vs. M/s. HPCL and Mittal Energy Ltd., .L.R.
(2012) M.P. *92

Shobha Y. Ingole (Smt.) Vs. Hindustan Petroleum Corporation Ltd., .L.R.
(2012) M.P. 1827

Shoukat Saeed Vs. State of M.P., .LL.R. (2015) M.P. 2359

Shrawan Kumar Chaurasia Vs. Chief Municipal Officer, I.LL.R. (2014)
M.P. 3146

Shreekant Agrawal Vs. Union of India, [.L.R. (2014) M.P. 410
Shridev Mahadevji Mandir Vs. Rajesh Kumar, I.LL.R. (2013) M.P. 1921

Shri Digamber Jain Neminath Jinalaya Trust Vs. Shri 1008 Choudhary
Digamber Jain Mandir Trust, I.LL.R. (2013) M.P. 2320 (DB)

Shri Jagat Guru Shankrachariya Swami Swaroopanand Saraswati Vs.
Siddhu Engineering Works, I.L.R. (2012) M.P. 562

136

239, 240, 258,
662, 669

595
153, 453
272,674

380, 381
229
149, 759

40, 119, 168,
212,213

299

173

120

472
118,714
602
259, 561, 629
586

684

513

628

281

36

29, 34, 35

197, 466, 675
177, 240

401
718
714

713

99
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Shri Jagdish Mandir Ganesh Mandir Public Trust, Jabalpur Vs. State of
M.P., L.L.R. (2014) M.P. 1255

Shri Mahila Grih Udyog Lijjat Papad, Jabalpur Vs. State of M.P., I.L.R.
(2014) M.P. 1641

Shri Pratap Raghav Ji Bhagwan Vs. Smt. Krishna, [.L.R. (2012) M.P. 507

Shri Pratap Raghavji Bhagwan Virajman Mandir Vs. Smt. Krishna, [.L.R.
(2011) M.P. 1063

Shriram General Insurance Co. Ltd. Vs. Smt. Jeevan Bai, [.L.R. (2015)
M.P. 402

Shriram Sharma Vs. State of M.P., .LL.R. (2011) M.P. 1470
Shriram Sharma Vs. State of M.P., .LL.R. (2012) M.P. 2027

Shriram Switch Gear Pvt. Ltd. Vs. Ujjain Development Authority, I.LL.R.
(2011) M.P. 1152 (DB)

Shriram Traders (M/s.) Vs. The Divisional Dy. Commissioner, I.L.R.
(2012) M.P. 104 (DB)

Shrikrishna Vs. State of M.P., .LL.R. (2013) M.P. *19

Shriniwas Tiwari Vs. Rajkumar Urmalia, I.L.R. (2012) M.P. 464
Shriniwas Tiwari Vs. Rajkumar Urmalia, I.L.R. (2014) M.P. 113
Shripati @ Shriprasad Vs. State of M.P., .L.R. (2011) M.P. 2559

Shubh Deep Ayurved Medical College Vs. Union of India, I.L.R. (2013)
M.P. 2552 (DB)

Shudhakar Vs. State of M.P., LL.R. (2012) M.P. *93 (SC)

Shukh Devi (Smt.) Vs. Devendra Kumar, I.LL.R. (2014) M.P. 172
Shukrakant Shukla Vs. State of M.P., .LL.R. (2014) M.P. 339

Shyam Babu Agrawal Vs. State of M.P., .LL.R. (2014) M.P. 2756
Shyam Bai Vs. State of M.P., I.L.R. (2015) M.P. 2244

Shyam Kumar Vs. State of M.P., .LL.R. (2015) M.P. 1099

Shyam Lal Samarwar Vs. State of M.P., .L.R. (2015) M.P. 2426 (DB)
Shyam Lal Vs. Ghanshyam, I.L.R. (2014) M.P. 1875

Shyam Lal Vs. State of M.P., .LL.R. (2011) M.P. 2866

Shyam Lal Vs. State of M.P., .L.R. (2011) M.P. 2871

Shyam Manohar Asthana Vs. State of M.P., .LL.R. (2013) M.P. 2800
Shyam Narayan Sharma Vs. State of M.P., .LL.R. (2011) M.P. *36 (DB)
Shyam Prasad Vs. State of M.P., [.L.R. (2012) M.P. 1977 (DB)

Shyam Sharma (Dr.) Vs. State of M.P., LL.R. (2015) M.P. 2014
Shyama Malviya (Smt.) Vs. Mukesh Kumar Goyal, I.L.R. (2013) M.P. 909
Siddar Khan Vs. State of M.P., .L.R. (2011) M.P. 1016 (DB)

Sikandar Sabana (Ku.) Vs. State of M.P., I.LL.R. (2012) M.P. *17
Sikandar Singh Vs. State of M.P., LL.R. (2015) M.P. 2214

137

714

157,261,291, 703
6

15

492
809
228

846

140
269

57,101, 732
145, 352, 732
333, 355, 624

310

344, 585

348,479

743

243

622

268

464

487, 489

357, 649, 655

623

125

191, 205, 312, 413
559, 596
125,130, 131, 788
474

334, 559, 560, 594
459,710, 818

620
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Singh Cold Storage Pvt. Ltd., Ujjain Vs. Parle Biscuits Pvt. Ltd., Mumbai,
I.L.R. (2014) M.P. 3033

Siraj Siddique (Shri) Vs. Income Tax Officer, [.L.R. (2013) M.P. *11 (DB)
Sita Devi Soni vs. Sharad Kant Soni, I.L.R. (2012) M.P. 2789

Sitaram Dubey (Since deceased) Vs. Manaklal (Since deceased), I.L.R.
(2013) M.P. 1406

Siyalal Kachi Vs. State of M.P., I.LL.R. (2013) M.P. 1883
Siyaram @ Jaisiyaram Vs. Smt. Devkuwar, [.L.R. (2014) M.P. 461

Skol Breweries Ltd. Vs. Som Distilleries Ltd. & Breweries Ltd., I.L.R.
(2013) M.P. 1589

Smita Jain Vs. Anil Kumar Jain, I.L.R. (2012) M.P. 2292

Sneh Farms & Agro Products Ltd., Indore Vs. Pankaj Agrawal, I.L.R.
(2015) M.P. 1191

Sobran Singh Banjare Vs. State of M.P., LL.R. (2014) M.P. 799 (DB)
Sohan Joshi Vs. State of M.P., .L.R. (2013) M.P. 284

Sohan Singh Vs. State of M.P., .LL.R. (2012) M.P. 1995 (DB)

Somat Vs. State of M.P., .LL.R. (2011) M.P. 535 (DB)

Somdutt Dixit Vs. M.P.P.S.C., .LL.R. (2014) M.P. 319

Somu Vs. State of M.P., .LL.R. (2011) M.P. *37 (DB)

Sona (Mrs.) Vs. Subhash, I.L.R. (2014) M.P. 2865

Sonal K. Ameen (Mrs.) Vs. Dr. Mrs. Neena V. Patel, I.L.R. (2012) M.P.
1743

Sonali Thanawala (Smt.) Vs. M/s. Rahul Ginning Industries, [.LL.R. (2014)
M.P. 2739

Sonia Bai Gond (Smt.) Vs. Alok Panika, .LL.R. (2014) M.P. 1546

Sonu Dubey Vs. Shri Virendra Kumar Rai, I.LL.R. (2015) M.P. 108
Souram Bai (Smt.) Vs. Babu Lal, I.LL.R. (2014) M.P. 1068 (DB)

South Eastern Coal Field Ltd. Vs. Union of India, I.L.R. (2013) M.P. 2631

Sparsh Education & Welfare Society Vs. National Council for Teacher
Education, I.LL.R. (2012) M.P. 2412 (DB)

Special Police Establishment Vs. State of M.P., LL.R. (2011) M.P. *76
(DB)

Special Police Establishment Vs. Vinod Chandra Semwal, [.L.R. (2011)
M.P. 2240 (DB)

Sri Ram Builders Vs. State of M.P., LL.R. (2015) M.P. 1 (SC)

Srikant Vs. State of M.P., I.L.R. (2015) M.P. 1385 (SC)

Srinath Awas Vikas Pvt. Ltd., Gwalior Vs. State of M.P., .L.R. (2014)
M.P. 1293 (DB)

138

111
867
822, 824

351, 356, 840, 841
426, 429, 432
468, 469, 470

113,114, 115,
304, 549

376, 387

832, 833

684

760

327, 654, 742
341, 344

171

241,242, 328,
331,592

64, 386

249

534

492, 493

89, 90

382

399, 406, 414

524

699

248, 700
173, 305, 306

340, 343, 356,
612, 614

165
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Ssangyong Engineering & Construction Co. Ltd. Vs. M/s. Yograj
Infrastructure Ltd., LL.R. (2011) M.P. 312 ... 658
St. Aloysius Senior Secondary School Jabalpur Vs. The Cantonment
Board, Jabalpur, I.LL.R. (2012) M.P. *33 ... 49
State Bank of India Vs. Central Government Industrial Tribunal-cum-
Labour Court, .L.R. (2013) M.P. 1312 ... 401,402
State Bank of India Vs. M/s. Emmsons International Ltd., .LL.R. (2011)
M.P. 2939 (SC) ... 4571
State of M.P. Through S.P.E., (Lokayukta), Bhopal Vs. T.D. (Thakur Das)
Patel, I.LL.R. (2011) M.P. 774 (DB) ... 262,683
State of M.P. Through Secretary, Urban Administration & Development
Deptt. Vs. Abhinesh Mahore, I.L.R. (2015) M.P. 754 (DB) ... 203,499,502
State of M.P. vs. Aditya Narayan Shukla, I.LL.R. (2012) M.P. 2872 ... 289,423
State of M.P. Vs. Ajit, .LL.R. (2013) M.P. 16 (DB) .. 782
State of M.P. Vs. Anand Mohan, I.L.R. (2015) M.P. 1949 (SC) ... 697
State of M.P. Vs. Ankit Rathore, I.L.R. (2014) M.P. 1015 ... 200, 863
State of M.P. Vs. Anoop Singh, I.LL.R. (2015) M.P. 2545 (SC) ... 422,639
State of M.P. Vs. Anshuman Shukla, I.LL.R. (2015) M.P. 1111 (SC) ... 447,455
State of M.P. Vs. Ashok, I.LL.R. (2015) M.P. 1943 (SC) ... 607
State of M.P. Vs. Babu Singh, I.LL.R. (2014) M.P. 806 (DB) ... 694
State of M.P. Vs. Bahadul Singh, I.L.R. (2012) M.P. 2194 ... 266,638
State of M.P. Vs. Bhajan Lal, I.L.R. (2012) M.P. 2199 ... 2199
State of M.P. vs. Bharat Bhusan Vyas, I.L.R. (2012) M.P. 2622 (DB) ... 318,502
State of M.P. Vs. D.K. Rokde, I.L.R. (2011) M.P. *19 (DB) 244,256, 691,
... 700,701
State of M.P. Vs. Dal Singh, I.L.R. (2013) M.P. 1265 (SC) ... 270,326, 340, 345,
583, 591, 592
State of M.P. Vs. Deepak Surana, I.L.R. (2011) M.P. *157 (DB) ... 237,254,560,
565, 692
State of M.P. Vs. Dinesh Singh, I.LL.R. (2012) M.P. 136 ..o 113,117
State of M.P. Vs. Dr. Naresh Grover, [.LL.R. (2014) M.P. 1574 ... 444
State of M.P. Vs. Dr. Ramesh Chandra Dixit, I.L.R. (2013) M.P. 2072
(DB) ..o 311
State of M.P. Vs. Dule Singh Solanki, I.L.R. (2014) M.P. 13 (DB) ... 205
State of M.P. Vs. Dulichandra, I.LL.R. (2012) M.P. *34 ... 563,672
State of M.P. Vs. Inder Singh, I.L.R. (2014) M.P. 2412 (DB) ... 574
State of M.P. Vs. Jagdish Chandra, .L.R. (2012) M.P. *94 (DB) ... 683
State of M.P. Vs. Jai Kishan, I.LL.R. (2015) M.P. 362 ... 405
State of M.P. Vs. Kamal, I.L.R. (2014) M.P. 2415 (DB) ... 270,593

State of M.P. Vs. Kamlesh Kumar, I.L.R. (2015) M.P. 2732 ... 442



State of M.P.
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. Keshar Singh, I.LL.R. (2015) M.P. 2551 (SC)

State of M.P. Vs. Late Abdul Gani Through L.Hs., I.LL.R. (2014) M.P. 2690
(DB)

State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.

Vs
Vs
Vs
VS.
Vs
Vs
Vs

. M/s. Dewas Udyog, I.L.R. (2012) M.P. *72 (DB)

. M/s. Som Datt Builder Pvt. Ltd., .L.R. (2014) M.P. 726

. M/s. Surya Agro Oils Ltd., .L.R. (2014) M.P. 30 (DB)
Mahendra Solanki, I.L.R. (2012) M.P. 2628 (DB)

. Maiyadeen, I.L.R. (2015) M.P. 200 (DB)

. Mala Banerjee, I.L.R. (2015) M.P. 1642 (SC)

. Malti Bai, I.LL.R. (2014) M.P. 1475 (SC)

State of M.P. Vs. Mangilal Bohare (Deceased) Through L.Rs., I.L.R.
(2015) M.P. 3172 (DB)

State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.
State of M.P.

Vs.
Vs.
Vs.
Vs.
Vs.
Vs.
Vs.
Vs.
Vs.
Vs.
Vs.
Vs.
Vs.
Vs.
Vs.
Vs.
Vs.
Vs.
Vs.
Vs.
Vs.
Vs.
Vs.
Vs.
Vs.
Vs.

Mangilal, .L.R. (2011) M.P. 3106

Mannulal, I.LL.R. (2014) M.P. *19

Medha Patkar, I.L.R. (2011) M.P. 2929 (SC)
Mishri Lal, .L.R. (2011) M.P. 1509 (DB)
Motilal, I.L.R. (2012) M.P. 2331 (DB)
Motilal, I.L.R. (2014) M.P. 1222 (DB)
Mukesh, I.L.R. (2012) M.P. 1676

N.C. Jain, I.LL.R. (2011) M.P. 1441 (DB)

N.S. Chouhan, I.L.R. (2015) M.P. 309 (DB)
Nand Kishore, I.L.R. (2012) M.P. 1296

Nanhe Singh, I.L.R. (2012) M.P. 1073 (DB)
Narayan Singh, I.L.R. (2013) M.P. 946 (DB)
Onkarlal, I.LL.R. (2011) M.P. 2280 (DB)
Onkar Lal, I.L.R. (2012) M.P. 1105 (DB)
Parvez Khan, I.L.R. (2015) M.P. 2533 (SC)
Pradeep Sharma, I.L.R. (2014) M.P. 1687 (SC)
Premlal Shrivas, [.L.R. (2011) M.P. 2665 (SC)
Puran Lal Nihar, I.LL.R. (2011) M.P. *118 (DB)
Puran Lal Nahir, I.L.R. (2012) M.P. 691 (FB)
Rajaram, I.LL.R. (2013) M.P. 1947

Rajendra Kumar, I.L.R. (2015) M.P. 185
Rakesh Kumar, I.LL.R. (2013) M.P. 2224 (DB)
Rakesh Kohli, I.L.R. (2012) M.P. *83 (SC)
Ramcharan, I.LL.R. (2011) M.P. 2468

Ram Pyare Dubey, I.LL.R. (2012) M.P. 2564
Ravikumar Singh Malhotra, I.L.R. (2013) M.P. 442 (DB)

140

327, 652, 656

445

30

39

373

443

578, 603
183, 192, 781
574, 591

435
357, 830

445

427

401, 402

656

874

656

797

125, 128
270, 368
695, 696
347, 660

752

780

759

278

365

136, 137, 680
136,412

444

440

345, 631
194, 366, 835
51,52

104, 105
270, 333, 572
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State of M.P. Vs. Ravindra Kumar Sharma, I.L.R. (2014) M.P. 1580

State of M.P. Vs. Rubai Singh, I.LL.R. (2012) M.P. 1372

State of M.P. Vs. Sanjay Nagayach, I.LL.R. (2013) M.P. 1245 (SC)

State of M.P. Vs. Satish Shrivastava, I.L.R. (2014) M.P. 2002 (DB)

State of M.P. Vs. Shailendra, I.L.R. (2011) M.P. 2315 (DB)

State of M.P. Vs. Shree Ranchor Teekam Mandir, I.LL.R. (2014) M.P. 1315

State of M.P. Vs. Shri Govind Gaushala Datia, [.L.R. (2012) M.P. 1125

State of M.P. Vs. Shrideen, .L.R. (2012) M.P. *35

State of M.P. Vs. Smt. Keshar Bai, [.LL.R. (2013) M.P. 2664

State of M.P. Vs. Smt. Munni Bai, I.L.R. (2012) M.P. 847 (DB)

State of M.P. Vs. Smt. Zubeda Bano, I.L.R. (2011) M.P. 2302 (DB)

State of M.P. Vs. Sonu Parashar, I.L.R. (2014) M.P. 733

State of M.P. Vs. Surendra Vishwakarma, I.L.R. (2015) M.P. 2251 (DB)

State of M.P. Vs. Suresh Khandelwal, I.L.R. (2011) M.P. 823 (DB)

State of M.P. Vs. Suresh Kumar Upadhyaya, I.L.R. (2011) M.P. 1128 (DB)

State of M.P. Vs. Suresh Narayan Vijayvargiya, .LL.R. (2014) M.P. 3077
(8O

State of M.P. Vs. Suresh Singh, I.LL.R. (2011) M.P. *49 (DB)

State of M.P. Vs. Union of India, I.L.R. (2011) M.P. *119 (DB)

State of M.P. Vs. V.K. Shrivas, .L.R. (2011) M.P. 2971 (DB)

State of M.P. Vs. Vatsala Rao (Smt.), I.L.R. (2011) M.P. 2990 (DB)

State of M.P. Vs. Vayam Technologies Ltd., .L.R. (2015) M.P. 629

State of M.P. Vs. Vijaya Bai, I.LL.R. (2011) M.P. 3093

State of M.P. Vs. Vipin Goyal, I.L.R. (2015) M.P. 2274 (DB)

State of M.P. Vs. Virendra Shankar, [.L.R. (2013) M.P. 1489 (DB)

State of M.P. Vs. Virendra, .L.R. (2011) M.P. 1043

State of M.P. Vs. Vishnoo Prasad, I.LL.R. (2011) M.P. 787

State of M.P. Vs. Vishweshwar Kol, I.L.R. (2011) M.P. 1433 (SC)

State of M.P. Vs. Water Resource Department, I.LL.R. (2011) M.P. 2834
(DB)

State of Rajasthan Vs. Bhagwan Das Agrawal, [.LL.R. (2014) M.P. 3067
(8O

Sterlite Technologies Ltd. Vs. Dhar Industries, I.L.R. (2013) M.P. 1381
Subham Vs. State of M.P., .L.R. (2013) M.P. 961

Subhash Chand Jain Vs. Natthu Singh, [.LL.R. (2013) M.P. 296

Subhash Chandra Joshi Vs. State of M.P., I.LL.R. (2012) M.P. *73 (DB)
Subhash Chandra Mukherjee Vs. Chairman, I.LL.R. (2011) M.P. 2100 (DB)
Subhash Chandra Vyas Vs. State of M.P., I.LL.R. (2013) M.P. 2099
Subhash Gupta Vs. The Managing Director, .L.R. (2014) M.P. 26 (DB)

141

431

623
218,873
419
127, 808
60, 437
114

625
73,301, 307, 437
372,856
372

207
345,613
834

746

209
270, 332
527

377

407
35,36
60, 436, 437
243

444

626
269, 704
581

430

297

186, 872
420, 422

87

327, 648
771,773,778
746

200, 856



NOMINAL INDEX

Subhash Jaiswal Vs. Triloki Nath Kakkad, I.L.R. (2013) M.P. *7
Subhash Kumar Dubey Vs. State of M.P., .LL.R. (2013) M.P. 351
Subhash Kumar Dwivedi Vs. State of M.P., .L.R. (2011) M.P. 441
Subhash Kumar Tiwari Vs. Shankerlal, I.L.R. (2012) M.P. 3065 (DB)
Subhash Tiwari Vs. State of M.P., I.L.R. (2015) M.P. 3202

Subodh Kumar Gupta Vs. Smt. Alpana Gupta, I.L.R. (2015) M.P. 2494

Sudha Jain (Dr.) Vs. M.P. Housing and Infrastructure Development, I.LL.R.
(2014) M.P. 2806

Sudha Jaiswal (Smt.) Vs. Sunil Jaiswal, I.L.R. (2015) M.P. 2371

Sudha Verma (Smt.) Vs. Radhavallabh Sharma, I.L.R. (2012) M.P. 519
Sudhakar Vs. State of M.P., I.LL.R. (2014) M.P. 720 (DB)

Sudhar Soni (Smt.) Vs. Smt. Rinku Singh, I.LL.R. (2014) M.P. *12
Sudhir Sharma Vs. State of M.P., .LL.R. (2015) M.P. 1600 (DB)

Sugram Vs. State of M.P., LL.R. (2012) M.P. 2246 (DB)

Sujata Bhargava (Dr.) (Smt.) Vs. State of M.P., .LL.R. (2014) M.P. 1525
Sujjet Kumar Nigam Vs. State of M.P., LL.R. (2012) M.P. 1257
Sukesh Vs. State of M.P., LL.R. (2011) M.P. 2063

Sukhlal Vs. State of M.P., I.LL.R. (2014) M.P. 2202 (DB)
Sukhdeo Vs. State of M.P., I.LL.R. (2012) M.P. 1345

Sukhendra Singh Vs. State of M.P., LL.R. (2011) M.P. 687 (DB)
Sukhiya Lodhi Vs. State of M.P., .LL.R. (2012) M.P. 462 (DB)
Sukku Alias Sukhrat Vs. State of M.P., .LL.R. (2012) M.P. 994
Sukmani @ Jyoti Vs. Jagdish, I.LL.R. (2011) M.P. 2199
Sulochani (Smt.) Vs. Smt. Jiwaraniya, I.L.R. (2012) M.P. 972
Sumanlata Vs. State of M.P., LL.R. (2012) M.P. *36

Suman Singh (Smt.) Vs. Prithvipal Singh, I.L.R. (2013) M.P. *44

Suman Singhai Vs. Director of Income Tax (Inv.), LL.R. (2011) M.P. *62
(DB)

Sumanlata Gupta (Smt.) Vs. Chairman-Cum-Managing Director, Punjab
National Bank, New Delhi, [.LL.R. (2011) M.P. 2420

Sumarwati Bai (Smt.) Vs. The Mines Manager, [.L.R. (2011) M.P. 609
(DB)

Sunder Lal Sahu Vs. State of M.P., .LL.R. (2015) M.P. 1490 (DB)

Sunder Lal Vs. State of M.P., I.LL.R. (2012) M.P. 1313

Sunderlal Vs. State of M.P., I.LL.R. (2012) M.P. 1935

Sunder Singh Vs. State of M.P., LL.R. (2014) M.P. 236

Sunil Datt Vs. State of M.P., .L.R. (2014) M.P. 1815

142

4,8,14,103
369, 370, 734
176, 361

841

186

288, 660

374,375,390
222

104
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FIVE YEARS' DIGEST OF
THE INDIAN LAW REPORTS
M.P. SERIES FROM 2011 to 2015

(Note: An asterisk (¥*) denotes Note number)

A

AAGANWADI WORKER

— Appointment — Respondent No. 6 claimed appointment on the basis of select
list prepared in the year 2007 which was already acted upon by appointing one candidate
on 04.10.2007, who was subsequently removed on 05.05.2010 because of her absence —
Authority initiated fresh selection process — Respondent No. 6 took part in selection and
remained unsuccessful candidate — Held — Earlier candidate was appointed and joined
pursuant to select list of 2007, against which appeal was filed by respondent No. 6 and
the same was dismissed — Dismissal order was not called in question — Therefore, the list
prepared in the year 2007 became obsolete and was not to be acted upon specially when
respondent No. 6 took part in the fresh selection process and remained unsuccessful —
Cannot claim benefit of appointment in such illegal manner — Petition allowed : Arti
Upadhyaya Vs. State of M.P, LL.R. (2015) M.P. 321

ACADEMY OF ADMINISTRATION SERVICES (GAZETTED)
RECRUITMENT RULES, M.P. 1997

— Rule 15 — See — Shaskiya Sevak (Adhivarshiki Ayu) Adhiniyam, M.P., 1967,
Fundamental Rule 56 : Pratibha Rajgopal (Dr,) Vs. State of M.P,, I.L.R. (2011) M.P. 892

ACCOMMODATION CONTROLACT, M.P. (41 OF 1961)

SYNOPSIS

1. Exemption 2. Fixation and Enhancement
of Standard Rent

3. Standard Rent
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1. Exemption

— Section 3(2) - Govt. after examining income and object of trust may exempt
(from all or any of the provisions of the Act) any accommodation owned by any religious
or charitable purposes etc. - The question involved is "Whether in each and every case a
registered religious charitable public trust is obliged to prove that its income is being
utilized in religious and charitable purpose of the trust ?" - Held - That such a trust is not
obliged to prove : Scindia Devesthan Registered Charitable Trust Vs. Praveen Kumar
Nigam, I.L.R. (2013) M.P. 2887 (DB)

2. Fixation and Enhancement of Standard Rent

— Section 9 - Enhancement of Standard Rent - Section 7 of the Act, does not fix
but only eclaborates the meaning of "standard rent" and does not deprive the Rent
Controlling Authority of the discretion, power and authority to determine a reasonable
rent as standard rent of an accommodation - Standard rent once fixed can be increased on
an application being filed by the landlord or tenant, as the case may be u/s 9 of the Act :
Santosh Kumar Vs. Purushottam Soni, I.L.R. (2013) M.P. 635

— Section 10 — Fixation of Standard Rent — Maintainability — Suit for eviction
decreed against respondent on the ground of arrears of rent — In appeal both the parties
agreed to payment of rent as directed by trial court — Application u/s 10 of Act, 1961
during the pendency of appeal is not maintainable before R.C.A. — Appeal allowed :
Kamal Kumar Bachani Vs. Dilip Shivhare, I.L.R. (2015) M.P. 2162

— Section 10(2) & 10(4) - Reasonable Rent - Reasonable rent determined by the
Rent Controlling Authority u/s 10 is not limited, fixed or confined to the meaning of the
words 'standard rent' nor is it fixed for perpetuity - Can be sought to be increased as and
when such a request is made in accordance with the provisions of the Act : Santosh
Kumar Vs. Purushottam Soni, I.L.R. (2013) M.P. 635

— Section 10(4) — Execution of order fixing standard rent — Civil suit is only
remedy to recover rent fixed by R.C.A. — Application under Section 10(4) of Act, 1961
do not empower the R.C.A to execute its order fixing standard rent — Application not
maintainable : Triveni Bai (Smt.) Vs. Smt. Vimla Devi, LL.R. (2011) M.P. 1387

3. Standard Rent

— Section 7 - 'Standard Rent' - Meaning of 'standard rent' mentioned in Section
7(3) of the Act, is dependent upon the annual rent determined under the municipal
assessment which is revised from time to time under the municipal laws : Santosh Kumar
Vs. Purushottam Soni, I.L.R. (2013) M.P. 635
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— Section 7, 8, 9 & 10 - 'Standard Rent' - Is determined under the municipal
assessment, which is not static or stagnant and is subject to periodical reassessment and
enhancement : Santosh Kumar Vs. Purushottam Soni, I.L.R. (2013) M.P. 635

SYNOPSIS: Section 12

Suit for Eviction

— Section 12 — Attornment of Tenancy — Plaintiff purchased the property and
defendant was already in possession as a tenant — Notice was served upon defendant
clearly mentioning that plaintiff has purchased the property — Defendant has admitted the
title of plaintiff in his written statement — Appeal dismissed : Buddhiprakash Sharma Vs.
Sanjeev Jain, LL.R. (2015) M.P. 998

— Section 12 — Decree for eviction — In the lack of proof of relationship as
landlord and tenant, on the strength of the title, the decree for eviction could be passed in
favour of landlord : Sabir Mohd. Vs. Maganlal, I.L.R. (2011) M.P. 1243

— Section 12 — Destruction of suit premises — Decree of eviction passed against
appellant — Suit house collapsed during the pendency of the appeal — House in question
was leased out and not the land — Therefore, no cause of action survives with the
collapsing of suit premises — Second Appeal dismissed : Kishan Lal Vs. Abdul Wahid,
LL.R. (2015) M.P. *10

— Section 12 - Eviction - Question of title - Question of title cannot be decided in
a suit for eviction - However, it may be gone into incidentally in such a suit for the
purpose of deciding relationship of landlord and tenant : Ramesh Chandra Vs. Kamal
Kishore, LL.R. (2011) M.P. *15

— Section 12 — Suit by co-owner — Suit for eviction can be filed by one of the co-
owners for eviction on any ground — Not necessary that all joint owners should be joined
as plaintiffs — Need of one of the co-owners can be looked into for eviction from suit
premises : Buddhiprakash Sharma Vs. Sanjeev Jain, I.L.R. (2015) M.P. 998

— Section 12 — Suit by Public Trust — Suit filed by the Secretary of Public Trust
without joining the other trustees — Held — The suit was filed with the consent and
approval of the co-trustees — There is nothing on record to indicate any dissent on the part
of the trustee who has not signed the resolution — Mere absence of signature of one of the
trustees out of ten would not render the suit unmaintainable : Ramshankar Vs. Guru
Singh Sabha, I.L.R. (2014) M.P. 1541

— Section 12 — Suit by Public Trust — Whether Plaintiff was required to plead and
prove grounds enumerated u/s 12 of Accommodation Control Act, M.P. as it was not
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automatically exempted on being a religious Public Trust — Held — No objection or
pleadings regarding non utilization of the income for the purpose of the trust —
Defendants did not raise any plea that the plaintiff is not entitled for the benefit of
exemption notification — No legal infirmity in the impugned judgment and decree —
Substantial questions as raised do not arise : Ramshankar Vs. Guru Singh Sabha, I.L.R.
(2014) M.P. 1541

— Section 12 - Suit for eviction - Maintainability - Father of appellants was
owner of the suit premises which was purchased by respondent in auction through Court -
Earlier a suit for eviction was filed against father of appellants who died during the
pendency of the earlier suit - All eight legal heirs were substituted in earlier suit - In
subsequent suit all the legal heirs were not made party, although they are living separately
in the suit accommodation in different different portions - Suit was suffering from the
defect of non-joinder of necessary party : Madan Vs. Shantilal, I.L.R. (2011) M.P. *29

— Section 12 - Suit for eviction - Nature of defences available to tenant -
Defences available to tenant are of twin in nature (i) the defence recognizes by common
law and (ii) defences available under Act, 1961 - Defence of non-availability of landlord-
tenant relationship and plaintiff is not the owner of the property is recognized by common
law and on establishing the aforesaid his right cannot be taken away - However, in the
case of second defence on raising the dispute under Section 13(3), the Court is required to
decide it at an earlier stage and the tenant is bound to deposit the rent : Subhash Jaiswal
Vs. Triloki Nath Kakkad, IL.R. (2013) M.P. *7

— Section 12 - Suit for eviction - Partition - Appellant inducted as tenant by
father of respondent - Respondent/Plaintiff filed suit for eviction on the ground of Section
12(1)(a) & (f) with a claim that suit shop has fallen to his share in family partition - Held
- It is always open to tenant to show that partition was not bona fide and was a sham
transaction to overcome rigours of rent control laws : Mohanlal Vs. Subhash, I.L.R.
(2011) M.P. 159

— Section 12 - Suit for eviction - Partition - There is no right in the tenant to
prevent the joint owners or co-lessors from partitioning the tenanted accommodation
among themselves - It is the exclusive right of lessor that whether the tenanted premises
shall be retained jointly by all the lessors or they would partition it among themselves -
No objection can be raised by tenant particularly when from the very beginning the
property was jointly owned by several persons : Mohanlal Vs. Subhash, I.L.R. (2011)
M.P. 159
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SYNOPSIS : Section 12 (1)(a)

1. Arrears of Rent and Demand 2. Landlord - Tenant
Notice Relationship
3. Premature Suit 4. Protection against Eviction

5. Substantial Question of Law

1. Arrears of Rent and Demand Notice

— Section 12(1)(a) — Arrears of rent — Appellant did not deposit the rent while it
was known to him that he was the tenant in the disputed accommodation — Decree on the
ground of arrears of rent cannot be said to be illegal : Sabir Mohd. Vs. Maganlal, 1.L.R.
(2011) M.P. 1243

— Section 12(1)(a) — Arrears of rent — As per lease deed the tenant had to pay
10% increased rent every after two years, w.e.f. 1st April, 1994 onwards — The period of
the lease was for five years — No further renewal of the lease deed but the defendant
continued in the shop as tenant as per said lease deed — Held — Term of the lease deed
shall not cease its effect until changed or renewed : Agrawal Medical Agencies (M/s.) Vs.
Govind Prasad, I.L.R. (2012) M.P. 942

— Section 12(1)(a) — Arrears of rent — Demand notice — Non service of notice on
tenant before filing of the suit — Decree u/s 12(1)(a) could not have been passed — Decree
u/s 12(1)(a) set aside : Maksood Ahmad (Rui Wale) Vs. Smt. Sharifunnisha, I.L.R. (2015)
M.P 1325

— Section 12(1)(a) - Arrears of rent - Tenant admitted that he is in arrears of rent
for the last 3 years of filing suit for eviction - Tenant did not tender the arrears of rent
even after the notice was sent - Ground of eviction made out : Sharda Singhania (Smt.)
Vs. Bharat Petroleum Corporation Ltd., I.L.R. (2012) M.P. 2780

— Section 12(1)(a) - Arrears of rent - Tenant already tendered arrears of rent to
the landlord which was accepted by him prior to the date of filing of the suit - Tenant not
in arrears of rent on the date of filing of the suit - No decree u/s 12(1)(a) of the Act can be
granted : Madan Vs. Shantilal, . L.R. (2011) M.P. *29

— Section 12(1)(a), Evidence Act (1 of 1872), Section 114, General Clauses Act
(10 of 1897), Section 27 — Demand Notice — Service — Notice was returned back with the
note of postman that despite information defendant has not received the notice —
Defendant has not disputed the address, as given in the notice — Held — The service of the
notice sent on the correct address by registered post may be presumed to be effective
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service of the said notice — Trial Court erred in law in refusing the decree of eviction on
account of non-service of demand notice : Agrawal Medical Agencies (M/s.) Vs. Govind
Prasad, I.L.R. (2012) M.P. 942

2. Landlord - Tenant Relationship

— Section 12(1)(a) — Suit for eviction — Landlord-tenant relationship — Held —
Respondents/Plaintiffs could not establish the relationship of landlord and tenant between
them and the appellant, the provisions of Section 12 of the M.P. Accommodation Control
Act would not be attracted at all — Tenancy suit was not maintainable — Decree of
eviction cannot be sustained — Appeal allowed : Raju Kushwaha Vs. Smt. Namita Gupta,
LL.R. (2015) M.P. *24

— Section 12(1)(a) & 12(3) — Protection to tenant — Civil suit for eviction on the
ground of arrears of rent was dismissed after extending the benefit of protection under
Section 12(3) — Tenant again committed default in payment of rent — Second Civil suit
filed for eviction on the ground of arrears of rent — Held — Benefit of protection under
Section 12(3) of the Act can be extended only for once — Decree on the ground of arrears
of rent was rightly granted by Trial Court : Shri Pratap Raghav Ji Bhagwan Vs. Smt.
Krishna, ILL.R. (2012) M.P. 507

3. Premature Suit

— Section 12(1)(a), (f) & (0), and Civil Procedure Code (5 of 1908), Order 7,
Rule 11 - Suit for eviction filed before expiry of period of 2 months from the date of
service of notice - Plaint to the extent of Section 12(1)(a) can be refused but relief can be
granted under Section 12(1)(f) and (o) - Application for rejection of plaint was rightly
rejected : Reena Khatuja (Smt.) Vs. Murarilal Sharma, I.L.R. (2012) M.P. 2856

4. Protection against Eviction

— Section 12(3) & 13(1) — Protection — Protection of Section 12(3) is available
only when the provisions of Section 13(1) of the Act are complied with — In case of three
consecutive defaults, the protection is automatically gone and the proceedings can be
done under Section 13(6) or under Section 12(1)(a) of Act : Shri Pratap Raghav Ji
Bhagwan Vs. Smt. Krishna, .L.R. (2012) M.P. 507

— Section 12(3), 13(1) & 12(1)(a) - Arrears of rent - Suit was filed on the ground
that defendant is in arrears of rent for the period from April-May, 1980 - Notice (Exhibit
P/16) was served on defendant on 14.08.1980 - Suit filed for eviction on 04.03.1985 and
summons were served on the defendant on 03.04.1985 - No material on record to show
that defendant within two months from the date of receipt of summons deposited the
arrears of rent - Defendant has also not complied with provisions of Section 13(1) of the
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Act, he is not entitled to the benefit of Section 12(3) of the Act : Saroj Lalwani (Smt.) Vs.
Shri Kishan Lal, I.L.R. (2014) M.P. 197

5. Substantial Question of Law

— Section 12(1)(a) & 12(1)(e), Civil Procedure Code (5 of 1908), Section 100 —
Substantial question of law — Decree of eviction passed u/s 12(1)(a) and 12(1)(e) —
Admission of appeal — Appeal could not be admitted for final hearing even on
establishing that decree on ground of Section 12(1)(a) of the Act is not sustainable
because the decree has been passed on the ground of section 12(1)(e) of the Act also —
Appeal dismissed : Maksood Ahmad (Rui Wale) Vs. Smt. Sharifunnisha, IL.L.R. (2015)
M.P 1325

SYNOPSIS : Section 12 (1)(b)
1. Framing of Issues 2. Sub-Letting — Grounds

1. Framing of Issues

— Section 12(1)(b), Civil Procedure Code (5 of 1908), Section 100 - Sub-letting -
No issue was framed relating sub-letting - Trial Court decreed the eviction suit on the
ground of sub-letting - First Appellate Court affirmed it - Held - No issue was framed
relating to sublet u/s 12(1)(b) of the Act but since the said ground was pleaded and the
parties had understood the said ground and had adduced evidence in this regard,
therefore, considering the same, the courts below have committed no error in passing the
decree u/s 12(1)(b) of the Act : Tejkaran Vs. Meeradevi, I.L.R. (2013) M.P. 2920

2. Sub-Letting — Grounds

— Section 12(1)(b) — Sub-letting — Appellant no. 1 (Tenant) shifting his business
— Possession handed over to appellant no. 2 — Held — Possession of appellant no. 2 neither
authorized by erstwhile owner nor by the plaintiff (Landlord), so decree u/s 12(1)(b) of
the Act also affirmed : Saheed Khan (Since Dead) Through L.Rs. Vs. Shareef Hussain,
LL.R. (2015) M.P. 1794

SYNOPSIS : Section 12 (1)(¢)

1. Denial of Title 2. Principle of Estoppel

1. Denial of Title

— Section 12(1)(c) — Denial of title — Agreement to sell between erstwhile owner
and appellant no. 1 (Tenant) — Subsequently, erstwhile owner sold the suit shop to the
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plaintiff (Landlord) — Held — Mere execution of agreement to sell does not confer title on
tenant — Judgment & decree of both the Courts below u/s 12(1)(c) of the Act affirmed —
Appeal dismissed : Saheed Khan (Since Dead) Through L.Rs. Vs. Shareef Hussain, 1.L.R.
(2015) M.P. 1794

— Section 12(1)(c) - Denial of Title - Defendant never renounced his character as
tenant and has nowhere setup title of the premises in him or in a third party and was
bonafidely calling upon the plaintiff to prove his ownership without disowning his
character as tenant - This act of tenant was not in any way injurious to landlord/plaintiff
and he had not done any act which may likely to affect adversely and substantially to the
interest of the plaintiff : Dayal Das (Dead) Through LRs. Vs. Rajendra Prasad Gautam,
LLR. (2012) M.P. *86

— Section 12(1)(c) - Denial of title - In case of disclaimer merely denial of title
by the defendant is not sufficient but the defendant ought to have set up title in other also
- Grant of decree under Section 12(1)(c) of Act, 1961 cannot be upheld : Subhash Jaiswal
Vs. Triloki Nath Kakkad, I L.R. (2013) M.P. *7

— Section 12(1)(c) — Denial of title — In earlier litigation, it was held that
defendant/respondent is tenant — Subsequently, defendant claims to have entered into an
agreement to purchase same property with the brother of plaintiff — Defendant/tenant
failed to prove such agreement — Decree was rightly granted u/s 12(1)(c) : Sunil Kumar
Vs. Dilip, LL.R. (2015) M.P. 2965

— Section 12(1)(c) — Denial of Title — Tenant/Appellant was inducted by
Plaintiff/Respondent — Appellant was continuously paying rent to Respondent — In
written statement, the appellant admitted that respondent is the owner, however, by way
of amendment he challenged the title of the respondent by alleging that the Will/Gift deed
on the basis of which the respondent is claiming his title is not genuine — As the appellant
had denied the title of the respondent, therefore, the Appellate Court rightly granted
decree under Section 12(1)(¢c) : Rajendra Prasad Rajoriya Vs. Shivcharan Malviya
(Dead) Through L.Rs. Smt. Vimla Bai, I.L.R. (2015) M.P. 3026

2. Principle of Estoppel

— Section 12(1)(c) — Derivative title — Tenant not inducted by landlord who
claims the derivative title — Principle of Estoppel would not apply against tenant : Sunil
Kumar Vs. Dilip, I.L.R. (2015) M.P. 2965

— Section 12(1)(c), Evidence Act, 1872, Section 116 — Challenge as to title of
landlord — Defendant after admitting the relationship as tenant is estopped from
challenging the title of the landlord : Sabir Mohd. Vs. Maganlal, I.L.R. (2011) M.P. 1243



Accommodation Control Act, M.P. (41 of 1961) 9

— Section 12(1)(c) and Evidence Act (1 of 1872), Section 116 — Estoppel — In
earlier suit of eviction between the parties, tenant-landlord relationship proved — Said
finding was not challenged, merely because the suit was dismissed — Tenant would be
bound by such findings and the principle of estoppel would be applicable against the
tenant in subsequent suit — Tenant is estopped to deny the title of plaintiff : Sunil Kumar
Vs. Dilip, I.L.R. (2015) M.P. 2965

SYNOPSIS : Section 12 (1)(e) & (f)

1. Bonafide Requirement — Non- 2. Bonafide Requirement —
Residential Purpose. Residential Purpose.

3. Burden of Proof.

1. Bonafide Requirement — Non-Residential Purpose.

— Section 12(1)(f) — Bonafide Need — Bonafide Requirement of a firm owned by
son and wife of plaintiff — A landlord can claim eviction on the ground of bonafide need
of commercial premises if the premises is required by him either for his own business or
for the purpose of business by any of his major son or unmarried daughter or any other
member of his family for whose benefit the premises is held : Laxman Das Vs.
Purshottam Das, I.L.R. (2012) M.P. 522

— Section 12(1)(f) - Bonafide Need - It is not necessary to plead the nature of
business - Not necessary to landlord to prove that he had money to invest or that he has
experience to run the business - Appellant entitled for decree of eviction : Sharda
Singhania (Smt.) Vs. Bharat Petroleum Corporation Ltd., I.L.R. (2012) M.P. 2780

— Section 12(1)(f) - Bonafide Requirement - Experience - Even in absence of any
experience, the landlord and his family members may be entitled to get the decree on the
ground of bonafide requirement for opening new business : Lakhanlal Gupta Vs.
Nemchand Jain, L.L.R. (2011) M.P. *27

— Section 12(1)(f) - Bonafide Requirement - In order to obtain decree under
Section 12(1)(f), the plaintiff is not only required to prove that he is landlord but also
required to prove that he is owner - Plaintiff admitted that his name was never recorded in
the revenue records from 1978 to 1996 and was recorded in the names of other persons -
Tenant was also inducted by other persons in whose name the property was recorded - As
the plaintiff is not found to be the owner of the suit property, therefore, it cannot be said
that suit accommodation is needed by him bonafide for his own requirement - Appeal
allowed : Dayal Das (Dead) Through LRs. Vs. Rajendra Prasad Gautam, I.L.R. (2012)
M.P. *86
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— Section 12(1)(f) — Bonafide Requirement — Plaintiff being owner has a right to
run his Advocate’s office in the suit premises as per his choice or preference or selection
or convenience or favourite place — Cannot be left to be satisfied on the plea of
availability and justifiability of alternate accommodation for establishing his office in his
residence : Buddhiprakash Sharma Vs. Sanjeev Jain, I.L.R. (2015) M.P. 998

— Section 12(1)(f) - Bonafide Requirement - Plaintiff has specifically pleaded
that she requires suit accommodation as his son who is unemployed wants to open a
jewellery shop and has no alternative accommodation - Held - Nothing more is required
to be pleaded as to bonafide need - Evidence led by Plaintiff is not in variance but in
consonance with the pleadings - Appeal dismissed : Uday Chand Jain Vs. Smt. Sharda
Jain, LL.R. (2013) M.P. 1142

— Section 12(1)(f) - Bonafide Requirement - Respondent had given another shop
to his daughter prior to his retirement who was running the same - Garage in possession
of respondent not suitable for opening a shop - Respondent is in need of suit
accommodation - Order of eviction rightly passed by R.C.A. - Revision dismissed : Anil
Kumar Singhai (Shri) Vs. Shri Vimal Chand Jain, I.L.R. (2013) M.P. 2471

— Section 12(1)(f), Civil Procedure Code, 1908, Section 100 - Second Appeal -
Substantial question of law - Bonafide requirement - Bonafide requirement based on
appreciation of evidence being findings of fact, does not give rise to any substantial
question of law : Lakhanlal Gupta Vs. Nemchand Jain, I.L.R. (2011) M.P. *27

— Section 12(1)(f) — Ground for eviction — A landlord cannot be non-suited on the
ground that he has failed to disclose a ground for eviction in notice : Mohammad Ismail
Vs. Sikhandar Azad, I.L.R. (2011) M.P. 992

— Section 12(1)(f) - Inconsistency in legal notice and plaint - Prior notice of
alleged necessity of accommodation is not requirement of law - Merely on account of
some inconsistencies in notice and pleadings of plaint, the alleged need of landlord could
not be discarded : Lakhanlal Gupta Vs. Nemchand Jain, I.L.R. (2011) M.P. *27

— Section 12(1)(f) - Right of eviction in respect of non-residential
accommodation is not restricted to the landlord for his own business - There is a scope
for a liberal interpretation of the phrase "his business" so as to include the business of
spouse and closely dependent member of the family covered by Section 2(e) of the Act :
Badrilal (Shri) Vs. Smt. Sita Bai (Dead) Through L.Rs. Birdi Chand Joshi, I.L.R. (2011)
M.P. 586 (FB)
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2. Bonafide Requirement — Residential Purpose.

— Section 12(1)(e) — Bonafide Requirement — Alternative Accommodation —
Plaintiff/respondent has already disclosed that he has two houses one in which he is
residing and another which has been let out to the appellant/tenant — Appellant has not
clarified in his written statement or in his statement in Court with regard to the existence
of any other accommodation apart from the two accommodations — Courts below have
already recorded concurrent findings of fact in respect of bonafide requirement — No
Substantial Question of Law arises for consideration — Appeal dismissed : Rajendra
Prasad Rajoriya Vs. Shivcharan Malviya (Dead) Through L.Rs. Smt. Vimla Bai, 1.L.R.
(2015) M.P. 3026

— Section 12(1)(e) - Bonafide Requirement - Findings - Findings regarding bona
fide requirement are concurrent findings of facts, which cannot be disturbed unless the
findings recorded are perverse and based on no evidence : Madan Vs. Shantilal, 1.L.R.
(2011) M.P. *29

— Section 12(1)(e) - Bonafide requirement for residential purposes - Landlord
claimed that he requires accommodation for tying 16 animals and for residence of
servants - Held - Landlord has not mentioned number of members in the family, nor it is
pleaded that how much milk is required by him on daily basis - Landlord already having
16 animals but it is not the case of landlord that animals are kept in a rented premises - If
the landlord requires the accommodation for running dairy, then requirement is for
commercial purposes and is not entitled for decree u/s 12(1)(e) as nature of suit
accommodation is residential : Madan Vs. Shantilal, I.L.R. (2011) M.P. *29

— Section 12(1)(e) — Bonafide requirement for residential purpose — Relationship
of landlord and tenant — Tenant not filing written statement and adducing any evidence —
Pleadings and evidence of the landlord unrebutted — Trial Court ought to have passed
decree u/s 12(1)(e) of the Act on the basis of unrebutted pleadings & evidence — Decree
u/s 12(1)(e) of the Act of lower Appellate Court affirmed — Appeal by tenant dismissed :
Maksood Ahmad (Rui Wale) Vs. Smt. Sharifunnisha, I.L.R. (2015) M.P. 1325

3. Burden of Proof

— Section 12(1)(f) — Alternative accommodation — Burden of proof — Plaintiff
and his father stating that they do not have any alternative accommodation — The
defendant has failed to prove that the plaintiff has any alternative accommodation — Held
— The burden of proof shall be on the person who asserts the positive — Courts below
erred in placing the burden of proof on the plaintiff and holding that he has no suitable
alternative accommodation : Mohammad Ismail Vs. Sikhandar Azad, I.L.R. (2011) M.P.
992
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SYNOPSIS : Section 12 (1)(h)

Estimate of Re-construction and Funds — Relevancy

— Section 12(1)(h) & 12(7) - No pleading that plaintiff is having a plan or
estimate of reconstruction and she is also having necessary funds with her - In absence of
such a pleading and further by not proving those ingredients by any documentary
evidence like filing of plans and estimates and the bank account etc., it can be held that
learned two Courts below have grossly erred in passing the decree of eviction u/s
12(1)(h) of the Act - Appeal allowed : Santosh Kumar Vs. Smt. Parwati Bai, I.L.R. (2011)
M.P 2818

SYNOPSIS : Section 12 (1)(i)

1. Availability of Alternative 2. Co-relation with Title
Accommodation

1. Availability of Alternative Accommodation

— Section 12(1)(i) — Acquisition of accommodation by tenant — Title — Another
suitable house acquired by tenant’s wife having no independent source of income —
Tenant shifted to such house — Tenant failed to aver and prove that he was incapacitated
on account of any factor from residing in such house recorded in his wife’s name as
owner — Tenant looses protection from being evicted under Section 12(1)(i) : Jagdish
Babu Raijaada Vs. Sanval Das Gupta, I.L.R. (2011) M.P. *68

2. Co-relation with Title

— Section 12(1)(i) — Bonafide Requirement — Acquisition of alternative
accommodation by tenant — Emphasis is on acquisition of vacant possession of another
house, which has no co-relation with title : Jagdish Babu Raijaada Vs. Sanval Das
Gupta, ILL.R. (2011) M.P. *68

SYNOPSIS : Section 12 (1)(m)
1. Alteration of Suit Property 2. Grant of Time to Tenent

1. Alteration of Suit Property

— Section 12(1)(m) - Alteration of suit property - No evidence that construction
raised by appellant/tenant has materially altered the accommodation to the detriment of
the landlord's interest and is likely to diminish the value substantially - Landlord not
entitled for decree u/s 12(1)(m) : Madan Vs. Shantilal, I.L.R. (2011) M.P. *29
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2. Grant of Time to Tenent

— Section 12(1)(m) & 12(10) - No time given to tenant to restore the
accommodation to its original condition or pay landlord such amount of compensation -
No decree u/s 12(1)(m) can be passed : Madan Vs. Shantilal, I.L.R. (2011) M.P. *29

o — Section 12(4) — Period of one year — Plaintiff purchased suit property on
13/09/2008 and filed suit on 05/01/2010 and eviction on the ground of bonafide
requirement was added by amendment dated 17/03/2010 — Suit was filed beyond the
statutory period of one year : Buddhiprakash Sharma Vs. Sanjeev Jain, I.L.R. (2015) M.P.
998

— Section 12(4) & 12(1)(b), (c¢), (f) — Eviction — Petitioner became absolute
owner on 01.12.2006 by virtue of relinquishment deed — Suit was filed on 16.06.2007 —
As the period of 1 year was not expired after becoming owner — Therefore, suit is barred
u/s 12(4) of the Act — Held — Suit property was undivided joint Hindu Family property
and because of relinquishment deed dated 01.12.2006 petitioner has become absolute
owner — It is not the case that the petitioner has purchased the suit property on
01.12.2006, Section 12(4) is not attracted — Impugned order is set aside — Suit be decided
on merits after recording the evidence : Prem Kumar Vs. Smt. Saroj, I.L.R. (2014) M.P.
1257

— Section 12(11) — Embargo under — Decree passed on the ground under Section
12(1)(0) as well as on the ground under Section 12(1)(a) of the Act — Court was not
bound to take note of section 11 or section 12 of the Act for passing the appropriate
direction in that regard while decreeing the suit under section 12(1)(o) of the Act : Kanta
Salaria (Smt.) Vs. Prakash Chandra, I.L.R. (2011) M.P. 1524

SYNOPSIS : Section 13

1. Deposit of Rent 2. Non-deposit of Rent
3. Striking off Defence

1. Deposit of Rent

— Section 13(2) — Deposit of rent — Arrears of rent — Tenant wants to defend the
case on such grounds also then in such situation, he is bound to deposit the rent as per
provision of Section 13(1) of the Act, as directed in the impugned order : Anil Kumar
Gupta Vs. Shiv Charan Gupta, I.L.R. (2014) M.P. 2066

— Section 13(3) — Dispute as to whom the rent is payable — Nature and stage of
Enquiry — Should be decided framing specific issue alongwith other issues on pleadings,
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after appreciation of material on record by judgment and decree : Sanjay Kumar Vs. Prem
Kumar, I.L.R. (2015) M.P. 2563

— Section 13(6) — Sub-tenant — There is no privity of contract between the
landlord and sub-tenant — There is no liability on sub-tenant to deposit the rent — Section
13(1) of Act does not include sub-tenant : Saqib Khan Vs. Ravindra Suri, I.L.R. (2015)
M.P. 1280

2. Non-deposit of Rent

— Section 13(6) - Non deposit of Rent - Striking off Defence - Plaintiff had filed
a suit for eviction on earlier occasion and a decree of arrears of rent was granted but
decree of eviction was not granted - Defendant did not pay the arrears of rent within two
months from the date of receipt of notice or within one month on filing the suit - Trial
Court while deciding application under Section 13(6) of the Act, granted one month's
time to deposit the arrears of rent - Defendant failed to do so - Trial Court rightly struck
off the defence : Subhash Jaiswal Vs. Triloki Nath Kakkad, I.L.R. (2013) M.P. *7

— Section 13(6) — Pendency of the suit — Neither arrears of rent nor recurring
monthly rent deposited by tenant — Defence to defend the case u/s 12(1)(e) of the Act
liable to be struck off : Maksood Ahmad (Rui Wale) Vs. Smt. Sharifunnisha, I.L.R. (2015)
M.P 1325

3. Striking off Defence

— Section 13(6) - Striking off defence - Defendant is required to deposit arrears
of rent and also recurring rent in accordance with Section 13(1), although he may have
denied landlord tenant relationship - Failing in depositing the rent, the defence is liable to
be struck off - Petition allowed : Ramakant Ratner Vs. Gopal Prasad Sharma, I.L.R.
(2013) M.P. 2128

— Section 13(6) — Striking off defence — Petitioner who has challenged the
relationship of landlord and tenant in the matter and claiming such possession under his
title has a right to defend the suit of eviction under the general law but in view of such
pleadings of the written statement, he is not entitled to defend the matter on the ground
enumerated u/s 12(1)(a) to 12(1)(p)of the Act : Anil Kumar Gupta Vs. Shiv Charan
Gupta, I.L.R. (2014) M.P. 2066

— Section 13(6) - Striking off defence - Trial Court rejected the application on the
ground that tenant has denied himself to be a tenant rather he claims to be a licencee -
Defence of the tenant cannot be considered while deciding the application - Trial Court
committed patent error in rejecting application - Matter remitted back : Chhotelal Patwa
Vs. Manju Patwa, I.L.R. (2013) M.P. 1868
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° — Section 15 — Notice Under — Notice does not mention that the applicants are
required to appear and to obtain leave of the Rent Controlling Authority to contest the
application for eviction on the ground and the default thereof within a period of fifteen
days failing which the landlady would be entitled to order of eviction — The notice also
does not mention that the applicants are required to move an application before the RCA
which is duly supported by an affidavit — Held — The notice has been issued to the tenants
in violation of the mandatory provisions of Second Schedule of the Act : Satyanjay
Tripathi Vs. Smt. Banarsi Devi, I.L.R. (2011) M.P. 1392

— Section 18(3) — Right of Re-entry — Decree under Section 12(1)(h) of the Act,
1961 passed with condition of re-entry — Tenant vacated the premises in terms of decree
and building was constructed by applicant — Tenant filed application under Section 18(3)
of the Act, 1961 as he was not placed in possession — Application allowed by Executing
Court — Held — Executing Court cannot go behind the terms of the decree — Tenant
entitled to get possession of premises in reconstructed house from applicant — Revision
dismissed : Shri Pratap Raghavji Bhagwan Virajman Mandir Vs. Smt. Krishna, I.L.R.
(2011) M.P. 1063

SYNOPSIS : Section 23-A

1. Application for leave to 2. Bonafide Requirement —
defend Residential / Non-residential
purpose.
3. Joint Tenancy 4. Limited Scope of Landlord

5. Miscellaneous

1. Application for leave to defend

— Section 23-A, 23-C & 23-E(2) — Eviction order passed on the ground that
applicants have not obtained leave of the court to defend as required u/s 23-C of the Act
and the objections raised in respect of the maintainability were already decided — Held —
Since the applicants have never applied for grant of leave to defend in terms of Section
23-C of the Act they were not to be heard : Madan Lal Vohra Vs. Smt. Nirmala Dubey,
LL.R. (2014) M.P. 2697

— Section 23-A, 23-C & 23-E(2) — Record of the court was manipulated by
inserting the application seeking leave to appeal — No evidence that such application was
ever filed — Applicants also tried to mislead this court by placing reliance on such a
manipulated document — Such a litigant is not entitled to any relief — Revision is
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dismissed with cost of Rs. 10,000/~ : Madan Lal Vohra Vs. Smt. Nirmala Dubey, I.L.R.
(2014) M.P. 2697

2. Bonafide Requirement — Residential/Non-residential purpose.

— Section 23 - Eviction - Bonafide Requirement - Landlady had sold one shop in
the year 2006 - Application for eviction in respect of another shop filed in the year 2010 -
Held - Landlady may explore the possibility for remaining life keeping herself busy - If
after retirement she had sold one shop and after some time if she wants to get the other
shop vacated for keeping her remaining life busy, her ocular evidence cannot be
disbelieved - Finding of bonafide requirement appears to be just and reasonable and do
not warrant interference : Kamal Kumar Talreja Vs. Smt. Asha Bhatnagar, I.L.R. (2012)
M.P. 3085

— Section 23-A — Application for eviction — Suit premises was admittedly let out
for non-residential purposes — Application for eviction on the ground of bonafide
requirement for residential purposes not maintainable : Rashid Ansari Vs. Smt. Surekha,
LL.R. (2014) M.P. *9

— Section 23-A — Bonafide Requirement — RCA reached to the conclusion that
after giving due opportunity of hearing case was fully proved that the non-applicant No. 2
bonafidely required the demise premises — Medical certificate of handicapness was also
duly proved by the doctor — It cannot be said that eviction decree was illegally passed :
Poonam Kumar Duggal Vs. Indrajeet Singh Duggal, I.L.R. (2014) M.P. 1369

— Section 23-A - Eviction - Bonafide Requirement - Purpose to which
accommodation was let out may be vacated for the same purpose on proving bonafide
requirement commensurate to purpose of tenancy Accommodation was let out for non-
residential purposes - Application was filed seeking eviction on the ground of bonafide
requirement for residential purposes - It is also not the case that the accommodation was
let out for residential purposes and without his consent, the same is being used wholly or
in part for non-residential purposes - Decree for eviction on the ground of bonafide
requirement for residential purposes set aside - Landlord may file an application
projecting bonafide need for non-residential purposes - Revision allowed : Ashok Kumar
Soni Vs. Kazi Mohammad Ateeque Rahman, I.L.R. (2013) M.P. 688

— Section 23-A(b) - Eviction ordered on the ground of personal bona fide need of
Dr. 'R' to open dispensary in the premises - After his death, such need completely eclipsed
on account of his death, during the pendency of the present revision - None of the legal
heirs came forward expressing bona fide need of any kind and no such application for
amendment of pleadings in the application for eviction was submitted before High Court
- Held - On account of this subsequent event, the order of eviction cannot be permitted to



Accommodation Control Act, M.P. (41 of 1961) 17

be kept alive - Revision petition allowed : Amritlal Vs. (Dr) Ravishchandra Pandey
(Deceased), I.L.R. (2011) M.P. *135

3. Joint Tenancy

— Section 23-A — If there is a joint tenancy of a family and only one member of
family is impleaded as party in the eviction proceedings, the said proceeding cannot be
said to be bad in law : Poonam Kumar Duggal Vs. Indrajeet Singh Duggal, I.L.R. (2014)
M.P. 1369

— Section 23-A — See — Civil Procedure Code, 1908, Order 9 Rule 9 : Poonam
Kumar Duggal Vs. Indrajeet Singh Duggal, .L.R. (2014) M.P. 1369

4. Limited scope of Landlord

— Section 23-A & 23-J — Application based on the bona fide requirement of
landlord himself and any other person permitted under Clause (a) or (b) of Section 23-A —
Death of landlord will not result into abatement of the proceedings and legal heirs
substituted in place of the landlord may continue the proceedings before the Rent
Controlling Authority — However, application for eviction on the ground of bona fide
requirement of the landlord alone would come to an end on death of the landlord and
substitution of the legal heirs may not be permitted : Leelawatibai (Deceased) Through
L.Rs. Mahendra Kumar Vs. Radhakishan (Deceased) Through L.Rs. Smt. Sajjanbai,
LL.R. (2011) M.P. 1068 (DB)

Section, 23-A & 23-J - Bonafide Requirement - Landlady, a widow having no
issue filed an application for eviction on the ground that she requires the suit premises to
accommodate her brother so that he can look after her - As it was not the case that her
brother requires the accommodation for his residential purposes, therefore, the condition
of joint living do not arise - Revision dismissed : Poonam Meena (Smt.) Vs. Smt. Meera
Poddar, I.L.R. (2012) M.P. 1998

— Section 23-J - Landlord - Respondent/Applicant retired from some private
organization - Does not fall within the definition of Landlord - Application for eviction
before R.C.A.. not maintainable - Respondent is at liberty to approach the Civil Court :
Ramyji Sharma (Dr.) Vs. Lalji Sen, I.L.R. (2012) M.P. 2271

— Section 23-J - Landlord - Retired employee of State Bank of Indore - State
Bank of Indore is a statutory corporation and a banking Company - Central Govt. has a
control over the State Bank of Indore - State Bank of Indore was incorporated by State
Bank of Indore (Subsidiary banks) Act, 1959 - Respondent was landlord within the
category of Section 23-J : Anil Kumar Singhai (Shri) Vs. Shri Vimal Chand Jain, I.L.R.
(2013) M.P. 2471
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— Section 23-J(i), (ii) - Retired employee of Municipal Corporation - Whether
Landlord within the meaning of Section 23-J - (Majority View) - Municipal Corporation
is an elected body and its object is not to carry any business but to administer a particular
area from where its members are elected - Corporation cannot be said to be an association
of a number of individuals for the purpose of carrying out any trade or business -
Corporation is not a company owned or to be controlled by State Government -
Respondent is neither a retired servant of any Government nor a retired servant of a
company owned or controlled by the Central or the State Government - Retired employee
of Municipal Corporation does not fall within the definition of Landlord under Section
23-J of the Act - Reference answered accordingly : Gulab Bai (Smt.) Vs. Subhash
Chandra, I.L.R. (2013) M.P. 1279 (FB)

— Section 23-J(ii) - Landlord - Retired employee of Municipal Corporation is a
landlord. Law laid down by the Single Bench in the case of Mohandas (1994(1) MPLJR
259) stands impliedly overruled in view of the observation of Division Bench (1995
MPLIJ 21) : Ghanshyam Vs. Subhash Chandra, I.L.R. (2011) M.P. 2586

5. Miscellaneous

— Section 23-B — The Section of the Act is mandatory in nature : Satyanjay
Tripathi Vs. Smt. Banarsi Devi, I.L.R. (2011) M.P. 1392

— Section 23-E — If the death of the landlord takes place after the eviction order
is passed in his favour, the legal representatives of the landlord nevertheless may
continue the revisional proceedings to defend the order of eviction : Leelawatibai
(Deceased) Through L.Rs. Mahendra Kumar Vs. Radhakishan (Deceased) Through L.Rs.
Smt. Sajjanbai, I.L.R. (2011) M.P. 1068 (DB)

— Section 23-E - Legality, Propriety and Correctness - Power of the Court is
larger than the revisional jurisdiction under Section 115 of C.P.C. but may not be
ascertainable at par to appellate jurisdiction - It is not permissible to High Court to come
to a different finding unless such finding is unreasonable : Kamal Kumar Talreja Vs. Smt.
Asha Bhatnagar, LL.R. (2012) M.P. 3085

. — Section 28 - Appointment of R.C.A. - Rent Controlling Authority can be
appointed by the Collector, only after obtaining approval of the State Govt. - Order
appointing R.C.A. by the Collector without obtaining approval from State Govt. set aside
- Collector is at liberty to appoint R.C.A. as per the provisions of Section 28 of Act, 1961
: Saurabh Kumar Jain Vs. State of M.P, I.L.R. (2012) M.P. 2638 (DB)

— Section 37(1), (2) & (3) - Distinction between - Held - Section 37(1) & (2)
requires the landlord to keep the accommodation in good & tenantable condition and if
the landlord fails or neglects to make such repairs after due notice in writing, the tenant
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may make those repairs and deduct the expenses or recover it from the landlord - On the
other hand, Section 37(3) deals with those cases where the accommodation has become
non habitable or unusable, the tenant may apply to the RCA for such repairs - Hence,
Section 37(3) includes something more than tenantable repairs covered by Section 37(1)
& (2) - Therefore, the civil court has to apply its mind with regard to applicability of
Section 37(2) & (3) in facts and circumstances of the given case : Sunil Verma Vs.
Balkishan Garg, I.L.R. (2014) M.P. 712

SYNOPSIS : Section 45

1. Jurisdiction of Civil 2. Right to Choose Forum
Courts/R.C.A.

1. Jurisdiction of Civil Courts/R.C.A.

— Section 45, 23-A, 23-J & 12(1) — Specified Landlady — Eviction — On the
ground of bonafide need — Rent Controlling Authority only has jurisdiction : Afsar Ara
(Smt.) Vs. Igbal Sharif, I.L.R. (2015) M.P. 2955

— Section 45, 23-A, 23-J & 12(1) — Suit for eviction in Civil Court — By
specified landlord alongwith other landlords — On ground of bonafide need alongwith
other grounds mentioned in Section 12(1) — Maintainable : Afsar Ara (Smt.) Vs. Igbal
Sharif, LL.R. (2015) M.P. 2955

2. Right to Choose Forum

— Section 45 — Jurisdiction & power — No specific power conferred on Rent
Controlling Authority — Landlord has choice to choose the forum : Afsar Ara (Smt.) Vs.
Igbal Sharif, LL.R. (2015) M.P. 2955

— Section 45, 23-A, 23-J & 12(1) — Suit for eviction by Specified landlady —
Composite grounds which are not covered u/s 23-A, choice of litigant to choose the
forum — Unless there is complete and specific bar created by law, right to choose the
forum cannot be restricted : Afsar Ara (Smt.) Vs. Igbal Sharif, I.L.R. (2015) M.P. 2955

ADHYAKSHA TATHA UPADHYAKSHA (VETAN TATHA BHATTA)
ADHINIYAM M.P., 1972 (27 OF 1972)

— Section 4 — Death of Speaker — Penalty/Compensation — Family members of
Deceased Speaker were allowed to occupy the Bungalow as the authorities were of the
view that there is no formal declaration that the Bungalow has ceased to be official
residence of Speaker — Non-issuance of declaration would not extricate the allottee from
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the rigours of Section 4(1) which postulates that Speaker and Deputy Speaker would be
entitled to use of official quarters “throughout their term of office” and for a period of
one month immediately thereafter — No more and no less : Abhishaek @ Chintu
Chouksey Vs. State of M.P, LL.R. (2015) M.P. 958 (DB)

— Section 4 — Entitlement of Speaker to occupy official residence — Speaker or
Deputy Speaker can remain in official residence “throughout their term of office” and for
a period of one month immediately thereafter — Speaker died on 05.11.2013 and
therefore, one month would commence from that date as he had ceased to be the Speaker
: Abhishaek @ Chintu Chouksey Vs. State of M.P,, I.L.R. (2015) M.P. 958 (DB)

ADMINISTRATION OF JUSTICE

— Access to justice should not be misused as license to file misconceived and
frivolous petitions: Manish Kumar Sharma Vs. Jagdish, .L.R. (2015) M.P. 2951 (DB)

- Bald allegations of malafides against respondents - For a Court to accept and
act on those allegations, there has to be clear and clinching evidence of unblemished
character - Mere ipse dixit of plaintiffs in this regard is insufficient: Purshotam Vs. State
of M.P, I.L.R. (2014) M.P. 150

- Sobriety is always the hallmark of judicial temperament - Harsh language
used by the trial court in some places in the judgment deprecated: Purshotam Vs. State of
M.P, LL.R. (2014) M.P. 150

ADMINISTRATIVE LAW

— Discretion - When the statute confers a discretion on the authority to take
action in the prescribed manner, the authority has to exercise the discretion independently
on its own - If an Authority exercises the discretion vested in it by law under dictation
from or at the behest of the Superior Authority in a specific manner, the same would
tantamount to non-exercise of discretionary power by the authority and such an action or
decision cannot have any sanctity in law : K.K. Singh Chouhan Vs. State of M.P, I.L.R.
(2013) M.P. 820

— Proper Authority - Once the discretionary element in the administrative action
has been exercised by the proper authority itself, it is then immaterial as to who is
entrusted to discharge the mechanical or non discretionary part of the function: K. K. Arya
Vs. M.P. Madhya Kshetra Vidyut Vitran Company Ltd., I.L.R. (2013) M.P. 780

— Reasoned order — Reasons minimizes the chances of arbitrariness — Reason is
heartbeat of every conclusion — Absence of reasons renders the order



Admission to B.Ed. Classes 21

indefensible/unsustainable: R.S. Avtar Singh & Co. (M/s.) Vs. M/s. Vindyachal Air
Products Pvt. Ltd., LL.R. (2011) M.P. *72

ADMINISTRATIVE TRIBUNALS ACT (13 OF 1985)

— Section 14 — See — Constitution — Article 226 : Ramesh Pal Vs. Union of India,
LLR. (2015) M.P. 890

— Section 19 — Abatement — Admission of original application — Respondent by
filing original application before Tribunal had challenged the show cause notice as to
why his services may not be terminated — Notice was issued however, there is no formal
order of admitting the application — During the pendency of the application, services of
the respondent were terminated — It was pleaded before Tribunal as services have been
terminated therefore, the application has become infructuous — Tribunal held that as
notices were issued after hearing both the parties therefore, impliedly the Original
Application was admitted and in view of provision of Section 19(3) of the Act, the
proceedings would not abate — Held — As per the provision of Section 19(3), the Tribunal
has to pass a specific order admitting the application — As no formal order admitting
Original Application was passed, the rejection of the application only on the ground that
the application was already admitted is not correct — Matter remitted back to consider the
objections of the Petitioner after hearing all the parties : Union of India Vs. Sunil Kumar
Choudhary, I.L.R. (2015) M.P. 3269 (DB)

— Fundamental Rule 56 Note 6 — Date of Birth — Transfer certificate contains
date of birth — At the time of appointment date of birth recorded as 20.09.1954 which was
accepted by the petitioners therefore, the same cannot be altered after 28 years of service
— Deliberate attempt on the part of respondent to show incorrect date of birth for unfairly
obtaining service benefits — Held — Petitioners are not debarred under Fundamental Rule
56 Note 6 in correcting date of birth — Petition allowed : Union of India Vs. Bhaiya Lal
Nai, I.L.R. (2012) M.P. 453 (DB)

ADMISSION RULES AND GUIDING PRINCIPLES FOR
ADMISSION TO GRADUATE AND UNDERGRADUATE COURSES

Admission Rules and Guiding Principles for admission to Graduate and
Undergraduate Courses - Directions issued : Purshottam Mahavidyalaya (Shri) Vs.
State of M.P,, LL.R. (2013) M.P. 27 (DB)

ADMISSION TO B.ED. CLASSES

— Declaration of result — Result of students admitted by unrecognized
institutions shall not be declared — Result of students who were admitted without
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qualifying the entrance examination shall not be declared — If the institution has not
complied the requirements of completing the prescribed training, the result shall not be
declared : Adarsh Shiksha Mahavidyalaya Vs. Subhash Rahangdale, I.L.R. (2012) M.P.
*19 (SC)

— Private Institutions — Private institutions can not give admission dehors the
list prepared on the basis of entrance examination conducted under the directions of the
State Government : Adarsh Shiksha Mahavidyalaya Vs. Subhash Rahangdale, 1.L.R.
(2012) M.P. *19 (SC)

ADVERSE POSSESSION

— After the death of owner, his Legal Representatives had become owner of
plot — Even if appellant continued in possession, then their possession was on behalf of
all joint owners — No evidence of ouster of other joint owners — Plea of adverse
possession not established : Akbar Ali Vs. Asgar Ali, L.R. (2011) M.P. *64 (DB)

— Burden of Proof — Plaintiff has to prove his case on the basis of his own
pleadings and cannot take advantage of weakness of defendant — Person pleading adverse
possession has no equities in his favour — It is for him to clearly plead and prove all facts
necessary to establish his adverse possession — Further plaintiff has not rebutted the
certified copies of Khasra filed by defendant by filing relevant documents — Appeal
allowed : Daulat Singh Vs. Devi Singh (Dead), I.L.R. (2011) M.P. *93

— Ingredients — Unless the requisite ingredients of the adverse possession as per
requirement of law are proved, mere on account of long possession of the property under
some misconception, the person could not have been declared to be the Bhumiswami of
disputed land holding that he has perfected the title of the property by adverse possession
: Shalig Ram Vs. Anant Ram, I.L.R. (2011) M.P. 1251

— One of the Plaintiff was aware of auction proceedings which took place 32
years prior to filing of suit — Defendant was in possession of disputed property since
1954 — He reconstructed the house with approved map in 1962 — Plaintiffs themselves
remained inactive for 32 years — Held — Process of acquisition of title by adverse
possession springs into action essentially by default or inaction of owner — A person
though having no right to enter into possession of property does so and continues in
possession setting up title in himself and adversely to the title of owner — He acquires title
not on his own but on account of default or inaction on the part of real owner which
stretched over a period of 12 years results into extinguishing of title of real owner — Title
or interest of plaintiffs stood extinguished due to their default or inaction for a period of
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12 years — Defendants perfected their title by adverse possession : Babu Lal Jain (Dead)
Vs. Achal Kumar Bhatia, I.L.R. (2011) M.P. *66

— Period of — Pleading — Party pleading adverse possession has to plead the
actual possession but has also to plead the period and date from which he claims the
possession — It has to prove that possession was continuous, exclusive and undisturbed to
the knowledge that he is the real owner of the land — Also required to demonstrate hostile
title and has to communicate his hostility to the real owner : Ashok Kumar Vs. Krishna
Chand, I.L.R. (2012) M.P. 985

— Proof of — Plaintiff claimed that he is in open and hostile possession of land in
dispute from the year 1972 but filed Khasra only of the year 1993-94 to 1997-98 — Bald
statement of plaintiff and his witnesses cannot be stretched to the extent of strict proof of
adverse possession — Defendant has filed certified copies of Khasra of the years 1970-71
to 1998-99 to show that the name of original plaintiff is nowhere mentioned — Plaintiff
failed to prove his adverse possession — Appeal allowed : Daulat Singh Vs. Devi Singh
(Dead), I.L.R. (2011) M.P. *93

— There are sufficient pleadings in the written statement with regard to
adverse possession — Further the defendants have filed revenue records to show their
possession — One of the Defendant’s witnesses has admitted that plaintiff is possessing
the suit property as bataidar — His possession would be for the defendants : Ratan Lal Vs.
Kishan Lal, LL.R. (2012) M.P. 131

ADVOCATE ACT (25 OF 1961)

— Section 15 - See - State Bar Council of Madhya Pradesh Rules,1962, Rules
121,122-A : Pratap Chandra Mehta Vs. State Bar Council of M.P, I.L.R. (2011) M.P.
*153 (SC)

— Section 30, Forest Act (16 of 1927) , Section 19 & 72 — Powers of Authorities
— Right to represent through an Advocate in confiscation proceedings — Not permissible :
Kuldeep Sharma Vs. State of M.P,, I.L.R. (2012) M.P. 907

— Section 30 — See — Constitution — Article 226 : Digvijay Singh Vs. State of
M.P, LL.R. (2015) M.P. 1230 (DB)

— Section 30 — See — Forest Act, 1927, Section 52 : Kuldeep Sharma Vs. State of
M.P, LL.R. (2012) M.P. 907

— Section 35 — See — Constitution — Article 226 : Ram Krishna Kothari Vs. State
Bar Council of M.P, I.L.R. (2014) M.P. 3095
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AGE OF SUPERANNUATION

— Teachers in technical aided institutions - State Govt. has accepted the AICTE
Regulations prescribing the age of retirement for teachers as 65 years and issued the
orders — Same is binding on technical institutions receiving grant-in-aid from the Govt :
Y.P. Singh (Prof.) Vs. State of M.P, I.L.R. (2012) M.P. 64

AGRICULTURE (HORTICULTURE) NON-GAZETTED (NON-
MINISTERIAL) SERVICE RECRUITMENT RULES (M.P.), 1987

— Rule 11 & Civil Services (General Conditions of Service) (M.P.) Rules, 1961 —
Rule 12(4) — Seniority — Petitioners and respondent No. 3 were selected and the State
Government issued the gradation list placing them at appropriate place observing the
rules — Representation of various persons were also rejected as per the decision of the
Committee formed by the State Government — Respondent No. 3 thereafter was made

senior from the petitioner by Government ignoring the decision of committee— Held —
Order, granting seniority to respondent No. 3, passed by respondents No. 1 and 2 is
contrary to the provisions of the Rules which cannot be sustained in law — Order quashed
: Ramveer Singh Tomar Vs. State of M.P, I.L.R. (2012) M.P. 1134

ALLAHABAD BANK OFFICER EMPLOYEES' (DISCIPLINE AND
APPEAL) REGULATIONS, 1976

- Regulation 6 - Examination of Delinquent Officer - Where the delinquent
officer has not appeared as a witness, then the enquiry officer is required to record the
statement of delinquent officer in respect of circumstances appearing against him for the
purpose of enabling the delinquent officer to explain any circumstance appearing in
evidence against him : Ranjan Sarvate Vs. Allahabad Bank, I.L.R. (2012) M.P. *115

- Regulation 6 - Procedure for imposing Major Penalties - Defence Evidence -
Regulations are mandatory in nature - Application filed by the petitioner to examine
defence witnesses rejected by enquiry officer on the ground that the witnesses have no
relation with case - Enquiry Officer was not free to decide whether such defence
witnesses are materially important or not : Ranjan Sarvate Vs. Allahabad Bank, I.L.R.
(2012) M.P. *115

ALL INDIA SERVICES (DEATH-CUM-RETIREMENT BENEFITS),
RULES 1958

— Rule 6 (¢) — Cognizance of offence u/s 120B of the IPC and 13(1)(d) read with
13(2) of the PC Act taken against the petitioner, a superannuated [.A.S. officer —
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Petitioner challenged the prosecution as barred by limitation of four years, already
expired before filing the charge-sheet —Held — The objection is already overruled in the
light of decision of Apex Court and no period of limiation is specified under the Code or
the PC Act for taking cognizance of any offence falling under the Act — Rejection of
application based on Rules 6 was well-merited : UK. Samal Vs. State of M.P, I.L.R.
(2011) M.P. *105 (DB)

ALLOTMENT OF LAND TO LANDLESS PERSONS

Allotment of land to landless persons — Relief of allotment of land to landless
persons/oustees cannot be granted : Narmada Bachao Andolan Vs. State of M.P, I.L.R.
(2011) M.P. *113 (SC)

AMMONIUM NITRATE RULES, 2012

Rule 3 — See — Explosive Substances Act, 1908, Section 4 & 5 : Sharad Kumar
Agrawal Vs. State of M.P, I.L.R. (2015) M.P. 3102

ANCIENT MONUMENTS AND ARCHAEOLOGICAL SITES AND
REMAINS ACT (24 OF 1958)

— Section 4, Ancient Monuments and Archacological Sites and Remains Act,
M.P. (12 of 1964), Section 3 — Bade Baba Jain Temple — Entry 40 of concurrent list
covers Archaeological sites and remains — Act, 1964 has received assent of the President
— Provisions of Act, 1964 qua these Jain Temples would be applicable and monuments
are not covered by 1958 Act : Archaeological Survey of India Vs. State of M.P,, I.L.R.
(2015) M.P. 540 (SC)

— Section 4 - See - Ancient Monuments and Archaeological Sites and Remains
Act, M.P. 1964, Section 3 : Archaeological Survey of India Vs. State of M.P, I.L.R.
(2012) M.P. *112 (DB)

— Section 38 - Appointment of Part Time Foreign Language Linguistic Guide -
Fixation of 50% marks in written examination - Criteria fixed by expert body for the
purpose of selection/appointment would not be interfered with until and unless mala fides
are attributed : Prakash Bhattacharya Vs. Indian Institute of Tourism & Travel
Management, I.L.R. (2011) M.P. *45

ANCIENT MONUMENTS AND ARCHAEOLOGICAL SITES AND
REMAINS ACT, M.P. (12 OF 1964)

— Section 3 — Ancient Monuments and Archaeological Sites and Remains Act (24
of 1958), Section 4 - Declaration in respect of monument - No notification issued by
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Central Govt. declaring the said temple as ancient mon ument of national importance
under 1958 Act - It would be governed by 1964 Act : Archaeological Survey of India Vs.
State of M.P,, LL.R. (2012) M.P. *112 (DB)

— Section 3 — See — Ancient Monuments and Archaeological Sites and Remains
Act, 1958, Section 4 : Archaeological Survey of India Vs. State of M.P, I.L.R. (2015)
M.P. 540 (SC)

— Section 19 - Bade Baba temple declared as ancient monument under Section 3
of the Act - Though the said temple is not in existence, only idol of Bade Baba alone
survives and the same is required to be protected and preserved - However, permission of
State Govt. would be necessary for construction of temple : Archaeological Survey of
India Vs. State of M.P, I.L.R. (2012) M.P. *112 (DB)

— Section 19 — Construction without the permission of State Government — Trust
wants to raise construction as per Jain Agamas — Temple is proposed to be constructed in
accordance with Nagara style of architecture — Arguments of appellant that in order to
keep the sanctity of ancient monument, the construction should have been on the same
pattern of structure but which existed before demolition, has not been looked into by the
High Court — State Government while deciding the application for permission to
construct would specifically consider the aforesaid aspect as well — It would also be open
to the Trust to press the argument that Jains are declared religious minority and therefore,
Jain community enjoys religious freedom as a fundamental right — Appeals dismissed
with aforesaid directions : Archaeological Survey of India Vs. State of M.P,, I.L.R. (2015)
M.P. 540 (SC)

APPOINTMENT

Appointment - Educational qualification - Acquisition of educational
qualification after cut-off date could not be taken into consideration for the purpose of
appointment/selection : Prakash Bhattacharya Vs. Indian Institute of Tourism & Travel
Management, I.L.R. (2011) M.P. *45

ARBITRATION ACT (10 OF 1940)

— Section 8 — Appointment of Arbitrator — Order of Court appointing sole
arbitrator was challenged upto Supreme Court and the order of Court appointing sole
arbitrator was upheld — As order appointing sole arbitrator has attained finality and binds
parties, therefore, the appointment of sole arbitrator in place of Tribunal of arbitration
consisting of three arbitrators cannot be challenged : Jawahar Lal Nehru Krishi
Vishwavidyalaya, Jabalpur Vs. J. H. Kotecha, I.L.R. (2015) M.P. 2998
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— Section 29 & Interest Act, (14 of 1978), Section 3 — Pre Reference Interest —
Where the agreement between the parties does not prohibit grant of interest, the arbitrator
shall have power to grant interest — As award has been passed after coming into force of
Act, 1978, therefore, Arbitrator had authority to award interest for pre-reference interest
at 18% p.a. which has already been reduced to 10% by Addl. District Judge : Jawahar
Lal Nehru Krishi Vishwavidyalaya, Jabalpur Vs. J.H. Kotecha, .L.R. (2015) M.P. 2998

— Section 30 — Opportunity of hearing — Proceedings before arbitrator
commenced on 29.11.1998 — On 23.09.2000, the arbitrator proceeded ex parte and passed
ex parte award — From scrutiny of order sheets of proceedings, it is evident that the
appellant adopted all possible tactics to linger on the proceeding before the arbitrator and
on several occasions neither any officer nor counsel for the appellant appeared before
arbitrator — Therefore, action of arbitrator in closing the right of the appellant to adduce
evidence by taking into account the time limit fixed by the Court for delivery of award,
was justified : Jawahar Lal Nehru Krishi Vishwavidyalaya, Jabalpur Vs. J.H. Kotecha,
LL.R. (2015) M.P. 2998

— Section 30 & 33 - Arbitral awards can be interfered only on limited grounds -
The Court does not sit in appeal over the findings of the Arbitrator - It will interfere with
an award if there is an error apparent on the face of the award or if there are apparent
inconsistencies in the award or if the Arbitrator has misconducted himself or the
proceedings : B.D. Sharma Firm (M/s.) Vs. Western Coalfields Ltd., I.L.R. (2011) M.P.
2312 (SC)

— Section 30 & 39, Arbitration and Conciliation Act (26 of 1996) — Award passed
under the Arbitration Act, 1940 cannot be legally set-aside by invoking sub-section (3) of
Section 31 of the Arbitration & Conciliation Act, 1996 : Union of India Vs. Hari Ram
Gupta, I.L.R. (2011) M.P. 951

— Section 34 — Scope of Judicial Review — Court can interfere with the award
only on the grounds set out in Section 30 i.e. whereas an arbitrator has misconducted
himself or the proceeding, where an award has been made after the issue of an order by
the Court superseding the arbitration or after arbitration proceeding has become invalid
and where an award has been improperly procured or is otherwise invalid — An award
cannot be set aside merely on the ground that in the opinion of the Court award passed by
the arbitrator would have been otherwise : Jawahar Lal Nehru Krishi Vishwavidyalaya,
Jabalpur Vs. J.H. Kotecha, .L.R. (2015) M.P. 2998

— Section 39 — Appeal — New Ground — Raising a new ground in appeal for
which no foundation was laid down in application for setting aside award is not
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permissible : Jawahar Lal Nehru Krishi Vishwavidyalaya, Jabalpur Vs. J